INCOME TAX APPELLATE TRIBUNAL, DELHi BENCHES, NEW DELHI

Date : 1¢ jJanuary, 2025

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE

AS PER ENCLOSED CAUSE LIST

From 06.01.2025 to 09.01.2025 and 13.01.2025 to 16.01.2025

[EENCH[ COURT | TIME VICE PRESIDENT/MEMBERS
| | ROOM
t 1 10.30 AM|S/Shri Mahavir Singh, VP & Naveen Chandra, AM
G 2 10.30 AM|S/Shri Shamim Yahya, AM & Sudhir Pareek, |M
1A 3 10.30 AM{From 06.01.2025 t0 09.01.2025 :-
S/Shri Challa Nagendra Prasad, |M & Avdhesh Kumar
Mishra, AM
3 10.30 AM From 13.01.2025 t0 16.01.2025 :-
S/Shri Satbeer Singh Godara, JM & Avdhesh Kumar
B Mishra, AM
F 4 10.30 AM(S/Shri Vikas Awasthy, JM & S. Rifaur Rahman, AM
[ SMC 5 10.30 AM|From 06.01.2025 to 03.01.2025 :-
Shri Satbeer Singh Godara, |M
- 10.30 AM From 13.01.2025 to 16.01.2025 :-
| Shri M. Balaganesh, AM
E 6 10.30 AM|S/Shri Pradip Kumar Kedia, AM & Sudhir Kumar, |M
B 7  |10.30 AM[S/Shri M. Balaganesh, AM & Yogesh Kumar US, M
- H 9 10.30 AM|From 06.01,2025 to 09.01.2025 :-
S/Shri S. Rifaur Rahman, AM & Anubbav Sharma, |M
9 10.30 AM From 13.01.2025 t0 16.01.2025 :-
| S/Shri S. Rifaur Rahman, AM & Vimal Kumar, |M
C 8 10.30 AM[Ms. Madhumita Roy, JM & Brajesh Kumar Singh, AM
“Note : -
1. Bench-D will not function from 06.01.2025 to 09.01.2025 and 13.01.2025 to
16.01.2025.
2, Bench-H will commence immediately after completion of Bench-F from
06.01.2025 to 09.01.2025 and 13.01.2025 to 16.01.2025.
3. Bench-SMC will commence immediately after completion of Bench-B from

13.01.2025 to 16.01.2025.

Sd/-

[MAHAVIR SINGH]
VICE PRESIDENT
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Assistant Registrar
Copies to : Alf concerned.




INCOME TAX APPELLATE TRIBUNAL : DELHI BENCHES : NEW DELHI

NOTICE

Dated:01/01/2025

Links of the Court Rooms of ITAT, Delhi Benches for Joining through Video Conferencing
06,01/2025 to 16/01/2025 is as under:-

Court Room | Meeting link for Joining through Virtual Mode Meeting Number

Nc. {Cisco Webex Platform) (Cisco Webex)

Ccurt Room | https:/itatdelhizone.webex.com/meet/court_room_1 25180242862
—(13: urt Room | https://itatdelhizone.webex.com/meet/court_room_2 25191305622
%-E urt Room | https://itatdelhizone. webex.com/meet/court_room_3 25177451276
%nurt Room | https://itatdelhizone.webex.com/meet/court_room_4 25142052414
% wrt Room | https:/itatdelhizone.webex.com/meet/court_room_5 25126239355
iC)ur'c Room | https://itatdelhizone. webex.com/meet/court_room_6 25119658243
_fburt Room | htips://itatdelhizone.webex.com/meet/Court Room_7 25127955211
%ourt Room { https://itatdelhizone. webex.com/meet/court_room_38 25104506738
_(Eourt Room | https://itatdelhizone.webex.com/meet/Court_Room_% 25176466721
L4

The counsels can join the Hybrid Court Room through the above mentioned Video Conferencing links.

1.
2.
3.

N

Links will be open at-least 15 minutes before the commencement of the Bench proceedings.

The links will remain active when the bench is sitting during Court hours of the Tribunal.

The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT website
to ascertain the Court Room in which cases of particular Bench/Hon’ble Members combinations

are fixed and accordingly, join through the respective Court Room Link.

The Counsels/DR appearing before the Hon’ble Court through Video Conferencing mode shall
follow the dress code, courtesies and protocols that are followed in physical hearing, as far as
possible.
The Counsels/DR shall make sure that their Internet Connection, Microphone and Video Cameras
are working.

Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, Written submissions etc., should be filed in the mode as prescribed in the

existing ITAT Rules, even if Counsel/DR is appearing though Virtual Mode.

oA
Assistan{ Registrar

L
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 06-JANUARY-2025 (MONDAY)

Assmt.

Srl | Appeal Numb
[y |pe er Year

Assassee Name Remarks

1 | TT# 2627/DEL/2013 | 2008-09 [ [A] M/S. ANSAL HOUSING & CONSTRUCTION LTD.

2 | TT\195/DEL/2015 2011-12 | [A] M/S. ANSAL HOUSING & CONSTRUCTICN LTD,

3 | ITv196/DEL/2015 2012-13 | [A] M/S. ANSAL HOUSING & CONSTRUCTICN LTD.

4 | ITA 1695/DEL/2016 | 2009-10 | [A] M/S. ANSAL HOUSING & CONSTRUCTION LTD.

5 | IT2 1696/DEL/2016 | 2010-11 | [A] M/S. ANSAL HOUSING & CONSTRUCTION ETD,

6 | ITA 1473/DELf2017 | 2013-14 | [A] M/S. ANSAL HOUSING & CONSTRUCTION LTD,

[A] ANSAL HOUSING LTD {FORMERLY KNOWN AS M/S ANSAL HOUSING &

7 | ITF 6626/DEL/2015 | 2014-15 CONSTRUCTION LTD.)

8 | IT? 6673/DEL{2019 | 2014-15 |[D] ANSAL HOUSING & CONSTRUCTION LTD.

S | ITA 2383/DEL/2016 | 2007-08 | [A] M/S TIRUPATI BALAJI FIBER LTD,

10 | IT? 2614/DEL/2017 | 2005-06 | [A] M/S. A & A ACCESSORIES

11 | 1T\ 815/DEL/2019 2006-07 | [A] AMIT KOCHAR THR. L/H LATE SHRI BRIJ KISHORE KOCHAR

12 | IT# 5962/DEL/2019 | 2007-08 |[A] BHARTI AIRTEL LTD

13 | IT# 5863/DEL/2019 | 2008-09 | [A] BHARTI AIRTEL LIMITED

14 | IT# 6078/DEL/201% | 2007-08 |[D] BHARTI AIRTEL LTD,

15 | IT# 6079/DEL/201% | 2008-09 | [D] BHARTI AIRTEL LTD.

16 | ITF 1814/DEL/2023 2015-16 | [D] BAL KISHAN ARORA

17 | ITF 1967/DEL/2023 | 2014-15 | [A] ANS INDUSTRIES LIMITED

18 | ITA 1097/DEL{2024 | 2017-18 | [A] BALBIR SINGH ((E FILED APPEAL})

19 | ITA 1138/DEL/2024 2017 [D] ARG INFRASTRUCTURES PRIVATE LIMITED ({E FILED APPEAL))

20 | ITF 1195/DELf2024 | 2015-16 | [A] BALWAN VATS ((E FILING APPEAL))

21 | IT# 1213/DEL/2024 | 2012-13 | [A] AMARDEEP

22 | ITF 1239/DEL{2024 | 2021-22 |[A] ARTI DHALL

23 | IT# 1728/DEL/2024 | 2016-17 | [A] ABHIPRA CAPITAL LTD.

24 | IT# 3512/DELY2024 | 2014-15 | [D] BABU LAL AGGARWAL ((E FILED APPEAL))

25 | IT/ 5161/DEL/2024 | 2012-13 | [A] AVON CONTAINNERS PVT. LTD.

0%

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 07-JANUARY-2025 (TUESDAY)

S [ Appeal Number A\s,::]:' Assessee Name Remarks
1 | IT# 1367/DELf2017 2012-13 | [A] M/S. EXPERICN DEVELOPERS PVT. LTD.

2 | IT2 4977/DEL{2017 2011-12 {[D] ADISH ESTATES P.LTD

3 | ITA 6293/DEL/2018 | 2014-15 | [A] ARUN DWIVEDI

4 | ITA 7645/DEL/2018 2015-16 [ [A] ALL INDIA ORIENTAL BANK OF COMMERCE EMPLOYEES SQCIETY
5 | ITA 7635/DELf201S 2016-17 | [A] ART HOUSING FINANCE (INDIA) LIMITED

6 | ITA 9321/DEL/2019 2016-17 | [D] ANJU MADHAN

7 | IT¢ 632/DEL/2020 2014-15 | [A] BHAWNA KAPCGOR

8 | IT# 710/DEL/2020 2011-12 | [D] BHUPENDRA STEELS P.LTD

9 CC 101/DEL/2023 2011-12 [ [A] BHUPENDRA STEELS P.LTD

10 | ITA 1173/DEL/2021 2012-13 | [A] AVNISH AGRAWAL

11 | ITA 1385/DEL/2021 | 2014-2015 | [A] AADINATH INDIA PVT, LTD

12 | ITA 1416/DEL/2022 2018-19 | [A] ANJL

13 | ITA 2786/DEL/2022 2016-17 | [A]l BALKISHAN RATHI

14 | ITA 638/DELf2023 2010-11 | [A] ASR WINES (P} ETD.

15 | ITA 3500/DEL/2023 2021-22 | [A] ANURAG JAIN

16 | ITA 3503/DEL/2023 2017-18 | [A] ATUL AGARWAL

17 | ITA L130/DEL/2024 2017-18 | [A] ASHOK KUMAR GOEL ((E FILED APPEAL))

18 | ITA L142/DEL{2024 2017-18 | [A] ASHOK KAUSHIK

19 | ITA |155/DEL/2024 2015-16 | [A] AMIT GOYAL HUF ((E FILED APPEAL))

20 | ITA .367/DELf2024 2015-16 | [A] AJAY KUMAR {{E FILED APPEAL))

21 | TTA .1487/DEL{2024 2024-25 | [A] AYAAS PRAYAS CHARITABLE TRUST ({E FILED APPEAL))
22 | ITA 488/DEL/2024 2024-25 | [A] AYAAS PRAYAS CHARITABLE TRUST ((E FILED APPEAL})

(%

Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 08-JANUARY-2025 (WEDNESDAY)

Srt | Appeal Number A::z';’:' Assessee Name Remarks
1 € 69/DEL/2009 1999-00 [ [A] M/S. SAHARA INDIA FINANCIALK CORPORATION LTD
2 | CC 237/DEL/2009 2000-01 [A] M/S SAHARA INDIA FINANCIAL CORP. LTD. (OLD MATTER/TOP
PRIORITY)
3 | cc 238/DEL/2000 | 2001-02 P[:gol\g,}sw SAHARA INDIA FINANCIAL CORP, LTD. (OLD MATTER/TOP
)
4 | CC 179/DELf2010 | 2004-05 {[A] M/S SAHARA INDIA FINANCIAL CORPORATION LTD.
5 | CC 157/DELf2017 | 2012-13 |[[A] M/S. SAHARA INDIA FINANCIAL CORPORATION LTD.
6 | CC 199/DEL/2017 | 2013-14 |[A] SAHARA INDIA FINANCIAL CORPORATION LTD,
7 | CC 208/DELf2017 2014-15 | [A] SAHARA INDIA FINANCIAL CORP. LTD.
CO 14/DELf2019 2015-16 | [A] SAHARA INDIA FINANCIAL CORPORATION LTD.
9 | ITA 1504/DEL/2008 | 1995-2000 | [D] SAHARA INDIA FINANCIAL CORP, LTD (OLD MATTER/TOP PRIORITY)
10 | TTA 3519/DEL/2008 | 2000-01 Jr?x]ows F;AHARA INDIA FINANCIAL CORP. LTD. (OLD MATTER/TOP
11 | ITA 3653/DEL/2008 | 200102 [D] M/S SAHARA INDIA FINANCIAL CORP. LTD. (OLD MATTER/TOP
PRICRITY)
12 ) ITA 3666/DELf2008 | 2001-02 | [A] SAHARA INDIA FINANCIAL CORPN. LTD. {OLD MATTER/TOP PRIORITY}
13 | TTA 3248/DEL/2009 | 2002-03 P[rl‘ibl]ol\g,;% ;SAHARA INDIA FINANCIAL CORPCRATION (OLD MATTER/TOP
14 | TTA 3353/DEL/2009 | 2002-03 [A] SAHARA INDIA FINANCIAL CORPORATION LTD (OLD MATTER/TOP
PRIQRITY)
15 | ITA 648/DEL/2010 | 2003-04 | [A] SAHARA INDIA FINANCIAL CORP, LTD, (OLD MATTER/TOP PRIQRITY)
} [D] M/S. SAHARA INDIA FINANCIAL CORPORATION LTD. (OLD
16 | ITA 1094/DEL/2010 | 2003-04 |/ ATTER/TOP PRIGRITY)
) [[}] M/S SAHARA INDIA FINANCIAL CORPORATION LTD, (OLD
17 | TTA 1607/DEL/2010 | 200405 | oo /TOP PRIORITY)
18 | ITA L953/DEL/2017 | 2011-12 [[D] M/S. SAHARA INDIA FINANCIAL CORPORATION LTD.
19 | ITA 2787/DEL/2017 | 2012-13 |[[D] M/S. SAHARA INDIA FINANCIAL CORPCGRATION LTD.
20 | ITA 1359/DELf2017 | 2014-15 |[D] SAHARA INDIA FINANCIAL CORP, LTD,
21 | ITA 1363/DEL/2017 § 2013-14 |[D] SAHARA INDIA FINANCIAL CORPORATION LTD.
22 | ITA 5927/DELJ2018 | 2015-16 | [D] SAHARA INDIA FINANCIAL CORPORATICN LTD.

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 09-JANUARY-2025 (THURSDAY)

Srl | Appeal Number A$2:1rt' Assessee Name Remarks
1 | I 359/DEL/2015 2011-12 | [D] M/S. BRASS CITY INFRASTRUCTURE DEVELOPMENT PVT. LTD.

2 | IT: 368/DELf2023 2012-13 | [A] ANIL DISPLAY P LTD.

3 | I'm. 399/DEL/2023 2012-13 [ [A] ANIL DISPLAY P.LTD

4 | ITA 1231/DEL/2023 2012-13 | [A] ALOK GUPTA

5 | ITA 1807/DEL/2023 2017-18 | [A] BHAVNA SINGLA

6 | ITA 1841/DEL/2023 2017-18 | [D] BHAWNA SINGLA

7 | ITA 3221/DEL/2023 2017-18 | [A] BHAVNA SINGLA {{E FILING APPEAL}}

8 | ITA 2180Q/DEL/2023 2019-20 | [D] AL AMMAR FROZEN FCODS EXPORTS PVT. LTD ((E-FILED APPEAL))
9 CO 116/DELf2023 2019-20 {[A] AL AMMAR FROZEN FOQODS EXPORTS PVT, LTD

10 | ITA 583/DEL/2024 | 2017-18 |{A] ATUL PUNDHIR ((E FILED APPEAL))

11 | ITA 618/DEL/2024 2014-15 | [A] ACCIL STEELS AND TUBES PRIVATE LIMITED {{E FILED APPEALY)
12 | ITA 619/DEL/2024 2015-16 | [A] ACCIL STEELS AND TUBES PRIVATE LIMITED ((E FILED APPEAL))
13 | ITA 620/DEL/2024 2016-17 | [A] ACCIL STEELS AND TUBES PRIVATE LIMITED ((E FILED APPEAL))
14 | ITA 621/DEL/2G24 2015-16 | [A] ACCIL STEEL PROCESSORS PRIVATE LIMITED ({E FILED APPEAL})
15 | ITA 919/DEL/2024 2017-18 | [A] ARPIT FASHIONS PRIVATE LIMITED ({E FILED APPEAL))

16 | ITA 980/DEL/2024 2016-17 | [D] ACCIL STEEL AND TUBES PVT LTD {(E FILED APPEAL))

17 | ITA 986/DELf2024 2015-16 | [D] ACCIL STEEL AND TUBES PVT LTD ((E FILED APPEAL))

18 | ITA .312/DEL{2024 2008-09 [ [A] ADTV COMMINICATIONS PRIVATE LIMITED ({E FILED APPEAL))
19 | ITA 313/DEL/2024 | 2009-2010 | [A] ADTV COMMUNICATIONS PVT, LTD. ((E FILED APPEAL}}

20 | ITA 314/DEL/2024 2010-11 | [A] ADTV COMMUNICATION PRIVATE LIMITED ((E FILED APPEAL))
21 | ITA : 315/DEL/2024 2012-13 | [A] ADTV COMMUNICATICN PRIVATE LIMITED {{E FILED APPEAL))
22 | ITA . 469/DEL/2024 2013-14 | [A] BIJENDER SINGH LOHIA ({E-FILED))

23 | TTA; 470/DEL/2024 2015-16 |[A] BIJENDER SINGH LOHIA ((E-FILED)}
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 13-JANUARY-2025 (MONDAY)

Srl | Appeal Number A,?Z'::' Assessee Name Remarks
1 |T'A1962/DEL/2016| 2007-08 |[[A] TRIVENI ENGINEERING & INDUSTRIES LTD.

2 |ITA 1963/DEL/2016( 2007-08 |[A] TRIVENI ENGINEERING & INDUSTRIES LTD.

3 |NA 1964/DEL/2016( 2008-09 |[A] TRIVENI ENGINEERING & INDUSTRIES (TD.

4 [IT4 1965/DELf2016| 2009-10 |[A] TRIVENI ENGINEERING & INDUSTRIES LTD.

5 |ITA 1966/DEL/2016( 2010-11 |[A] TRIVENI ENGINEERING & INDUSTRIES LTD.

6 |ITA 1967/DEL/2016( 2011-12 |[A] TRIVENI ENGINEERING & INDUSTRIES LTD.

7 |ITiA 2357/DEL/2016( 2007-08 |[D] M/S. TRIVENI ENGINEERING & INDUSTRIES LTD,

8 |IT: 2358/DEL/2016( 2007-08 |[D] M/S. TRIVENI ENGINEERING & INDUSTRIES LTD.

9 |IT# 2359/DEL/2016( 2008-09 |[D] M/S. TRIVENI ENGINEERING & INDUSTRIES LTD.

10 (IT/ 2360/DEL/2016( 2009-10 |[D] M/S. TRIVENI ENGINEERING & INDUSTRIES L.TD.

11 [ITA 2361/DEL/2016) 2010-11 |[D] M/S. TRIVENI ENGINEERING & INDUSTRIES LTD.

12 |ITA 2362/DEL/2016] 2011-12 |[D] M/S. TRIVENI ENGINEERING & INDUSTRIES LTD.

13 | 1TV 67/DEL/2018 | 2012-13 ([D] BEST INTERNATICNAL PROJECTS PVT. LTD.

14 |ITA 1656/DEL/2020| 2011-12 [[A] AASHIYANA INFRASTRUCTURE DEVELOPMENT PVT LTD
15 |ITA 1405/DEL/2022( 2012-13 |[D] APPLE COMMODITIES LTD.

16 | CC 72/DEL/2022 | 2012-13 |[A] APPLE COMMODITIES LTD.

17 [ITA 1510/DEL/2022{ 2015-16 |[A] APPLE COMMODITIES LIMITED

18 [ITA 2179/DEL/2023| 2017-18 |[DJ AJAY JAIN {(E-FILED APPEAL})}

19 |ITA 3305/DEL/2023| 2017-18 ([D] ANKUR JAIN {(E FILED APPEAL)}

20 |ITA 11322/DEL/2023| 2017-18 |[A] ARHAAN LIFE STYLE PRIVATE LIMITED ({E FILED APPEAL))
21 [ITA :521/DEL/2023| 2017-18 |[A] BMAKKAR MARBLES PRIVATE LIMITED

(%

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 14-JANUARY-2025 (TUESDAY)
)| Appeal Number Assmt. Year Assessee Name Remarks
1 A 1449/DEL{2016 2011-12 | [A] M/S. SHANTI CHEMSTEEL PVT. LTD. ({R/M))

2 TA 3553/DEL/2017 2013-14 | [A] M/S. ASHIRVAD STEELS & ALLOYS PVT. LTD.

3 T 3605/DEL/2019 2015-16 | [A] ANJALI GUPTA

4 'TA 5130/DEL/2018 2015-16 | [A] BRAHAMPUTRA INFRASTRUCTURE LTD.

5 1TA 1407/DEL/2020 2011-12 | [D] BRAHMAPUTRA INFRASTRUCTURE LIMITED

é 174 2226/DEL{2022 2014-15 | [A] SUDESH CHAUDHARY

7 174 2227/DEL/2022 2015-16 | [A] SUDESH CHAUDHARY

8 118 2229/DELf2022 2017-18 | [A) SUDESH CHAUDHARY

9 1 78 2230/DEL/2022 2018-19 | [A] SUDESH CHAUDHARY

10 | 1A 2228/DEL/2022 016-17 [A] BRAJ PAL SINGH

11 I' A 2386/DEL/2022 2015-16  {{0} BRAJ PAL SINGH

12 | T A2120/DEL/2023 2016-17 | [A] ANKUR CHAUDHARY

13 | I 42139/DEL/2023 2017-18 | [A] ANKUR CHAUDHARY

14 | 114 1505/DEL/2023 2018-19 | [A] BHIM SAIN

15 | 174 2524/DEL/2023 2012-13 | [A] ANKUR GOYAL

16 | IT32704/DEL{2023 2011-12 | [D) ACC LOGISTICS PRIVATE LIMITED ({E FILED APPEALY)

17 | 174 3158/DEU2023 2017-18 A{Eg E?\lil;;EAU VERITAS CONSUMER PRODUCTS SERVICES(INDIA} PVT. LTD. ((E FILED
18 | IT: 3268/DEL/2023 2021-22 | [A] AP SECURITAS PRIVATE LIMITED ({E FILEC: APPEAL))

19 | 1T, 3204/DEL/2023 o e IJ:ITEE Sﬁﬁ‘i C;I]ERITAS CONSUMER PRODUCTS SERVICES (INDIA) PRIVATE LIMITED ((E
20 | IT.. 3385/DEL/2023 2016-2017 Jﬂﬂoﬁ'élfésm ;C:II;I)OF SH, SURESH CHAND GOEL MANDI JAWAHAR GAN), SHAMLI
21 | Tt 3386/DEL/2023 2016-2017 | [A) ASHISH GUPTA MANDI JAWAHAR GANJ, SHAMLI {(E/H)}

22 | ITt 3544/DELF2023 2013-14 | [A] BIO MED PRIVATE LIMITED ((£ FILED APPEAL))

23 | 1T 3547/DEL/2023 5017-18 DEITR gs(s(giﬁ?é)ilpgz ;II.Q)?IAN UNIVERSITY, 16 AIU HOUSE, COMRADE, INDERJIT GUPTA
24 IT:. 602/DEL/2024 2018-19 | [{A] BABA GLOBAL LIMITED

25 IT:. 659/DELf2024 2017-18 | {D] AZURE POWER (RAJ) PVT LTD {(E FILED APPEAL)}

26 IT; 967/DEL/2024 2012-13 | [D] AMITY INFOTECH PVT LTD ((E FILED APPEAL))

27 | ITa 1340/DEL/2024 2016-17 | {A] ARYAWART WELFARE SOCIETY

28 | ITA 1546/DELF2024 2010-11 | [A] AMANDEEP SINGH

29 | ITA 3490/DEL/2024 2011-12 | [A] AJIT SINGH BANSAL

30 | ITA 3502/DEL/2024 2017-18 | [A] ANTONIUS TRADEX PRIVATE LIMITED ((E FILED APPEAL))

k3] ITA 3511/DEL/2024 2016-17 | [D) ACCORDPRO ENTERPRIES ((E FILED APPEAL))

(%
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27-Dec-2024

~



INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 15-JANUARY-2025 (WEDNESDAY)
srl Appeal Number Assmt, Year Assessee Name Remarks
1 | T1(5S)A54/DEL/1098 | 1987-8B10 1o o PKHAND MUKTI MORCHA PARTY

27/09/1996

2 | IT $5)A 100/DEL/1997 05‘2,323236“ [A] SHIBU SOREN
3 | I17SS)A 99/DEL/1997 °§2‘}3‘L§"{33§° [A] SIMON MARANDI
4 | 17353 92/DEL/ 1097 0%%‘:,9133? [A] SURAJ MANDAL
5 | IT'5S)A91/DEL/1997 Oé‘éﬂg‘gﬁgg? [A] SHAILANDRA MAHTO
6 | 0 29/ALLD/1999 1995-96 | [A] M/S. SAHARA INDIA MUTUAL BENEFIT CO.LTD. ((TOP PRIRORITY/OLD MATTER))
7 (0 5/LKW/2002 1996-97 | [A] M/S. SAHARA INDIA MUTUAL BENEFIT CO.LTD. ((TOP PRIRORITY/OLD MATTER))
8 | (O 103/LKW/2004 1996-97 | [A] M/S. SAHARA INDIA MUTUAL BENEFIT CO.LTD. ((TOP PRIRORITY/OLD MATTER))
9 | ¢ 139/LKW/2004 1996-97 | [A] M/S. SAHARA INDIA MUTUAL BENEFTT CO. ((TOP PRIRORITY/OLD MATTER))
10 | 10 24/LKW/2005 1994-95 | [A] M/S. SAHARA INDIA MUTUAL BENEFIT CO. ((TOP PRIRORITY/OLD MATTER))
11| 170 69/LKW/2005 1995-96 | [A] M/S. SAHARA INDIA MUTUAL BENEFIT CO.LTD. ({TOP PRIRORTTY/OLD MATTER))
P I e— 201 ]\El»:%_ltflﬁ,%)SAHARA INDIA MUTUAL BENEFIT COMPANY LTD. (TGP PRIRORITY/OLO
13 | 10 47/0EL/2015 1991-92 | [A) M/S. SAHARA INDIA COMMERCIAL CORPORATION LTD.
14 | IT3 595/ALLD/1999 199596 | [D] M/S. SAHARA INDIA MUTUAL BENEFIT CO, LTD, ((TOP PRIRORTTY/OLD MATTER))
15 | DA 102/LKW/2000 1996-97 | [D] M/S. SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD MATTER))
16 | T1% 132/LKwW/2000 1996-97 | [D] M/S. SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD MATTER))
17 | 174 303/LKW/2001 1996-97 | [A] SAHARA INDIA MUTUAL BENEFLT CO, ((TOP PRIRORITY/OLD MATTER})
18 | T A4L/LKW/2002 1994-95 | [D] SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD MATTER))
19 | 1T4 705/KW/2002 1995-06 | [D] M/S. SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD MATTER))
20 | Ty 706/LKW/2002 1996-97 | [D] M/S. SAHARA INDIA MUTUAL BENEFIT CO, LTD. ((TOP PRIRORITY/OLD MATTER)}
21 | IT 1306/KOL/2007 | 19992000 | [D] M/S. SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD MATTER))
22 | 1T 1831/DEL/2007 | 1999-2000 |[A] SAHARA INDIA MUTUAL BENEFIT COY {(TOP PRIRORITY/OLD MATTER))
23 | I 1511/K0L/2008 2000-01 | [D] M/S. SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD MATTER))
24 | [T 2564/DEL/2008 | 2000-2001 |[A} SAHARA INDIA MUTUAL BENEFIT CO, ((TOP PRIRORETY/OLD MATTER))
25 | T 2734/DEL2014 1991-92 | [D] M/S, SAHARA INDIA COMMERCIAL CORPORATION
26 | IT..459/DEL/2024 2018-19 | [A] BHAGWAN KAUSHIK ((E FILED APPEAL))

(%

Assistant Registrar
27-Dec-2024|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 16-JANUARY-2025 (THURSDAY)

srl | J.ppeal Number A$:21rt' Assessee Name Remarks
1 |IT4 4236/DEL/2024| 2016-17 | [A] ABHISHEK KUMAR ((E/H} E-FILED)

2 |IT\4255/DEL/2024| 2017-18 |[A] ASHOK ((E/H) E-FILED)

> o] s |G T O o
4 |ITy 1379/DEL/2023| 2011-12 |[A] BSES RAJDHANI POWER LTD

5 |IT# 13B0/DEL/2023] 2017-18 | [A] BSES RAIDHANI POWER LTD

& |ITF 1381/DEL/2023| 2018-19 |[A] BSES RAJDHANI POWER LIMITED

7 |ITA 1473/DEL/2023] 2011-12 | [D] BSES RAIDHANI POWER LTD.

8 |[TA 1843/DEL/2023| 200%9-10 |[D] BSES RAIDHANI POWER LTD.

S |ITA 1844/DEL/2023| 2017-18 |[D] BSES RAJDHANI POWER LTD

10 |ITA 1845/DEL/2023| 2018-19 |[D] BSES RAIDHANI POWER LTD.

11 |ITA 1702/DEL/2023| 2008-09 [[D] BRINDAVAN ENTERPRISES P.LTD

12 | CO 125/DEL/2023 | 2008-0% |[A] BRINDAVAN ENTERPRISES PLTD

13 | TTA 505/DELf2024 |AY 2017-18 | [A] BABOO RAM HARI CHAND ((E FILED APPEAL))

14 | ITA 506/DEL/2024 |AY 2018-19 | [A] BABOO RAM HARI CHAND ({E FILED APPEAL))

15 | ITA 307/DEL/2024 |AY 2019-20 [ [A) BABOC RAM HARI CHAND ((E FILED APPEAL))

16 | ITA 308/DEL/2024 |AY 2020-21 | [A] BABOO RAM HARI CHAND ((E FILED APPEAL))

17 | ITA i63/DEL/2024 | 2017-18 |[A] BALSONS JEWELLERS ((E FILED APPEAL))

18 |ITA 1321/DEL/2024| 2017-18 |[A] ANKIT GARG ({E FILED APPEAL))

19 [ITA 3122/DEL/2024 - [A] ARYA SAMAJ TEMPLE SOCIETY SECTOR 11 DWARKA

Assistant Registrar

27-Dec-2024




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 06-JANUARY-2025 (MONDAY)
srl } ppeal Number Assmt, Year Assessee Name Remarks
1 TT\ 3230/DEL/2016 2007-08 [D] M/S. AAMBY VALLEY LTD.
2 IT\ 3231/DEL/2016 2008-09 [D] MfS, AAMBY VALLEY LTD.
3 IT.« 3232/DEL/2016 2009-10 [D] M/S. AAMBY VALLEY LTD.
4 ITi\ 3233/DELf2016 2010-11 [D] M{S, AAMBY VALLEY LTD,
5 €1y 271/DEL/2016 2007-08 [A] M/S. AAMBY VALLEY LTD.
6 € 272/DEL 2016 2008-09 [A] M/S. AAMBY VALLEY LTD.
7 CO 273/DEL2016 2009-10 [A) M/5. AAMBY VALLEY LTD.
8 CC 274/DELS2016 2010-11 {A] M{S. AAMBY VALLEY LTD.
9 IT# 4522/DEL{2016 2012-13 [D] M/S. CHARAN RENEWABLE ENERGY PVT, LTD.
10 1Ty 327/DELS2015 2013-14 [A] DYNAMIC TRANSMISSION LTD,
11 1T 328/DELI2015 2014-15 [A] DYNAMIC TRANSMISSION LTD.
12 ITA 4139/DEL{2019 2014-15 [A] CHRYSILLA BUILDERS & DEVELOPERS PRIVATE LIMITED
13 ITA 8127/DELf2019 2013-14 [D] GENUS PAPER. & BOARDS LTD
14 TTA 8128/DEL/2019 2014-15 [O] GENUS PAPER & BOARDS LTD
15 IT, . 45/DEL{2021 2013-14 [A] GENUS PAPER & BOARDS LTD
16 TTA 3076/DEL/2023 2013-14 [A} GD GOENKA TOURISM CORP LTD (£ FILING}
17 TTA 3077/DELf2023 2015-16 [A) GD GOENKA TOURISM CORP LTD (E FILING}
18 ITA 3078/DEL/2023 AY. 201516 L[rAD]f(EF(I}SEIIéI;A UNIVERSITY (EARLIER KNOWN AS GENUINE PROMOTERS PVT.
19 ITA 1237/DEL/2023 2017 [D] DEMBLA TIMBER COMPANY PVT LTD (E FILING}
20 ITA 106/DEL/2024 2014-15 IEIE}I\IS(IS-{)RI CHATRAPATI SHIVAJI MAHARAJ MEMORIAL NATIONAL COMMITTEE (E
21 ITA 107/DEL/2024 201810 F[[E} SS)RI CHATRAPATI SHIVASI MAHARAJ MEMORIAL NATIONAL COMMITTEE (E
272 ITA (08/DEL/2024 2020-21 F[i?} NS(I;)RI CHATRAPATI SHIVAJ] MAHARAJ MEMORIAL NATIOMNAL COMMITTEE (E
23 ITA 373/DEL/2024 2012-13 [A] FARIDABAD EDUCATIONAL SOCIETY (E FILING)
24 ITA $74/DEL{2024 2017-18 [A] FARIDABAD EDUCATIONAL SOCIETY (E FILING)
25 [TA . :82/DELf2024 2022-23 [A) EARTHINGS TRUST
26 ITA ' 46/DELf2024 2022-23 [A) COMMUNICATIONS TEST DESIGN INDIA PRIVATE LIMITED (E FILING})
27 ITA ¢ 52/DELf2024 2013-2014 | [A] GENESIS ASSOCIATES P LTD
28 ITA 1 ¥84/DEL{2024 2013-14 D] GENESIS ASSQCIATES PVT. LTD. (E FILING)

%

, Assistant Registrar
& . 27-Dec-2024
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 07-JANUARY-2025 {TUESDAY)

Srl 1 ppeal Number Assmt. Year Assessee Name Remarks
1 | ITA2758/DEL/2015 2007-08 | [A] M/S. JINDAL SAW LTD.
2 T7% 2755/DEL/2015 2008-09 [A] M{S. JINDAL SAW LTD,
IT A 3016/DEL/2015 2007-08 [D] MfS, JINDAL SAW LTD.
4 IT.\ 3017/DEL{2015 2008-09 [D] M/S. JINDAL SAW LTD,
5 IT4 826/DEL/2016 2011-12 [A] JINDAL SAW LTD,
f [T+ 1000/DEL{2016 2011-12 [D] M/S. JINDAL SAW LTD,
7 1T\ 318/DEL/2017 2013-14 [A] M/S FLAIR EXPORTS PVT. LTD.
8 IT.\ 731/DEL{2017 2013-14 [A] SH, CHANDRA KANT SHARMA
9 ITA 3719/DEL/2017 2013-14 [A] SH. CHANDRA KANT SHARMA
10 | ITA 4910/DEL/2017 2013-14 [A] CHANDRA KANT SHARMA
11 ITA 1303/DEL/2020 - [A] GYAN DEVI MEMORIAL CULTURAL & EDUCATIONAL SQCIETY
12 ITA 2009/DEL/2022 2018-19 [A] HMD MGBILE INDIA P.LTD
13 ITA 2834/DEL{2023 2014-15 [D] GANPATI BUILATECH PVT. LTD. (E FILING)
14 ITA 1954/DEL/2023 2018-19 {] FOURSTAR HOSPITALITIES LLP {E FILING)
15 | [ITA !955/DELf2023 2018-20 [D] FOURSTAR HOSPITALITIES LLP (E FLILING)
16 IT# 54/DEL/2024 2016-17 [A] CAPITAL POWER SYSTEMS LIMITED
17 ITA 55/DEL/2024 2017-18 [A] CAPITAL POWER SYSTEMS LIMITED
18 ITA 330/DEL/2024 201718 [O] CAPITAL POWER SYSTEMS LIMITED (E FILING)
19 ITA 351/DEL/2024 2018-19 [A] CAPITAL POWER SYSTEMS LIMITED
20 ITA 52/DEL/2024 2019-20 [A] CAPITAL POWER SYSTEMS LIMITED
21 ITA 1i53/DEL/2024 2015-16 | (D] HSG PROPMART PRIVATE LIMITED (E FILING)
22 ITA { 57/DELf2024 2019-20 | [D] CAPITAL POWER SYSTEMS LIMITED (E FILING)
23 ITA £ 64/DEL/2024 2018-15 [D] CAPTIAL POWER SYSTEMS LIMITED (E FILING)
24 ITA 2 193/DEL/2024 2017-18 [A] DCM SHRIRAM LIMITED {E FILING FOB)
25 ITA 7 77{DEL2023 2017-18 [A] DINESH T.V, ELECTRONICS
26 ITA 7 78/DEL{2023 2018-19 [A] DINESH TV.ELECTRONICS

B,

[

Assistant Registrar
27-Dec-2024




IN ET,

LLATE TRIBUNAL, DELHI BENCHES, NEW DELHY

CAUSE LIST OF B BENCH FOR 08-JANUARY-2025 (WEDNESDAY)

Sri JAppeal Number |} Assmt, Year Assessee Name Remarks
1 14 4214/DEL{2019 2014-15 [A] SKN PROPMART PVT. LTD

2 114 5637/DEL/2018 2014-15 (D] DECOR INVESTMENT & FINANCE LTD,

3 IT4 3398/DEL{2018 2010-11 {A] SUNITA CHAUDHARY

4 IT4 3400/DEL/2018 2012-13 [A] SUNITA CHAUDHARY

5 IT.\ 3401/DEL/2018 2014-15 [A] SUNITA CHAUDHARY

6 IT:, 6378/DELf2018 2009-10 [D] DHEERAJ CHAUDHARY (R/M)

7 | TW.6382/DEL/2018 2013-14 | [D] DHEERAJ CHAUDHARY (R/M)

8 IT+ 2577/DEL{2019 2012-13 [A} AAKIL KHAN

9 IT# 2578/DEL/2019 2014-15 [A] CHANDA RAM

10 ITA 2579/DEL/2019 2014-15 [A] PRADEEP TYAGI

11 ITA 2580/DEL/2019 2014-15 [A] POOJA DEVI

12 | ITA 2581/DEL{2019 2014-15 | [A] JAI PRAKASH TYAGI

13 ITA 2582/DEL/2019 2014-15 [A] MUNIJHAR

14 ITA 2584/DEL/2019 2011-12 [A] DINESH KUMAR TYAGI

15 ITA 2585/DEL/2019 2012-13 [A] DINESH KUMAR TYAGI

16 ITA ?586/DEL/2019 2013-14 [A] DINESH KUMAR TYAGI

17 ITA '587/DEL/2019 2014-15 [A] DINESH KUMAR TYAGI

18 ITA . 588/DEL{201% 2008-09 [A] DINESH TYAGI L/ OF LATE SH, VED PRAKASH TYAGI
15 ITA § 589/DEL/201% 2009-10 [A] DINESH TYAGI L/H OF LATE SH, VED PRAKASH TYAGI
20 ITA 2 590/DEL/2019 2010-11 [A] DINESH TYAGI L/H OF LATE SH. VED PRAKASH TYAGI
21 ITA 2591/DEL/2019 201213 [A] DINESH TYAGI L/H QF LATE SH. VED PRAKASH TYAGI
22 ITA 2552/DEL/2019 2013-14 [A] DINESH TYAGI L/H OF LATE SH, VED PRAKASH TYAGI
23 ITA 2593/DELf2019 2014-15 [A] DINESH TYAGI L/H OF LATE SH. VED PRAKASH TYAGI
24 ITA 2394/DELf2019 2014-15 [A] SAURABH TYAGI L/H OF LATE SH, GAURAY TYAGI

25 ITA 4.09/DEL/2019 2012-13 [D] PRADEEP TYAGI

26 ITA 2! 95/DEL/2019 2014-15 {A] SAURABH TYAGI

27 ITA 32 50/DEL/2015 2014-15 [A] ULTERIOR HOLDINGS PVT, LTD.

£

Assistant Registrar
27-Dec-2024
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INCOM NAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 09-JANUARY-2025 (THURSDAY)

Srl ippeal Number Assmt, Year Assessee Name Remarks
1 174 1936/DEL/2020 2011-12 [A] EASTERN AND WESTERN DRESSES TRADING PRIVATE LIMITED (E/H}
2 114 8274/DEL 2018 2015-16 [D] C&S ELECTRIC LTD,

3 IT4 7981/DEL{2018 2015-16 | {A] C & S ELECTRIC LTD.

4 IT\ 2623/DEL/2018 2014-15 {A] C & S ELECTRIC LTD.

5 IT,\ 2622/DEL/2018 2013-14 [A] C & S ELECTRIC LTD.

6 1Ty, 2533/DEL{2018 2014-15 [D] C & S ELECTRIC LTD.

7 IT: 2532/DEL/2018 2013-14 [D] C & S ELECTRIC LTD.

8 IT# 2122/DEL{2022 2016-17 [D] EASY TRIP PLANNER P.LTD

9 ITA 1455/DELf2020 2012-13 [A] GOVERNMENT INDIUSTRAL & AGRICULTURAL EXHIBITION

10 ITA 2121/DEL/2022 2015-16 [D] EASY TRIP PLANNER P.LTD
11 ITA 1624/DEL/2022 2017-18 [D] EASY TRIP PLANNER PVT. LTD.

12 ITA 1623/DEL/2022 2014-15 [D] EASY TRIP PLANNER PVT.LTD,

13 ITA 1622/DEL{2022 2013-14 [P] EASY TRIP PLANNER PVT. LTD,

14 ITA 1621/DEL/2022 2012-13 [D] EASY TRIF PLANNER PVT. LTD.

15 CO 117/DELf2022 2012-13 [A] EASY TRIP PLANNER PVT, LTD.
ié CO 118/DEL/2022 2013-14 [A] EASY TRIP PLANNER PVT. LTD,

17 CO 118/DEL/2022 2014-15 [A] EASY TRIP PLANNER PVT.LTD.

18 CO .20/DELf2022 2017-18 [A] EASY TRIP PLANNER PVT, LTD,

19 ITA 65/DEL/2022 2014-15 [0] GRIHAPRAVESH BUILDTECK PVT. LTD.

20 ITA 2214/DELf2023 2015-16 [A) DEWAN CHAND

21 ITA 2 406/DEL/2023 2023-24 {A] HUMAN WELFARE FOUNDATION {E FILING)

22 ITA 2 W07/DEL{2023 2021-22 [A] HUMAN WELFARE FOUNDATICN (E FILING)

23 ITA 3)50/DEL/2023 2022-23 [A] DHARMARTH EDUCATION CENTER (E FILING)

24 ITA 3 05/DELf2023 2019-20 [A] HIM URJA PRIVATE LIMITED
25 ITA 30 81/DEL/2023 2020-21 [A] HINDUSTAN POWERPROJECTS PRIVATE LIMITED (E FILING)

26 ITA 2! 14/DEL/2024 2014-15 {A] HULASH CHAND (E FILING)

27 ITA 1 25/DEL/2024 2017-18 [A] CHEENA YADAY {E FILING)

28 ITA 1226/DEL{2024 2017-18 [A] CHEENA YADAV (E FILING}

1

.- Assistant Registrar)

"y 27-Dec-2024
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AX AP

UNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 13-JANUARY-2025 (MONDAY)

Srl syppeal Number Assmt, Year Assessee Name Remarks
1 IT4 2563/DELf2017 2014-15 [ {A] M/S. DWARKA PORTFOLIO PVT. LTD.

2 IT% 1201/DEL/2018 2012-13 [A] SAI CHANDRA CONSTRUCTION CO.

3 IT\1202/DEL/2018 2014-15 [A] SAL CHANDRA CONSTRUCTION CO.

4 M 7475/DEL/2018 2012413 [D} CHANNEL NINE ENTERTAINMENT LTD

5 Ty 3068/DEL/2019 2014-15 | [A] SURYA KIRAN EXIM

6 TT# 4993/DEL/2019 2015-16 [©] ECOSPHERE AGROFARMS PLTD

7 IT# 5044/DEL/2019 2012-13 | [D] TECHCCOM TECHNOLOGIES PVT, LTD

8 ITA 5066/DEL/2019 2012-13 | [A] TEAM INDIA ADVISORY LTD.

9 ITA 5961/DEL/2019 2011-12 [A] DELHI POWER COMPANY LTD

10 IT.\ 10/DEL/2020 2011-12 [D] DEE FACES HERBAL PVT LTD

11 ITA 536/DEL/2020 2013-14 | [D] FLEXPACK TECHNOLOGIES PVT LTD

12 IT: 32/DEL/2023 2015-16 [A] GURIEET SINGH CHADHA

13 ITA 826/DEL/2023 2017-18 | [A] DHANUKA LABORATORIES LIMITED

14 ITA 926/DEL/f2023 2013-14 [A] CASE NEW HOLLAND AND CONSTRUCTION EQUIPMENT PVT. LTD.

15 ITA | 312/DELf2023 2018-19 [A] DEEPAK BATRA (E FILING)

16 | ITAL619/DEL/2023 | AY, 2016-17 | [A] HERIKA NARANG (E FILING)

17 | ITA 2701/DELf2023 2020-21 [D] G R GOENKA EDUCATION SOCIETY (E FILING)

18 | ITA 2773/DELS2023 2017-18 | [A] DD TARGET PMT PVT. LTD. {E FILING)

19 | ITA 2774/DEL{2023 2018-19 | [A] DD TARGET PMT P LTD. (E FILING}

20 | VA 2775/DEL/2023 2019-20 | [A] DD TARGET PMT PVT. LTD. (E FILING)

21 ITA 2 '76/DELf2023 2020-21 | [A] DD TARGET PMT P. LTD. (E FILING)

22 ITA 3t 35/DEL/2023 2021-22 [A] DEVESH SINGH

23 TTA 935/DEL/2024 2015-16 | [A] GOPAL GARG

X
Assistant Registrar
27-Dec-2024)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 14-JANUARY-2025 (TUESDAY)

Srl

i ppeal Number | Assmt. Year Assessee Name Remarks
1 114 4737/DEL2018 2015-16 | [A] OM PRAKASH TANTIA (E/H})
2 ITY 5944/DEL{2018 2015-16 {A] MANG] TANTIA (EfH)
3 IT\ 5953/DEL/2018 2015-16 TA] RENU JAIN (E/H)
4 T\ 5956/DEL{2018 2015-16 [A] RUCHI TANTIA (E/H)
3 IT¢ 5858/DELf2018 2015-16 [A] NISHA JAIN (E/H)
6 1T 2369/DEL/2016 1999-00 [A] M/S YUM RESTAURANTS {INDIA) PVT, LTD.
7 IT# 2467/DELf2016 1999-2000 | [D] M{/S YUM RESTAURENTS (INDIA) PVT, LTD.
8 ITA 2205/DEL{2019 2014-15 [A] SURYA VANLIYA RLTD
9 ITA 3202/DEL/2019 2014-15 [D] SURYA VANIIYA PLTD
10 ITA 6616/DEL/2019 2015-16 [D] DAAWAT FOODS LTD.
11 ITA 7336/DEL{2019 2015-16 [D] ELLORA INRATECH PVT. LTD.
12 ITA 3442/DEL{2019 2014-15 fA] HEM CHAND
13 ITA '072/DEL/2023 2011-12 [A] HARI RAM YADAV
14 | ITA .:520/DELj2023 2012-13 | [A] CHOUDHARY EARTHMOVERS (P) LTD (E FILING)
15 ITA . 755/DELf2023 2017-18 [D] HARYANA CONSTRUCTIONS PVT LTD (E FILING)
16 CO 43/DEL/f2024 2017-18 [A] HARYANA CONSTRUCTIONS PVT LTD
17 ITA 1136/DEL/2024 2020-21 [D] HKT CORPORATICN PVT LTD (E FILING)
18 ITA 1354/DEL/2024 2015-16 [A] DEEPAK VGOHRA (E FILING}
15 ITA 1 145/DEL/2024 2015-16 [A] DALMIA {BROS) PVT LTD {E FILING}
20 ITA 1191/DEL{2024 2017-18 [A] DR) CHEMICALS LIMITED {E. FILE)
21 ITA 4050/DELf2024 2013-2014 | [A] GLOBAL EMERGING MARKETS INDIA LIMITED
22 ITA 4{ 55/DEL{2024 2017-18 [D] CONTINENTAL CONSTRUCTION LIMITED
23 ITA 4( 58/DEL/2024 2009-10 [A] ERA INFRA ENGINEERING LIMITED
24 ITA 40 59/DEL{2024 2010-11 [A] ERA INFRA ENGIMEERING LIMITED
25 | ITA 4035/DEL/2024 2019-20 | [A] DALER SINGH

(2

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 15-JANUARY-2025 {WEDNESDAY)

srl appeal Number Assmit, Year Assessee Name Remarks

1 114 2732/DEL/{2024 2018-19 [A] CLIX CAPITAL SERVICES PRIVATE LIMITED (E FILING)

2 T A 529/DEL/2023 2011-12 [A] DESIGNARCH INFRASTURCTURE (P) LTD.

3 [T\ 2054/DELf2023 2011-12 [A] GANPAT RAM SINGHAL

4 IT. 3390/DEL/2023 | ALY, 2018-19 | [A} DEEPAK NARANG {E FILING)
5 1T 3391/DEL/2023 | AY. 2019-20 | [A] DEEPAK NARANG (E FILING)

6 IT} 3392/DEL/2023 ALY, 2020-21 | [A] DEEPAK NARANG (E FILING)

7 IT¢ 2947/DEL{2023 2020-21 (0] DEEPAK NARANG (E FILING)

8 ITA 4082/DEL/2024 2019-20 [A] HARI SINGH

9 1Tt 218/DEL/2024 2013-14 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING}
10 IT# 220/DEL/2024 2014-15 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD {E FILING)
11 ITA 221/DEL{2024 2015-16 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
i2 ITA 223/DEL{2024 2016-17 [A} CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (£ FILING)
13 ITA 240/DEL/2024 2017-18 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
14 ITA 243{DELf2024 2019-20 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
15 ITA 349/DEL/2024 2018-19 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)

16 ITA < 068/DEL/2024 2015-16 [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD,

17 ITA 4383/DEL/2024 2010-11 [A] CO-OPERATIVE CANE DEVELOPMENT UNJON LTD,

18 ITA 4)84/DEL/2024 2010-11 [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

19 ITA 4 185/DELf 2024 2011-12 [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

20 | ITA 486{DEL/2024 2011-12 [A]} CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

21 ITA 4 87/DEL{2024 2012-13 {A] CO-OPERATIVE CANE DEVELOPMENT UNICN LTD.

22 ITA 40 88/DEL/2024 2012-13 [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

23 ITA 4C39/DEL{2024 2014-15 [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD,

Assistant Registrar,
" 27-Dec-2024




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHT

CAUSE LIST OF B BENCH FOR 16-JANUARY-2025 (THURSDAY)

srl

.\ppeal Number Assmt, Year Assessee Name Remarks
1 [T\ 3157/CHNY/2017 2013-14 [D] DALMIA CEMENT BHARAT LTD.
2 [T/ 3158/CHNY/f2017 2014-15 [D] DALMIA CEMENT BHARAT LTD.
3 IT\ 5416/DEL/2017 2013-14 [A] DALMIA CEMENT (BHARAT) LTD,
4 ITA 5417/DELf2017 2014-15 [A] DALMIA CEMENT (BHARAT) LTD,
5 C1) 63/CHNY/2018 2013-14 [A] DALMIA CEMENT BHARAT LTD,
6 CO 64/CHNY/2018 2014-15 [A] DALMIA CEMENT BHARAT LTD.
7 IT\ 556/DELf2022 2012-14 [A] DEEPAK GULATI
8 T\ 557/DEL/2022 2014-15 [A] DEEPAK GULATT
9 ITA 3154/DEL/2023 2012-13 [A] GAJENDER KUMAR (E FILING)
10 ITA 3155/DEL2023 2013-14 [A] GAJENDER KUMAR (E FILING)
11 IT.\ 74/DEL/2024 2014-15 [A] DINESH JINDAL
12 ITA 134/DEL/2024 2017-18 [A] HERMAN PROFERTIES (P) LTD.
13 ITA 1003/DEL/2024 2017-18 [A] GAYATRI ANAND EDUCATION SOCIETY (E FILING)
14 ITA 1014/DELf2024 - [A] DEVIDAYAL EDUCATIONAL TRUST
15 ITA 028/DELf2024 2017-18 [A} DEVINDER KUMAR
16 ITA 053/DELf2024 2020-21 [A] EVEREST HUMAN RESOURCE CONSULTANTS (£ FILING)
17 ITA : 062/DEL{2024 2021-22 [A] EVEREST HUMAN RESOURCE CONSULTANTS (E FILING)
18 ITA 1066/DEL/2024 2014-15 [A] GOLDEN CHARIOT RECREATIONS PRIVATE LIMITED (£ FILING)
19 ITA 1126/DEL{2024 2017-18 [A] DAHIYA BREEDING FARM (E FILING)
20 ITA 4151/0ELf2024 2009-10 [D] CONSULTING ENGINEERING SERVICES {INDIA) PRIVATE LIMITED
21 ITA 4 01/DEL/2024 2017-18 [A] GOLDEN JOB FINDER PRIVATE LIMITED
22 ITA 4 12/DEL{2024 2017-18 [A] CHANDER BHAN
23 TTA 4. 01/DEL/2024 2017-18 [A] DEEPAK VERMA
24 ITA 4. 24/DEL{2024 2020-21 [D] GOLDEN TEXO FABS PRIVATE LIMITED

(%X

Assistant Registrarn
{ 27-Dec-2024
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 06-JANUARY-2025 (MONDAY)
Srl { Aspeal Number |Assmt, Year Assessee Name Remarks
1 | IT# 3305/DEL/2018 2013-14 | [A] HINDUSTAN COMMART P.LTD
2 | IT# 1295/DELf2019 | 2010-11 |[A] GREENLAND FINANCE AND LEASING P, LTD.
3 | ITA 1294/DEL/2019 2009-10 | [A] GREENLAND FINANCE AND LEASING P. LTD. )
4 © ITA 1132/DEL{2021 2012-13 | [A] ).P.S. REINFORCED PIPES PVT LTD.
5 | ITA 132B8/DEL/2021 2012-13 | {D] JPS REINFORCED PIPES PRIVATE LIMITED
6 | ITA 1329/DEL/2021 2013-14 | [D] JPS REINFORCED FIPES PRIVATE LIMITED =
7 | TFA 1330/DEL/2021 | 2014-15 ([[D] JPS REINFORCED PIPES PRIVATE LIMITED
8 | ITA 1011/DEL/2023 2014-15 | [D] KUSHAL SINGH
9 | ITA L786/DEL/2024 2020-21 | [A} MS. JINDAL POLY FILMS LTD. {({E-FILE}))
10 | TTA 796/DEL/2024 2018-19 (E‘;]FI[T_E;?N RAILWAY CATERING AND TOURISM CORPORATION LIMITED
11 | ITA 797/DEL/2024 2020-21 EE[;[ITE;J)QN RAILWAY CATERING AND TOURISM CORPORATION LIMITED
12 | ITA . 878/DEL/2024 | 2021-22 |[A] INDIAN RAILWAY CATERING AND TOURISM CORPORATION LEMITED
13 | ITA 1956/DEL/2024 NA [A] IDEAL RELIEF TRUST ({E-FILE}}
14 | ITA 2337/DEL/2024 2015-16 | [D] IRIS PIONEER INFRAPROIECT PRIVATE LIMITED {(E-FILE))
15 | ITA '68/DEL/2024 2011-12 | [A] 1 M CHEMICAL CO. {(E-FILE)) |
16 | ITA'G9/DEL/2024 2012-13 | [A] 3 M CHEMICAL CO. {({E-FILE)}
17 | ITA370/DEL/2024 | 2013-14 |[A]3} M CHEMICAL CO ({E-FILE))
18 § ITA 7B7/DEL/2024 2014-15 | [A] I M CHEMICAL CO. ((E-FILE))
¢
Assistant Regist-f
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 07-JANUARY-2025 (TUESDAY)

S | Aopeal Number |Assmt, Year Assessee Name Remarks

1 | IW.3225/DEL2017 | 2011-12 | [A] M/S. GARDEN VIEW FOODS PVT. LTD.

2 | ¥ 3226/DEL/2017 2012-13 | [A] M/S. GARDEN VIEW FOODS PVT. LTD.

3 | Cu114/DEL/2018 2011-12 | [A} GEEMED PROMOTERS P.LTD

4 | IT/ 2242/DEL{2018 2011-12 | [D] GEEMED PROMOTERS P.LTC

5 | IT# 7410/DEL/2019 2013-14 | [A] INTERNATIONAL TRACTORS LTD. B}
6 | ITA 7411/DEL{2019 2014-15 | [A] INTERNATIONAL TRACTORS LTD.

7 | ITA 7412/DELf2019 | 2015-16 | [A] INTERNATIONAL TRACTORS LTD.

8 | ITA 7413/DEL/2019 2016-17 | [A] INTERNATIONAL TRACTGRS LTD.

9 | ITA 1313/DEL/2020 2016-17 | [A] FUSION CONBUILD PVT. LTD.

10 | ITA 1875/DEL/2020 | 1996-97 |[A] KUBER FLORITECH LTD N
11 | ITA 1876/DEL/2020 | 1997-98 |[A] KUBER. FLORITECH LTD .
12 1 ITA 1877/DEL/2020 | 1997-98 |[A] KUBER FINANCE (I) LTD

13 | ITA 3619/DEL/2023 2017-18 | [A] JKG CONSTRUCTION PRIVATE LIMITED ({E-FILE))} :
14 | ITA 2279/DEL/2024 2013-14 | [A] JASPAL SINGH {(E-FIL.E)}

15 | 1TA 421/DEL/2024 2018-19 | [A] INTERNATION TRACTORS LIMITED ((E-FILE)}

16 | ITA 442/DEL{2024 2018-19 | [D] INTERNATIOMAL TRACTORS LTD, {(E-FILE)}

17 | [TA 549/DEL/2024 { 2020-21 |[D] INTERNATIONAL TRACTORS LTD. {(E-FILE)) b
18 | ITA |400/DEL/2024 | 2017-2018 |[A] JAVI HOME PRIVATE LIMITED ({E-FILE))

19 | ITA .754/DELf2024 2010-11 | [A] INDUS AIRWAY_S PRIVATE LIMITED

20 | TTA 755/DEL{2024 2012-13 | [A] INDUS AIRWAYS PRIVATE LTMITED

21 | TTA .'436/DEL/2024 2017-18 | [A] KAILASH CHAND VERMA {(E-FILE))

T

Assistant Regisirar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 08-JANUARY-2025 (WEDNESDAY)
Sd | Appeal Number |[Assmt. Year Assessee Name Remarks
1 | ITv. 3406/DEL/2013 2009-10 | [A] MRS. RATNA CHADHA
2 | I 1770/DEL/2023 2013-14 | [Al KAPIL DEV NIKHANJ
3 ) IT/ 1934/DELf2024 2020-21 | [A] KAMLESH KUMAR SINGH ENGINEERS PRIVATE LIMITED ({E-FILE))
4 | IT; 1935/DEL/2024 | 2014-15 |[A] KUBER PLANTERS LIMITED ((E-FILE)) =
5 | ITA 1936/DEL/2024 { 2015-16 |{A] KUBER PLANTERS LIMITED {(E-FILE)) 1
& | IT# 1937/DEL/2024 2016-17 | [A] KUBER PLANTERS LIMITED ({E-FILE})
7 | ITA 1938/DEL/2024 2017-18 | [A] KUBER PLANTERS LIMITED ((E-FILE)) i
8 | ITA 1939/DEL/2024 2018-19 | [A] KUBER PLANTERS LIMITED ({E-FILE))
9 | ITA 2020/DEL/2024 2018-19 | [D] JADE E-SERVICES PRIVATE LIMITED ({E-FILE})
10 | ITA 2046/DEL/2024 2015-16 | [A] INTERNATIONAL GREEN SCAPES LTD.
11 | ITA 2047/DELf2024 | 2015-16 |[[A] INTERNATIONAL GREEN SCAPES LTD.
12 | ITA 2074/DEL/2024 2012-13 | [A] DAMY ROYAL INDUSTRIES PRIVATE LIMITED ((E-FILE})
13 | ITA 2092/DEL/2024 2018-19 | [A]JAGPAL ((E-FILE))

(®
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 09-JANUARY-2025 (THURSDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Rernarks
1 1T/ 689/DELf2023 2012-13 | [A] KRISHAN KUMAR

2 ITZ 690/DEL/2023 2012-13 | [A] KRISHNA KUMAR

3 | ITA 2347/DEL/2023 2017-18 | [A] KRRISH SHALIMAR PROJECTS PVT. LTD. {(E-FILE))

4 | ITA 2500/DEL/2023 | 2017-18 {[D] KRISH SHALIMAR PROJECT PVT LTD ({E-FILE))

5 | ITA 2039/DEL/2024 2017-18 [ [D] JURASSIC REFINERS AND JEWELS PVT LTD ((E-FILE))
6 | ITA 2041/DEL{2024 | 2011-2012 |[A] JAN MOHAMMAD ({E-FILE})

7 | ITA 4046/DEL/2024 2014-15 | [D] INDRAJ

8 | ITA ;473' DEL/2024 2015-16 | [D] INDRAJ

9 | ITA 1048/DELs2024 201e-17 | [D] INDRAJ

10 | ITA 1049/DELf2024 2012-13 [ [A] JIT PAL SINGH |
11 | ITA -1066/DEL/2024 2017-18 | [A] KULBHUSHAN SAHTANI

12 | ITA .020/DEL/2024 | 2018-19 |[A] INDUS VALLEY PROMOTERS LTD {(E-FILE))

13 1 ITA '844/DEL/2024 2014-15  } [A] ISHWAR CHAND AGGARWAL

14 | ITA ['\891/DEL; 2024 2012-13 | [A] KAMAL SINGH

15 | ITA  764/DELj2024 | 2013-14 |[A] JOYDEEP SINGH {((E-FILE)}

16 | ITA I;éSfDELf2024 2018-19 | [A] JOYDEEP STNGH

17 | ITA 1766/DEL/2024 2014-15 [A] JOYDEEP SINGH

18 | ITA 1767/DEL/2024 2015-16 | [A] JOYDEEP SINGH

19 | ITA 1768/DEL/2024 2017-18 | {A] JOYDEEP SINGFH

20 | ITA 1771/DELS2024 2016-17 [A] JOYDEEP SINGH

2
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 13-JANUARY-2025 (MONDAY)

St | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 1831/DEL/2018 2012-13 | [A] GRADE ONE EVENTS PVT. LTD.

2 | IT# B284/DEL/2018 2010-11 D] JAI SINGH

3 | ITA 2582/DEL/2023 2014-15 i [A] KRISHAN KUMAR

4 | ITA 4076/DELf2024 | 2017-18 |[A] KRISHAN KUMAR BANSAL

5 | ITA 4093/DEL/2024 2013-14 | [A] JSM OILFIELDS SERVICES PVT. LTD

6 | ITA 4113/DEL/2024 2018-19 | [A] INDIAN POTASH LIMITED |
7 | [TA4117/DEL/2024 | 2017-18 |[D] JEEN FOUNDATION !
8 | ETA 4118/DEL/2024 2018-19 | [D] JEEN FOUNDATION

9 | ITA 2888/DEL/2024 | 2016-2017 |[A] JUBILANT FOODWORKS LIMITED

10 | ITA 3182/DEL/2024 | 2016-17 |[A] JUBILANT FOODWORKS LIMITED

11 | ITA 2910/DEL/2024 2010-11 | [D] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED

12 | ITA 2911/DELf2024 2011-12 | [D] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED |
13 | ITA 2912/DEL/2024 2012-13 | [D] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED

14 | ITA 2913/DEL/2024 | 20E3-14 |[D] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED

15 | ITA 914/DEL/2024 | 2015-16 |[D] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED

16 | ITA'915/DEL/2024 | 2016-17 | [D] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED

17 ; ITA 916/DEL/2024 2017-18 | [D] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED

18 | ITA 2917/DEL/2024 2018-19 |{D] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED

19 | 7A :566/DEL/2024 | 2010-11 F[IT_]E;?DIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED {(E-

20 | A z567/DEL2024 | 201112 F[RL;;IDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED: {{E-

21 | 1TA 2568/DEL/2024 2012-13 F[S-ZL;}NDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED ((E-

22 | 17A 2569/DEL/2024 2013-14 F[R]E;)NDLAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED {(E-

23 | ITA 2570/DEL/2024 2015-16 F[EB;QDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED ({E-

24 | ITA 2574/DEL/2024 | 2016-17 {!S.].Ei)NDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED {(E-

25 | [TA 2572/DEL/2024 | 2017-18 IEIT_]E%NDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED ((E-

26 | 1TA 2573/DEL/2024 2018-19 F[gjlg;;\i[)ml\i RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED ((E-

Assistant Regist ~H
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 14-JANUARY-2025 (TUESDAY)
Srl | Aospeal Number [Assmt, Year Assessee Name Remarks
1 ITA 119/DEL/2015 2006-07 | [A] VIRAMGAM MAHESANA PROJECTS LTD.
2 | ITA493/DEL/2016 2006-07 | [A] M/S WOODSTOCK LAMINATES LTD ((R/M))
3 | ITA 7377/DEL{2018 2013-14 | [A] JANAK CRANE PVT. LTD.
4 | ITA 7378/DEL/2018 2014-15 | [A] JANAK CRANE PYT. LTD.
ITA 7977/DEL/2018 2013-14 | [D] JANAK CRAMNE P.LTD
6 j ITA7978/DEL/2018 | 2014-15 |[D] JANAK CRANE PLTD
7 | ITA 11324/DEL/2C21 2010-11 | [A] GULSHAN KUMAR KHETERPAL
8 | TTA 4172/DEL{2024 | 2013-2014 | [A] KULDEEP KiJMAR
9 | ITA 4202/DEL/2024 | 2017-18 | [D] KAMLESH
o | o | 2oieis [ O, SRS O RO A DA
11 | ITA 4205/DEL/2024 | 2017-18 |[A] KANCHAN CHOPRA
12 | TTA 1209/DEL/2024 | 2017-18 | [D] JALCO FINANCIAL SERVICES PRIVATE LIMITED
13 | ITA 3108/DEL/2024 (] 2013-14 | [D] INDIABULLS REAL ESTATE LIMITED
i4 | YTA 5i132/DEL/2024 2014-15 | [D] ISRANI BUILDWELL PRIVATE LIMITED

r_”%. :

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 15-JANUARY-2025 (WEDNESDAY)
Srl | Aospeal Number [Assmt. Year Assessee Name Remarks
1 [TA 83/DEL/2018 2011-12 | [D] JAGATIIT INDUSTRIES LIMITED
2 ITA 84/DEL/2018 2012-13 | [D] JAGATIIT INDUSTRIES LIMITED
3 T4 85/DEL/2018 2013-14 D] JAGATIIT INDUSTRIES LIMITED
4 C 97/DELf2018 2011-12 IA] JAGATIIT INDUSTRIES LIMITED
5 CJ 98/DEL/2018 2012-13 | [A] JAGATIIT INDUSTRIES LIMITED
6 | ITA 1054/DEL/2019 2010-11 | [A] GDG EDUCATIONAL TRUST
7 | ITA 1055/DEL/2019 2011-12 | [A] GDG EDUCATIONAL TRUST
8§ | ITA 1056/DEL/2019 2012-13 | [A] GDG EDUCATIONAL TRUST
9 | ITA 1057/DELf2019 2013-14 | [A] GDG EDUCATIONAL TRUST
| 10 | ITA 331/DEL/2021 2017-18 | [D] M/S. [HDP GLOBAL PVT. LTD.
11 | ITA 2540/DEL/2024 2017-18 [A] JAARVIS ACCERLERATOR PVT LTD.
12 | ITA 2941/DEL/2024 2016-17 | [A] JAARVIS ACCELERATOR PVT. LTD.
13 | ITA 2966/DEL/2024 2011-12 | [A] INTERNATIONAL INSTITUTE OF TELECOM TECHNOLOGY
14 | ITA 2991/DEL/2024 2015-16 | [A] KAVITA JALAN
15 | ITA 3200/DELf2024 2017-18 | [A] JETSAVE INDIA TOURS PRIVATE LIMITED
16 | ITA 3214/DELf2024 2018-12 | [A] KRISHAN KUMAR MAKRANTA PRO. M/S, MAKRANLA OIL MILL
17 | ITA 3220/DEL/2024 2013-14 | {A] INJ ELECTRONICS LIMITED
18 | ITA 3221/DEL/2024 2013-14 | [A] JAY [RON AND STEELS LIMITED
19 | ITA 3222/DEL/2024 2013-14 | [A] IPM GAS LIMITED
20 | ITA 3223/DEL/2024 2013-14 | [A] JAY ACE TECHNOLOGIES LTD
21 | ITA 3224/DELf2024 2013-14 | [A] JOF CASTING LIMITED
22 ) ITA 4242/DEL/2024 2017-18 | [A] JASBIR SINGH ({E/H})

|
Assistant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

=5

CAUSE LIST OF C BENCH FOR 16-JANUARY-2025 (THURSDAY)

Srl | Appeal Number [Assmt, Year Assessee Name Remarks
1 | IT4 1721/DEL{2012 2002-03 | [A] HOPEWIN ADMARK & CONSULTANCY SERVICES PYT, LTD.

2 | T, 8223/DEL/2019 2013-14 | [A] INTERNATIONAL LAND DEVELOPERS PVT LTD

3 | ITA564/DEL/2019 2002-03 | [A] HOPEWIN ADMARK & CONSULTANCY SERVICES PYT. LTD.

4 | ITA 2622/DELf201% 2014-15 | [D] GHP BUILDCON PVT LTD |
5 13 59/DEL/2020 2014-15 | [A] JAI BHARAT GUM & CHEMICALS LTD.

6 ITh 534/DEL/2020 2015-16 | [D] INNOVATIONS INDIA ADVERTISING AND EVENT PVT. LTD.

7 | ITA 149/DEL/2020 2011-12 | [A] KOHINOOR FOODS LTD.

8 ITé 587/DELf2020 2011-12 | [D] KOHINOOR FOODS LTD,

9 | ITA 2619/DEL/2022 | 2016-2017 [[A] K] SONS JEWELLERS PVT. LTD.

10 | ITA 2620/DEL/2022 | 2017-2018 |[A] K J SONS JEWELLERS PVT, LTD

11 | IT# 829/DELf2024 2015-16 [D] JAI JAI RAM SINGH INFRASTRUCTURE PRIVATE LIMITED ({E-FILE))

12 | ITA 3239/DEL/2024 2014-15 | [A] JAI BHAGWAN

13 | I7A 3247/DEL/2024 2010-11 J\ﬂ' iE_IéP}L PRIVATE LIMITED (ERSTWHILE JUBILANT ENERGY (KHARSANG) o
14 | ITA 3250/DEL/2024 2011-12 | [A] JEKPL PVT. LTD. (ERSTWHILE JUBILANT ENERGY (KHARSANG}) PVT LTD)

15 | ITA 911/DEL/2024 é%iﬁfgéé [A] KALAKAR TRUST

16 | ITA 3300/CEL/2024 2017-18 | [A] JAGDISH PARSHAD JAIN

17 | ITA 3389/DEL{2024 2013-14 | [B] KUNDAN OVERSEAS

18 CO 94/DELf2023 2013-14 | [A] CITILAND COMMERCIAL CREDITS LTD.

19 | ITA 346/0EL/2021 2013-14 | [D] CITILAND COMMERCIAL CREDITS LTD.

20 | ITA 567/DEL/201% 2015-16 | [A] INDERPREET SINGH JHELUMI

¢
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 06-JANUARY-2025 (MONDAY)

srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 6378/DEL/2016

2013-14

[A] M/S ORACLE FARMS LLP

ITA 2155/DEL/2019

2013-14

[A] ORACLE FARMS LLP (SUCCESSOR TO ORACLE FARMS PVT LTD.)

ITA 3535/DELf2017

2009-10

[A] M/S. MOSER BAER SOLAR LTD.

ITA 3¢53/DEL/2018

2014-15

[D] MOSER BAER SOLAR SYSTEMS PVT. LTD.

ITA 2€40/DEL/2018

2013-14

[D] MAHARANA PRATAP EDUCATICON CENTRE

ITA 4153/DEL/2019

2010-11

[A] MARVELCUS CEMENT PRIVATE LIMITED

ITA 1269/DEL/2020

2012-13

[D] NRP PACKERS PRIVATE LIMITED

ITA 1270/DELf2020

2013-14

{D] NRP PACKERS PRIVATE LIMITED

ITA 956/DELf2023

2019-20

[A] NARAYA SECURITIES LTD.

10

ITA 3023/DEL/2023

2015-16

[A] NAND KISHOR GOYAL

1

ITA 3722/DELf2023

2012-13

[A] MS LEO BUILDWELL PRIVATE LIMITED

12

ITA 235/DEL/2024

2018-19

[A] LEENA AGGARWAL

13

ITA 437/DEL/2024

2016-17

[D] LOGIC EASTERN (INDIA) PRIVATE LIMITED

14

ITA 696/DEL/2024

2020-21

[A] M.S. VIGILANT SECURITY PLACEMENT AND DETECTIVE
SERVICES (P) LTD.

15

ITA 1637/DEL/2024

2019-20

[A] NEELAM KUMART

16

ITA 1711/DELf2024

2019-20

[A] LION SERVICES LTD.

17

ITA 2932/DEL/2024

2017-18

[A] NANDINI DEVELOPMENT ASSOCIATION

18

ITA 4042/DEL/2024

2014-15

[D] LT FOODS LIMITED

19

ITA 4052/DEL/2024

2022-23

{A] MOHAMMAD AASIF

20

ITA 41)62/DEL/2024

2021-22

[A] MAHESHWARI WIRES PVT LTD

21

ITA 4)95/DEL/2024

2013-14

[A] NEETU YADAV

L

Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 07-JANUARY-2025 (TUESDAY)

Sr

Appeal Number

Assmt,
Year

Assaessee Name

Remarks

ITA 3752/DEL/2017

2013-14

[D] M/S. MITTAL CONSTRUCTION UNIT

CO 91/DEL/2023

2013-14

[A] M/S, MITTAL CONSTRUCTION UNIT

ITA £352/DEL/201%

2010-11

[A] MCHD, IMRAN

ITA 1971/DEL/2020

2012-13

[D] LIVROS PUBLISHING PVT LTD

ITA 2037/DELf2021

2015-16

fD] MG HOUSING PVT LTD.

ITA 1193/DEL/2022

2016-17

[D] MOHAN EXPORTS (INDIA) PVT. LTD.

ITA 1823/DEL/2023

2016-17

[O] OSPREY E COMMERCE PRIVATE LIMITED

ITA 1849/DEL/2023

2016-17

[A] OSPREY E COMMERCE PRIVATE LIMITED

ITA 200/DEL/2023

2019-20

[D] LOTUS HERBALS P.LTD

10

ITA 2442/DEL/2023

2013-14

[D] LOTUS HERBALS PVT, LTD,

11

ITA 2443/DELf2023

2014-15

[D] LOTUS HERBALS PVT. LTD.

12

ITA 2444/DEL/2023

2015-16

[P] LOTUS HERBALS PVT, LTD.

13

ITA 2445/DEL/2023

2016-17

[D] LOTUS HERBALS PVT. LTD

14

ITA 2438/DEL/2023

2014-15

[A] NITIN GUPTA

15

ITA 30%/DEL/2024

2012-13

[A] MY LIFE SECURITIES PRIVATE LIMITED

16

ITA 1069/DEL/2024

2014-15

[A] LANDSCAPE STRUCTURES PRIVATE LIMITED (NOW MERGED
WITH TATA HOUSING DEVELOPMENT COMPANY LIMITED)

17

ITA 4097/DEL/2024

2012-13

[A] MOHD GULZAR

18

ITA 4099/DEL/2024

2012-13

[A] MARVELCUS CEMENT PRIVATE LIMITED

19

ITA 4100/DEL/2024

2018-19

[A] MARVELOUS CEMENT PRIVATE LIMITED

20

ITA 4120/DEL/2024

2015-16

[A] NAVNEET DAWAR

21

ITA 4121/DEL/2024

2017-18

[D] LOVISH GUPTA

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 08-JANUARY-2025 (WEDNESDAY)

Srf

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 31374/DEL/2011

2008-09

[D] M/S OM SHIVA TRADERS P. LTD. ((260-A))

ITA 1820/DEL/2012

2007-08

[A] MAHAGUN INDIA PVT. LTD.

ITA '821/DEL/2012

2008-09

[A] MAHAGUN INDIA PVT. LTD.

ITA 082/DELf2012

2009-10

[A] MAHAGUN INDIA PVT, LTD.

ITA 3657/DEL/2012

2008-09

[D] SH MAHAGUN INDIA PVT. LTD.

ITA 3658/DEL/2012

2009-10

[D] SH MAHAGUN INDIA PVT. LTD.

TTA 3663/DEL/2012

2007-08

[D] SH MAHAGUN INDIA PVT. LTD,

ITA 1.975/DEL/2015

2010-11

[A] MAHAGUN INDIA PVT. LTD.

ITA 6:659/DEL/2016

2013-14

[D] M/S. LINKWISE MARKETING PVT, LTD.

10

ITA 3896/DEL/f2023

2012-13

[A] NEERJ THAKRAN ( THROUGH LEGAL HEIR MR, VANITA
THAKRAN)

11

ITA .769/DEL/2024

2009-2010

[A] NEWS BUILDERS AND DEVELOPERS PRIVATE LIMITED

12

ITA 3147/DEL/2024

2016-17

[A] NITIKA MAHAJAN

13

ITA 3150/DEL/2024

2023-24

[A] MAHARISHI DAYA NAND SIKSHA SAMITI

14

ITA 3164/DEL/2024

2016-17

[D] MAC INSURANCE BROKING PRIVATE LIMITED

15

ITA 3184/DELf2024

2023-24

[D] MILLENIUM MERITECH PRIVATE LIMITED

16

ITA +#139/DEL/2024

2018-19

[A}] MANAGINGBODYOF SHRI HARYANA GAUSHALA

17

ITA 1142/DEL/2024

2012-13

[A] MUKESH KUMAR

18

ITA 1143/DEL/2024

2014-15

[A] MUKESH

19

ITA -4144/DEL/2024

2013-14

[A] MUKESH KUMAR

20

ITA +149/DEL/2024

2020-21

[D] M V AGRO ENGINEERS PRIVATE LIMITED

Assista}:t Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 09-JANUARY-2025 (THURSDAY)

Srl |Appeal Number A‘?Z':rt' Assessee Name Remarks
1) g /gét/zoog 200203 | [D] M/S. NIIT LTD ((TOP PRIORTY(OLD APPEAL))
2 |cO 270/DEL/2010| 2002-03 | [A] M/S. NIIT LTD ((TOP PRIORTY(OLD APPEAL))
] [ /II)TE? /2010 | 200001 | [A] NIIT ((TOP PRIORTY(OLD APPEAL))

4 | 080 /éTET_ 12010 | 2001-02 | [A] NIIT ((TOP PRIORTY(OLD APPEAL))

5 | 2060 /&Auzom 2002-03 | [A] NIIT ((TOP PRIORTY(OLD APPEAL))
6 | 2061 /[I>TEA|./2010 2003-04 | [A] NIIT ((TOP PRIORTY(OLD APPEAL))

7 | 206 /gei/zow 2004-05 | [A] NIIT ((TOP PRIORTY(OLD APPEAL))

3 /IIDE./ZOIU 2005-06 {[A] NIIT ((TOP PRIORTY(OLD APPEAL))

9 | caes /IIJLT_IZON 2014-15 | [D] MAUVE STAR DEVELOPERS P.LTD
10| g5, /II)TET_/2023 2014-15 | [A] UNION BANK OF INDIA
1] g /rl;gt/zoz , | 2015-16 | [D] NAV BHARAT PANEER
12 300 /[IJTEAszoz 4 | 2013-14 |1A] MANVI GUPTA
13] 517 /gijzoz , | 2014-15 | [A] MANVI GUPTA
14 416 /IIJTETJZOZ , | 201718 |[A] MITTAL AGRO OIL INDUSTRIES
15| 46 &‘Lzoz 4 | 2015-16 | [A] NAVEEN KURELE
16| 417 /IIJTE? 12024 | 2012-13 | [D] NAINT EXPORTS PVT. LTD.

17 410 /EI)E_/202 , | 2018-19 | [A] NICDC NEEMRANA SOLAR POWER LIMITED
18] 6 /IIJE_/202 , | 2013-14 | [D] NTPC VIDYUT VYAPAR NIGAM LIMITED

Assistant Registrarn
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 13-JANUARY-2025 (MONDAY)

Srl

Appeal
Number

Assmt.
Year

Assessee Name Remarks

ITA
4633/DEL/2024

2015-16

[A] MEENA SEHRAWAT

ITA
4654/DEL/2024

2017-18

[A] MANKIND PHARMA LIMITED (AS SUCCESSOR OF
MAGNET LABS PVT. LTD.)

ITA
4661/DEL/2024

2017-18

[A] MOHIT SUKHIJA

ITA
46.'9/DEL/2024

2017-18

[D] MOHD SULTAN

ITA
4692/DEL/2024

2020-21

[A] NKG INFRASTRUCTURE LIMITED

ITA
4714/DEL{2024

2016-17

[A] MICROAD INDIA PRIVATE LIMITED

ITA
4749/DEL/2024

2013-14

[A] NKG INFRASTRUCTURE LIMITED

ITA
4750/DEL/2024

2019-20

[A] OM TRADING CO.

ITA
4751/DEL/2024

2012-13

[A] MARUT NANDAN & CO.

10

ITA
47,5/DEL/2024

2012-13

[A] NIMISH MALHOTRA

g8

Assistant Registran
27-Dec-2024|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 14-JANUARY-2025 (TUESDAY)

Srl | Appeal Number As:::' Assessee Name Remarks
1 |ITA 7838/DEL/2019| 2010-11 |[D] HARINDER SHARMA
2 |ITA 7839/DEL/2019| 2011-12 |{D] HARINDER SHARMA
3 |ITA 7840/DEL/2019] 2012-13 | [D] HARINDER SHARMA
4 | CO 165/DEL/2019 2011-12 | [A] HARINDER SHARMA
5 1 €O 166/DEL/2019 2012-13 | [A] HARINDER SHARMA
6 | CO 111/DEL /2019 2010-11 | [A] ORIENT CRAFT LTD.
7 |ITA 3308/DELf2019| 2011-12 |[A] ORIENT CRAFTS LTD.
8 |ITA309/DEL/2019 | 2012-13 | [A] ORIENT CRAFT LTD.
9 |[ITA L034/DEL/2019| 2010-11 | [D] ORIENT CRAFT LTD.
10 | ITA 5035/DEL/2019 | 2011-12 | [D] ORIENT CRAFT LTD.
11 | ITA 775/DEL{2022 | 2017-18 | [A] ORIENT CRAFT LTD.
12 [ITA £036/DEL/2019] 2012-13 |[D] ORIENT CRAFT LTD.
13 | ITA 7835/DEL/2019 | 2010-11 |[D] HEMA SHARMA
14 |ITA 7836/DEL/2019| 2011-12 [[D] HEMA SHARMA
15 | ITA 7837/DEL/2019 ( 2012-13 | [D] HEMA SHARMA
16 | ITA 1349/DEL/2023 | 2016-17 | [A] MELODY ENTERPRISES PRIVATE LIMITED
17 |ITA 2033/DELf2023 | 2013-14 | [A] NISHAN INBUILD LIMITED
18 |ITA 3647/DEL/2023 | 2020-21 (D] NATIONAL SKILL DEVELOPMENT FUND
19 [ITA 3186/DEL/2024 | 2016-17 | [D] NINECUBE TECHNOLQGIES PVT, LTD,
20 | ITA 3705/DEL/2024 | 2015-2016 | [A] MANQJ KUMAR TANTIA
21 | ITA 4206/DEL/2024 | 2020-21 | [A] LALL CONSTRUCTION COMPANY
22 |1TA 4212/DEL/2024 | 2017-18 |[A] MANQJ KUMAR VERMA
23 |ITA 4213/DELf2024 | 2010-11 | [A] NATASHA TALWAR
24 | ITA 4215/DEL/2024{ 2010-11 |[A] NATASHA TALWAR

K

Assistant Registrar
27-Dec-2024
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 15-JANUARY-2025 (WEDNESDAY)

Assmt.
Year

Srl | Apaeal Number Assessee Name Remarks

1 |ITA 2354/DEL/2014| 2009-10 |[A] MRS. NEETA GUPTA

2 [ITA 3461/DEL/2014| 2009-10 |[A] MRS. NEETA GUPTA

3 |ITA 2186/DEL/2016| 2006-07 |[A] MRS. NEETA GUPTA

4 |ITA 5416/DEL/2016( 2009-10 [ [A] MRS. NEETA GUPTA

ITA 4804/DEL/2016| 2011-12 |[D] M/S. NEW INDIA CITY DEVELOPERS PVT. LTD,

6 |ITA L680/DEL/2018| 2010-11 | [A] LALL CONSTRUCTION CO.
7 |TTA 3527/DEL/2018| 2014-15 | [A] MANGLAYATAN PROJECTS P.LTD
8 |[ITA 5690/DEL/2018| 2011-12 |[A] NKS HOLDINGS P.LTD

9 |ITA 2030/DEL/2019| 2014-15 | [A] M.M.CONSTRUCTION

10 |ITA 2805/DEL/2019) 2014-15 |[D] M.M.CONSTRUCTION

11 | ITA 883/DEL/2023 | 2017-18 | [A] MANDEEP KAUR

12 |ITA 2433/DEL/2023( 2015-16 |{D] RUKMANI DEVI AUTO PVT. LTD.

13 |ITA 3254/DEL/2023( 2017-18 |[D] MANISH DHAWAN

14 {1TA 3313/DEL/2023| 2018-19 | [D] SH. NARENDRA BALASIA

15 | ITA 852/DEL/2024 | 2017-18 | [A] MADAN LAL

16 |ITA 1184/DEL/2024| 2021-22 |[A] NEELAM MAHESHWARI

17 |ITA 1311/DEL/2024| 2014-15 | [A] NASMUDDIN

18 [ITA 2550/DEL/2024( 2012-13 |[[A] MUDASSIR HAYAT

19 |ITA 2551/DEL/2024| 2012-13 | [A] MUDASSIR HAYAT

20 (ITA 4227/DEL/2024| 2012-13 | [D] LIMITLESS KNOWLEDGE PRIVATE LTD.

21 |ITA 4228/DEL/2024( 2015-16 |[D] COLD FCRGE

22 |ITA 1229/DEL/2024( 2019-20 | [A] NEETU YADAVY

Assistant Registrar

27-Dec-2024|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

a CAUSE LIST OF E BENCH FOR 16-JANUARY-2025 (THURSDAY)
SHl | Appeal Number Aii';_t' Assessee Name Remarks
1 |ITA 4549/DEL/2019] 2015-16 [ [A] M. SONS GEMS N JEWELLERY PVT. LTD.
2 | ITA 206/DEL/2024 | 2014-15 | {D] MANQ] KUMAR SINGHAL
3 | ITA 825/DEL/2024 | 2017-18 [ {A] MICROMATIC MACHINE TOOLS PVT. LTD.
4 {ITA L040/DEL/2024( 2018-19 ([A] MORPHEUS SECURITY PVT LTD
5 [ITA 1041/DEL/2024| 2019-20 | [A] MORPHEUS SECURITY PRIVATE LIMITED
6 [ITA 1044/DEL/2024| 2020-21 | [A] MORPHEUS SECURITY PVT LTD
7 |ITA 1737/DEL/2024] 2017-18 |[D] MUKESH KUMAR AGGARWAL
8 |ITA 1.775/DEL/2024] 2014-15 | [A] NITIN JAIN
9 |ITA 1784/DEL/2024( 2011-12 | [A] LALESHWAR KUMAR RAUT
10 |TTA 1807/DEL/2024( 2013-14 {iA] MSB E TRADE SECURITIES LIMITED
11 {ITA 1808/DEL/2024( 2014-15 [[A] MSB E TRADE SECURITIES LIMITED
12 |ITA 1809/DEL/2024( 2015-16 |[A] MSB E TRADE SECURITIES LIMITED
13 (ITA 1810/DEL/2024| 2016-17 |[A] MSB E TRADE SECUTETIES LIMITED
14 [ITA 2040/DEL/2024( 2015-16 |[D] MSB E TRADE SECURITIES LIMITED
15 |ITA 3189/DEL/2024 NA [A] MODEL VILLAGE TRUST
16 |ITA 31S0/DEL/2024 NA [A] MODEL VILLAGE TRUST
17 |ITA 3203/DEL/2024( 2017-18 7[A] MANISH JAIN
18 |ITA 1345/DELf2024( 2019-20 |({D] LUV RANJAN
19 |ITA 3231/DEL/2024( 2017-18 | [A] NEERAJ GUPTA
20 |ITA 3251/DEL/2024| 2017-18 | [B] NAVEEN ARORA
21 |ITA 3846/DEL/2024( 2017-18 | [A] LOOPS N STYLE EXPORTS PVT. LTD
22 |ETA 3421/DEL/2024( 2012-13 | [A] MANGU SINGH THROUGH LEGAL HEIR RAJENDRA TYAGI

Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 06-JANUARY-2025 (MONDAY)

Srl | iAppeal Number |Assmt, Year Assessee Name Remarks

1 | ITA 6651/DEL/2016 | 2011-12 | [D] M/S. PARSONS BRINCKERHOFF INDIA (P) LTD. B}
2 20 88/DEL/2022 2013-14 | [A] ROUND SQUARE EXIM PVT. LTD.

3 -0 89/DEL/2022 2014-15 | [A] ROUND SQUARE EXIM PVT. LTD.

4 20 87/DEL/2022 2012-13 [ [A] ROUND SQUARE EXIM PVT, LTD,

5 | 20 $0/DEL/2022 2015-16 | [A] ROUND SQUARE EXIM PVT. LTD.

6 | MA8334/DEL/2019 | 2012-13 | [D] ROUND SQUARE EXIM PVT. LTD. o
7 | TTA 8335/DEL/2019 2013-14 | [D] ROUND SQUARE EXIM PVT. LTD,

8 | ITA 8336/DEL/2019 | 2014-15 |[D] ROUND SQUARE EXIM PVT. LTD.

9 | ITA 8337/DEL/2019 | 2015-16 |[D] ROUND SQUARE EXIM PVT. LTD.

10 § ITA 876/DELf2020 | 2011-12 |[D] RASHMI CHOPRA ESTATE DEVELOPERS PVT. LTD.

11 | ITA957/DEL{2024 | 2012-13 |[A] SRI PREM PROPERTIES PRIVATE LIMITED (E FILING)

12 | ITA 1063/DEL/2024 | 2017-18 | [A] RAMBIR SINGH (E FILING)

13 | A 1167/DEL/2024 | 2010-11 | [A) AMARESH KUMAR SRIVASTAVA (E FILING) B
14 | 1A 1168/DEL/2024 201011 F[Ia?.]lgl_gE SH RAJA RAM THROUGH LEGAL HEIR VIRENDRA YADAV (£

15 | ITA 3856/DEL/2024 | 2016-17 | [A] RAQ KHEM CHAND VIDYA VIHAR SHIKSHA SAMITI

16 | [TA 3864/DEL/2024 | 2019-20 | [A] REKHA RAMI

17 | 174 3865/DEL/2024 2017-18 | [A] PARADIME TECHNOLOGIES PRIVATE LIMITED

18 | ITA 4273/DEL/2013 2007-08 | [A] PGF LTD. )

19 | I1A 4457/DEL/2016 2007-08 | [A] M/S. PGF LTD.

20 | ITA 4591/DEL/2009 | 1998-99 | [D] M/$ PGF LTD. (QLD APPEAL/TOP PRICRITY)

21 | TTA 1322/DEL/2011 2007-08 | [D] M/S PGF LTD. {OLD APPEAL/TOP PRIORITY)

22 | 1A 2024/DEL/2012 2008-09 | [P} M/S. PGF LTD.

23 | TTA 2135/DEL/2010 | 2004-05 | [D] M/S. PGF LTD. (01D APPEAL/TOP PRIORITY)

24 | TTA 2136/DEL/201G | 2005-06 | [D] M/S. PGF LTD. (OLD ARPPEAL/TOR PRIORITY)

25 | ITA 2137/DEL/2010 2006-07 | [D] M/S. PGF LOD. (OLD APPEAL/TOP PRIQRITY)

26 | ITA 2253/DEL/2010 | 2006-07 | {D] SH. NIRANJAN KOIRALA (R/#)

27 | TTA 2612/DEL/2022 | 2015-16 | [A] PRASHANT SONI

28 | I1A 3407/PEL/2007 | 2001-2002 | [D] PGF LTD (OLD APREAL/TOP PRIORITY;

(N

Assistant Registra;!
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 07-JANUARY-2025 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | 120 41/DEL/2024 2011-12 | [A] RAJ KUMAR KEDIA HUF B
2 | I1A 1305/DEL/2024 | 2010-11 | [A] RATTAN LAL (E FILING)

3 | DA 1331/DEL/2024 | 2020-2t | [A] PARVEEN KUMAR JAIN

4 | ITA 1332/DELf2024 | 2021-22 |[A] PARVEEN KUMAR JAIN

5 | ITA 1354/DEL/2024 | 2013-14 |[[A] PARVEEN KUMAR (E FILING)

6 | FTA 1358/DEL/2024 | 2011-12 |[D]RAJ KUMAR KEDIA HUF (E FILING)

7 { ITA 1361/DEL/2024 | 2017-18 [[A] PAAN MAHEL (E FILING)

8 | ITA 1365/DEL/2024 | 2019-20 |[[A] PERFECT RADIATORS AND OIL CQOLERS PVT LTD
9 | I'"A212/DEL/2020 | 2015-16 |[A] PRAKASH

10 { T"A213/DEL/2020 | 2015-16 |[A] RAM DASS
11 | ITA 2828/DEL/2023 | 2015-16 |[A]) RAM DAS
12 | IT4 2908/DEL/2024 | 2018-19 |[D] R K S DISTRIBUTORS PVT. LTD.

13 | TT4 2919/DEL/2024 | 2012-2013 | (A] RANDOM DEVELOPERS PRIVATE LIMITED
14 | [TA 2920/DEL/2024 | 2012-13 | [A] MANISH MITTAL
15 | ITA 3087/DEL/2024 | 2018-19 | [D] PRANAV VIKAS INDIA PVT. LTD. (EFILING)

16 | ITA 3202/DEL/2024 | 2012-13 | [A] PIYUSH BHATTACHARYA (E/H)

17 | ITA3817/DELf2024 | 2017-18 | [A] RAVINDER YADAY
18 | T4 3948/DEL/2024 | 2012-13 |[A] RKJ ALLOYS & CONDUCTORS PVT, LTD.

19 | IT& 3951/DEL/2024 | 2021-22 | [A] RAMESH KUMAR
20 | ITA 3954/DEL/2024 | 2015-16 | [A] R, KANWAR ELECTRICALS
21 | ITA3961/DEL/2024 | 2023-24 {[A] PURUSHARTH CHARITABLE SOCIETY
22 | ITA7259/DEL/2017 | 2013-14 [ [A] VISHWAS KOHLI

€

Assistant Registrar
27-Dec-20 4,




INCOME TAX APPELLATE TRIEUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 08-JANUARY-2025 (WEDNESDAY)

s

£ ppeal Number

Assmt. Year

Ascsessee Name

Remarks

ITn 1182/DEL/2024

2012-13

[A] RATNAKAR SALES PROMCTION PRLVATE LIMITED (E FILING)

2 | ITa 1421/DEL/2020 2012-13 | [D] RUPINDER KAUR

3 | ITa 1498/DEIF2024 | 2016-17 | [Al RAMESH AGGARWAL (HUF)

4 | ITA 1499/DEL/2024 | 2017-18 | {A] RARE MEDIA COMPAMY PRIVATE LIMITED

5 | T4 1522/DEL{2024 | 2017-18 | [A] RADHEY SHYAM YADAV

6 | ITA 1565/DEL/2024 | 2013-14 | [A] RAIPAL SINGHAL (E FILING:

7 | ITA 1695/DEL/2024 2018-19 | [A] RAM SINGH YADAV (E FILING)

8 | ITA 1703/DEL/2013 2009-10 | [A] REAL ELECTRICALS PVT. LTL.
e T A
10 | ITA 3017/CEL/2024 2016-17 | [A] RASMEET KAUR

11 [ T7A 3018/DEL/2024 | 2G18-19 | [A] RASMEET KAUR

12 | I'Ta 3021/DEL/2024 2018-19 | [A] RAVINDER (EFILING)

13 [ ITA 3833/DEL/2019 2015-16 | [A] PRIYANKA SINGHAL .

14 | TTA 4003/DEL/2024 | 2017-18 | [D] PUSHPA DEVI MEMORIAL SGCIETY q.
15 | TTA 4008/DEL/2024 2018-19 | [A] POWERGRID JABALPUR TRANSMISSION LIMITED
16 | ITA 4027/DEij2024 | 2013-14 | [A] RAJNEESH KUMAR SINGH

17 | A 4028/DEL/2024 | 2014-15 | [A] RAINEESH KUMAR SINGH

18 | 1A 4029/DEL/2024 | 20153-16 [ [A] RAINEESH KUMAR SINGH

19 | A 4030/DEL/2024 | 2016-17 | [A] RAINEESH KUMAR SINGH

20} TTA444/DEL/2024 2013-14 | [A] RAJESH KUMAR {E FILING:

21 | ITA 536/DEL/2023 2015-16 | [>] PRAMOD BANSAL

22 | ITA699/DEL/2024 | 2013-2014 |[[A] RAJ KUMAR DAGA HUF (E FILING

23 | ITA709/DEL{2024 | 2014-2015 |[A} RA3 KUMAR DAGA HUF . _

24 | ITA 8988/DEL/2019 2013-14 | [D] PLANET INFRA PROMOTERS FLTD

25 | ITA939/DEL/2023 2013-14 | [D] PRAMGCLT BANSAL

,

Assistant Regiscrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J
CAUSE LIST OF E BENCH FOR 09-JANUARY-2025 (THURSDAY)
5S¢l | Appeal Number [(Assmt. Year Assessee Name Remarks
1 €0 50/DEL/2022 2015-16 [ [A] ROQPCHAND JEWELLERS
2 | TTA 1108/DEL/2024 |  2008-09 | [A] RAMPRASTHA DEVELOPERS (P) LTD.
3 | ITA 1109/DEL/ 2024 2009-10 | [A] RAMPRASTHA B:EVELOQPERS (P) LTD.
4 1 TFA 1110/DEL/2024 20£7-18 | [A] RAMPRASTHA DEVELCPERS (P) LTD.
S | ITA 1288/DEL/2022 | 2017-18 | [A] PANKAJ GOYAL
6 | ITA 1332/DEL/2020 | 2014-15 | [D] RAJAN KUMAR
7 | ITA 1487/DEL/2024 | 2008-09 |[A] SH. PARVEEN GLIFTA (F FILING)
8 | ITA 1489/DEL/2024 | 2021-22 |[[A] RANJAN SHARMA (E FILING)
9 | ITA 1709/DELf2020 | 2017-18 |[[A] PEEIAY INDUSTRIES PYT LTD
10 | ITA 1744/DEL/2024 - [A] RAM PHOGOL HOODA CHARITABLE TRUST (E FILING)
11 | ITA 1745/DEL/2024 - {A] RAM PHOOL HOODA CHARITABLE TRUST
12 | ITA 2395/DEL/2024 | 2015-16 | [A) ROOPCHAND JEWELLLERS DELHI (E FILING)
13 | ITA 2752/DEL/2024 2014-15 . | [A] RAJANEE MAHAJAN
14 1 ITA 2753/DEL/2024 2015-16 | [A] RAJANEE MAHAJAN
15 | 174 2875/0EL/2024 2017-18 | [D] PEEJAY INDUSTRIES PVT. LTD.
16 | ITa 3002/DEL/2018 | 2008-09 |[A] RAM KUMAR TYAGI
17 | IT& 3020/DEL/2024 | 2021-22 | [A} RUHANSH ENTERPRISES (EFILING)
18 | ITA 3024/DEL/2024 | 2017-18 |TA] PRECOMEC AUTOCOMP PRIVATE LIMITED
19 | ITA 3043/DEL/2024 | 2020-2021 |{A] PARTHA DAS (EFILING}
20 | ITA 3097/DEL/2024 | 2020-21 | [A] NUGREEN ENERGY PVT, LTD.
21 | I7a 3161/DEL/2024 2017-18 c[gr]q:qlljz?&% (NEA;[{_?SS;- BANIC (EARLIER KNOWN AS ORIENTAL BANK OF h g
22 | ITA 3235/DEL/2024 | 2011-12 | [D] PUNJAB NATIONAL BANK (EFILING)
23 | ITA 5058/DEL/2018 | 2013-14 |[D] RALLISON ELECTRICALS P.LTD
24 | TTA 5059/DEL/2018 2014-15 | {D] RALLISON ELECTRICALS &.LTD y
25 | T"A757/DEL/2024 2018-19 | [A] RAM AVTAR SHARMA
26 | T7A 758/DEL{2024 2015-20 1 [A] RAM AVTAR SHARMA
27 | TTA759/DEL/2024 | 2021-22 | [A] RAM AVTAR SHARMA
28 | T'A779/DEL/2019 | 2015-1€ | [D] ROOPCHAND JEWELLERS
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAIL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 13-JANUARY-2025 (MONDAY)

Sil Hppeal Number Assmt. Year Assessee Name Remarks
1 120 33/DEL{2029 2020-21 [A] RAMA SHANKAR KHEMKA
2 120 61/DEL{2024 2020-21 [&] PAYAL KHEMKA
3 20 62/DELf2024 2020-21 [A] PMK TMPEX PRIVATE LIMITED
4 120 63/DEL/2024 2020-21 | [A] RAJESH RANI KHEMKA
5 ITA 1000/DELS2024 2020-21 [D] PAYAL KHEMKA (E FILING)
6 174 1002/DEL{2024 2020-21 [D] PMK IMPEX PRIVATE LIMITED {E FILING)
7 A 1004/DELf2024 2020-21 [D] RAJESH RANIL KHEMKA
8 IA 1005/DEL/2024 2020-21 [0] RAMA SHANKAR KHEMKA
9 A 1008/ DEL{2024 2017-18 [A] PRIVA JAIN
10 T4 1181/DEL{2023 2016-17 [A] RAKESH BHATT
11 I"A 1182/DFL{2023 2017-18 {A] RAKESH BHATT
12 A 1316/DELf 2029 2014-15 [A) SH, PRADEEP GOEL (E FILING)
13 T°A 2636/0DEL/2024 2014-15 [A] RAM BILAS GOYAL
14 I""A 2637/DEL/2024 2015-16 [A] RAM BILAS GOYAL
15 ["A 2638/DEL/2024 2016-17 [A] RAM BILAS GOYAL
16 17°A 2639/DEL{ 2024 2017-18 [A] RAM BILAS GOYAL
17 ITA 2640/DELf2024 2018-19 [A] RAM BILAS GOYAL
18 I'TA 25925/DEL/ 2024 2016-17 fA] RAJAN DIWAN
. 13 ITA 2936/DEL/2024 2017-18 D] PRUDENTIAL HOTELS PVT. LTD.
20 ITA 2938/DEL/2024 2018-19 (D) RANA MOTORS PAT, LTD,
21 ITA 2948/DEL{2024 2017-18 [D] PUNJAB NATIGNAL BANK
22 ITA 4946/0F1/2019 2012-13 {D] DELTA LEASING & FINANCE LTD.
23 ITA 4947/DEL201% 2016-17 D] DELTA LEASING & FINANCE LTI, a
24 ITA 4952/DEL/2019 2012-13 [D] FOCUS INDUSTRIAL RESOURCES LTD
25 ITA 6849/DEL/2017 2011-12 [A] PRADEEP KUMAR JINDAL
26 ITA 7596/DEL/2019 2013-14 [AT VIJAY PAL SOU-‘;I\;K_I N |
27 ITA 7758/DEL{2019 2011-12 (D] FOCLUS INDAISTRIAL RESQURCES 1TD
{28 17A 8286/DELF2013 201011 [A] PRADEEP KUMAR. JINDAL
29 1TA 8287/DEL/2018 2011-12 {A] PRADEEP KUMAR JIDAL
30 ITA 8286/DEL/2013 2012-13 [A] PRADEEP KUMAR JINDAL
31 1TA 82RS/DEL/2018 2G13-14 [A] PRADEEP KUIMAR NMNDAL
32 ITA 826(yDEL/2018 2014-15 [A~) PRADEEP KUMAR JiHDaL
33 1TA 8291/DEL/2018 2015-16 [A] PRADEEP KUMAR, JINDAL
kS 1 TA 9006/DEL/2019 2014-15 [AJ PANKAJ SETHI L/H BRI MOHAN SETHI
35 ITA 9N95/DELSZ019 2010-i1 TD] DELTA LEASING & FINANCE LTD.
36 1TA S056/DEL/201% 2015-16 D] DELTA LEASING &% FTNANCE LTD |
37 ITA S0R7/DEL 2019 2013-14 ID] TRINETRA INFOSYSTEMS PYTLTL.

K

Assisiant Reg!strm]
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INCOME TAX APPELLATE TRIBL!NA!-_-;_QE.LHI_EE!!Q!ES. NEW DELHI

CAUSE LIST OF F BENCH FOR 14-JANUARY-2025 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 1096/DEL/2021 | 2017-18 | [D] SUN-NEW CREATIONS AND MARKETIGN PVT. LTD.
2 | ITA 1125/DEL/2024 | 2017-2018 [ [A] PUNEET MALIK (E FILING)
3 | ITA 1874/DEL/2014 | 2009-10 | [A] M/S. RHC HOLDING PVT. LTD.
4 | ITA 2093/DEL/2019 | 2012-13 | [A] LATE PARAMIEET SINGH CHAWALA (GURNEET CHAWLA LEGAL HEIR)
5 | ITA 2234/DEL/2013 2008' [A] M/S RHC HOLDING PVT. LTD.
6 | ITA2446/DEL/2014 | 2009-10 {{D] M/S. RHC HOLDING PVT. LTD.
7 | ITA 2631/DEL/2023 2019 [D] PARMOD KUMAR (E FILING)
8 | ITA 2822/DEL/2024 2017-18 | [A] VINEET GOEL
9 | ITA3092/DEL/2024 | 2017-18 | [A] RAI KUMAR |
10 | ITA 3157/DEL/2024 NA [A] RAMA KRISHNA FOUNDATION
11 | ITA 3158/DEL/2024 NA [A] RAMA KRISHNA FOUNDATION (EFILING)
12 | ITA 3673/DEL/2023 2012-13 | {A] SHRI PARASNATH ALLOYS PVT. LTD.
13 | ITA 648/DEL/2019 2013-14 | [A] ROHTAS RAWAT
1t | masmeuans | a0t | PSRRI AR TE TEEARLER 0 5 ERTA
15 | ITA 7077/DEL/2014 | 2010-11 | [D] RHC HOLDING (P) LTD
16 | ITA 7416/DEL/2019 2015-16 | [D] PENTAIR THERMAL MANAGEMENT INDIA PRIVATE LIMITED
17 | ITA 777/DEL/2022 2017-18 | [A] PAWAN CHOPRA

Assistant Regiswa;l

27-Dec-247
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

—
CAUSE LIST OF F BENCH FOR 15-JANUARY-2025 (WEDNESDAY)
Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 | O2134/DEL/2023 201112 | [A] PRAVEEN KUMAR JOLLY
2 | ITA 1003/DEL/2025 | 20i5-16 | [A] RA2 SINGH |
3 | ITA 108G/DEL/2023 | 2016-17 | [A] RNB LEASING AND FINANCIAL SERVICES
4 | ITA 1542/0EL/2023 | 2017-2018 | [A] ROYALCITY INFRASTRUCTURE PRIVATE LIMITED
S | ITA 159G/DEL/2024 | 2016-17 | [A] RAJESH AGGARWAL o
6 | ITA 1591/DEL/2024 | 2017-i8 | [A] RAJESH AGGARWAL |
7 | TTA 1654/DEL/2023 | 2011-12 | (D] PRAVEEN KUMAR JOLLY |
8 | ITA 1655/DEL/2020 | 2011-12 | {A] PIONEER TOWN PLANNERS PVT LTD
9 | ITA 2749/DEL/2024 | 20i0-11 | [A] ROHIT MADHCK ]
10 | ITA 2811/DEL/2022 | 2014-15 | [A] NEETU MIDHA
11 | ITA 2812/DEL/2022 | 2015-16 | [A] PAWAN KUMAR MIDHA
12 | TTA2813/DEL/2022 | 2016-17 | [A] PAWAN KUMAR MIDHA
13 | ITA 2814/DE! ;éozz 217418 | [A] PAWAN KUMAR MIDHA
14 { 1TA 3151/DEL/2024 | 2016-17 | [D] PUNJAB NATIONAL BANK EMPLOYEES PROVIDENT FUND TRUST
15 { ITA440/DEL/202) | 2015-16 | [A] ZAD EDUCATION SOCIETY
16 | ITA 4596/DEi/2017 | 2012-13 | [A] RENUKA RESORTS PVT. LTD.
17 | DA4S1/DEL/2022 | 2017-18 | [A] PRAVEEN GUPTA
18 | ITA 5428/DEL/2019 | 2015-16 | [D] PROMINENT METAL PVT. LTD.
19 | ITA 6874/DEL/20%4 | 2010-11 | [D1 M/S. RAUS INFRAS LIMITED
20 | ITA£875/DEL/2014 | 2011-12 | [D] M/S. RAUS INFRAS LIMITED
21 | ITA 6876/DEL/2014 | 2012-13 {{D] M/S. RAUS INFRAS LIMITED
; 1TA 6881/DEL/2014 1 2010-11 | [D] SH. RAMESH SHARMA
(X
Assistant Registrar
27-Dec-2624|
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INCOME TAX APPELLATE TRISBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 16-JANUARY-2025 (THURSDAY)

&ri | Appeal Number Assmt. Year Assessee Name Remarks
1 | ITA 1477/DEL/2024 2011-12 [ [A] RAM PRAKASH BHATIA (E FILING) _
2 | ITA 1478/DEL/2024 2012-13 | [A] RAM PRAKASH BHATTA
3 | ITA 1479/DEL/2024 2013-14 | [A] RAM PRAIASH BHATIA
4 | ITA 1480/DEL/2024 2014-15 | [A] RAM PRAKASH BHATIA N
5 | ITA 1481/DEL/2024 2015-16 [A] RAM PRAKASH BHATIA
6 | ITA 2712/DEL{2024 2020-21 [A] PUNZAB NATIONAL BANK
7 | ITA 3027/DEL/2024 2017-18 [D] RAT BAHADUR MARAIN SINGH SUGAR MILLS LTD. {EFILING)
8 | I¥A 3030/DEL/2024 2017-18 [D] RAKESH SHARMA |
9 | ITA 3036/DEL/2G24 2021-22 [A] ROSE TRUST o
10 | TTA 3039/DEL/2024 2020-21 [D] PUNIAB NATICNAL BANK (EFILING)
11 | ITA 3C75/DEL/2024 2015-16 | [D] PUNJAB NATIONAL BANK (EFILING) [
12 | ITA 3724/DEL{2016 2007-08 | [A] M/S. RIVIERA APARTMENT OWNERS CO- OP. HOUSING SGCIETY LTD.
13 | TTA 3725/DEL{2016 2007-08 | [A] M/S. RIVIERA APARTMENT OWNERS CO- OP. HOUSING SCCIETY LTD.
14 | ITA 3726/DEL{2016 2007-08 | {A] M/S, RIVIERA APARTMENT OWNERS CO- OF, HOUSING SOCIETY LTD.

| 15 | ITA 3889/DEL{201h 2007-08 [A] SH. G.5. SAINI, AGGRIEVED ASSESSEE
16 | ETA 3880/DEL/2016 2007-08 | [A] SH. G.S. SAINI, AGGRIEVED ASSESSEE
17 | 1TA -3891;' DEL/2C16 2007-08 [A] SH. G.5. SAINI, AGGRIEVED ASSESSEE
i8 | ITA 4848/DEL/2019 2006-07 | [A] ROHAN PROMCTORS PVT. LTD.
19 { ITA 4849/DEL/2019 2007-08 [A] ROHAN PROMOTORS PVT. LTD.
20 | ITA 7357/DEL{ 2019 2008-09 [A] PARTAP SINGH
21 ] ITA 735B/DEL/201% 2009-10 [A] PARTAP SINGH
22 | ITA 7359/DEL/2019 2010-1%1 {A] PARTAP SINGH

(N

Assistant Registrar

27-Dac-2024|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 06-JANUARY-2025 (MONDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 4356/DEL/2024 2024-25 [A] SAMARTH CHILD AND WOMEN WELFARE SQCIETY ((E/H))
2 | ITA 4357/DEL/2024 2024-25 [A] SAMARTH CHILD AND WOMEN WELFARE SOCIETY ({E/H))
3 ITA 27/DEL{2017 2009-10 [A] TATA TELESERVICES LTD.
4 ITA 28/DEL{2017 2010-11 [A] TATA TELESERVICES LTD.
5 ITA 4150/DEL/2017 2011-12 [A] TATA TELESERVICES LTD.
6 | ITA 1207/DEL/2019 2009-10 [D] TATA TELESERVICES LTD.
7 | ITA 1208/DEL/2019 2010-11 [D] TATA TELESERVICES LTD.
8 | ITA 1374/DELf2021 2011-12 [D] TATA TELESERVICES LTD,
9 ITA 41/DEL/2017 2009-10 [A] THAPAR HOMES LTD.
10 | ITA S48/DEL/2017 2Q009-10 [D] M{S. THAPAR HOMER LTD,
11 ITA 570/DEL/2017 2006-07 [A] THAPAR HOMES LTD.
12 | ITA S71/DEL/2017 2007-08 [A] THAPAR HOMES LTD.
13 | ITA 17.41/DEL/2017 2007-08 [D] M/S, THAPAR HOMES LTD.
14 | ITA 1:42/DEL/2017 2006-07 [D] M/S. THAPAR HOMES LTD.
15 | ITA 1054/DEL/2020 2009-10 [A] THAPAR HOMES LIMITED
16 | ITA 7496/DEL/2018 2011-12 [A] UMBER INFRATECH F.LTD
17 | TTA 2:52/DEL/2015 2014-15 [A] SANTOSH KUMAR KAUSHIK
18 | ITA 4316/DEL/2019 2014-15 [A] MUKESH KUMAR KAUSHIK
19 | ITA 2<92/DEL/2022 2016-17 | [A] SUNIL RAM & CO.
20 | TTA 811/DEL/2023 2018-19 | [D] SATCAB SUBSCRIBER SERVICES P.LTD
21 | ITA 2138/DEL/2023 2011-12 [D] SANIJEEY JAL NARAIN AEREN {E-FILE}
22 | ITA 2141/DEL/2023 2011-12 [ [D] ADTV COMMUNICATIONS PRIVATE LIMITED ({(E-FILED APPEAL})
23 | ITA 2383/DEL/2023 2011-12 [D] SHREY AEREN (E FILE}
24 | ITA 2386/DEL/2023 2011-12 [D] SUNITA SANJEEY AEREN (E FILE)
25 CO 35/DEL/2024 2017-18 [A] SAHARA INDIA REAL ESTATE CORPCRATION LTD. (E FILE)
26 | ITA 1085/DELf2024 2017-18 [D] SABARA INDIA REAL ESTATE CORPORATICN LTD. {E FILE}
27 | 17A 2718/DEL/2024 2013-14 F[[?_:é)SHRI CHATRAPATI SHIVAIL MAHARA) MEMORIAL NATIONAL COGMMITEE (E

h

Assistant Registrar
27:Dec-2024




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 07-JANUARY-2025 (TUESDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 [IT(s5)A 246/DEL/2006 Uiﬁfg;" [A] RAJESH M.DUDANI

2 ITA 2462/DEL/2016 2011-12 [D] M/S SPLENDCR LANDBASE LTD.

3 | ITA 2463/DEL/2016 2012-13 | [D] M/S SPLENDOR LANDBASE LTD.

4 CO 102/DEL/2024 2012-13 [A] M/S SPLENDOR LANDBASE LTD.

5 CO 1)1/DEL/2024 2011-12 [A] M/S SPLENDOR LANDBASE | TD.

6 ITA 3.73/DEL/2016 2011-12 [D] SHRI HRIDEY VIKRAM BHATTIA

7 | ITA 3174/DEL/2016 2012-13 [D] SHRI HRIDEY VIKRAM BHATIA

8 | ITA 7431/DEL/2015 2010-11 [A] SRS BUILDCON PVT. LTD.

9 TTA 8536/DEL/2020 2016-17 [A] SRS SMART RETAIL LTD

10 ITA 941/DEL/2020 2016-17 [A] SRS EDUCATIONAL SOCIETY

11 | ITA 2921/DEL/2023 2017-18 [A] SHASHANK JAIN

12 | ITA 2935/DEL/2023 2017-18 [D] SHASHANK JAIN {E FILE)

13 | ITA 3139/DEL/2023 2018-19 [A] SERVANTS OF THE PEOPLE SOCIETY

14 | ITA 3131/DEL/2023 2015-16 | [A] SERVANTS OF THE PEOPLE SOCIETY

15 | ITA 3182/DEL/2023 2016-17 | [A] SERVANTS OF THE PEOPLE SOCIETY

16 ITA 203/DEL{2024 2019-20 [A] SHREE BALAJL TEST HOUSE PRIVATE LIMITED {E-FILE)
17 ITA 225/DELf2024 2021-22 [D] SPECTRA TELEVENTURES PRIVATE LIMITED (E-FILE)
18 | ITA 2278/DEL/2024 2013-14 [A) SSG INFRATECH PRIVATE LIMITED

Assistant Reglistran
27-Deac-2024|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 08-JANUARY-2025 (WEDNESDAY)

Srf

Appeal Number

Assmt.
Year

Assessee Name

Remarks

SA 524/DEL/2024

2017-18

TA] SUKUMAR ENTERPRISES PRIVATE LIMITED

ITA 5401/DEL/2024

2017-18

[A] SUKUMAR ENTERPRISES PRIVATE LIMITED

ITA 1040/DEL/2018

2013-14

[A] ANIL KUMAR

S| WY

ITA 3174/DEL/2018

2015-16

[A] SUDHIR BHALLA {R/M)

ITA 5665/DEL/2019

2012-13

[A] TATA TELESERVICES LTD.

ITA 5666/DEL/2019

2013-14

[A] TATA TELESERVICES LTD.

ITA 5667/DEL/2019

2014-15

[A] TATA TELESERVICES LTD.

ITA 5668/DELf2019

2015-16

[A] TATA TELESERVICES LTD.

ITA 5924/DEL/2019

2012-13

[D]} TATA TELESERVICES LTD.

10

ITA 5925/DEL/2019

2013-14

[D] TATA TELESERVICES LTD.

11

ITA 5926/DEL/2019

2014-15

(D] TATA TELESERVICES LTD.

12

ITA 5927/DEL{2019

2015-16

[D] TATA TELESERVICES LTD.

13

T'TA 337/DEL/2021

2016-17

[A] TATA TELESERVICES LTD.

14

ITA 17/DELf2022

2016-17

[D] TATA TELESERVICES LTD.

15

ITA 2549/DEL/2023

2017-18

[A] SONIA MEHTA

16

ITA 2551/DEL/2023

2017-18

[A] SWATY MEHTA

17

ITA 3093/DEL/2023

2017-18

[D] SWAPNA ROY (E FILE)

18

ITA 3473/DELf2023

2017-18

[A] SHRI SANATAN DHARAM SABHA (SHRI RAM MANDIR) (E FILE)

19

ITA 264/DEL/2024

2017-18

[A] SINGAL AND SONS CONSTRUCTION PVT LTD (E-FILE)

20

ITA 1087/DELf2024

2017-18

[A] SHIVANSH DAIRY PRODUCTS PRIVATE LIMITED (E FILE}

21

ITA 1098/DEL/2024

2012-13

[A] SIDDHARTHA DEV (E FILE)

Assistant Registrar

27-Dec-2024|



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 08-JANUARY-2025 (THURSDAY)

Stl i Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 5512/DEL/201% 2015-16 [A] SIR SHADI LAL ENTERPRISES LTD,

2 ITA 653/DELS2023 2014-15 | {A] SHRI SAI OM INFRAVISION PRIVATE LIMITED

3 [TA €54/DEL/2023 2015-16 | [A] SHRI SAI OM INFRAVISION PRIVATE LIMITED

4 ITA 655/DEL/2023 2017-18 | [A] SHRI SAI OM INFRAVISION PRIVATE LIMITED

5 ITA 656/DELf2023 2018-15 [A] SHRI SAI OM INFRAVISION PRIVATE LIMITED

6 T4 700/DEL/2023 2014-15 [A] SHRI OM SAT INFRAPROMOTERS PRIVATE LIMITED
7 ITA 701/DEL/2023 2015-16 | [A] SHRI OM SAI INFRAPROMOTERS PRIVATE LIMITED
8 ITA 702/DEL/2023 2018-1% | [A] SHRI OM SAI INFRAPROMOTERS PRIVATE LIMITED
9 ITA 703/DEL/2023 2017-18 | [A] SHRI OM SAL INFRAFROMOTERS PRIVATE LIMITED
10 | ITA 1005/DEL/2023 2017-18 | [D] SINGLA JEWELLERS PVT. LTD.

11 | ITA 2620/DEL/2023 | A.Y. 2016-17 | [A] SHIVANI BATRA (E FILE)

12 | ITA 2824/DEL/2023 2017-18 | [A] SHRI PARASRAM HOLDINGS PVT, LTD.

13 | ITA 2825/DEL/2023 2018-19 [A] SHRI PARASRAM HOLDINGS PVT. LTD.

14 | ITA 2826/DELf2023 2018-20 | [A] SHRI PARASRAM HOLDINGS PVT, LTD.

15 | ITA 2827/DEL/2023 2020-21 [A] SHRI PARASRAM HOLDINGS PVT. LTD.

16 | ITA 3134/DEL/2023 2017-18 [ [D] SHRI PARASRAM HOLDINGS PVT. LTD. (E FILE)

17 | ITA 3135/DEL/2023 2018-18 [D] SHRI PARASRAM HOLDINGS PVT. LTD. (E FILE)

18 | ITA 3136/DEL/2023 2019-20 [D] SHRI PARASRAM HOLDINGS PVT, LTD. {E FILE)

19 | ITA 3137/DElf2023 2020-21 [D] SHRI PARASRAM HOLDINGS PVT. LTD. (E FILE)

Assistant Reglistrar]

27-Dec-2024



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 13-JANUARY-2025 (MONDAY)

Srl

Appeal Number

Assmt. Year Assessee Name

Remarks

1 | ITA 1106/DEL/2020 | 2015-16 |[A] SEEMA GANDHI

2 | ITA 1025/DEL/2022 | 2016-17 |[A] STAGE DOOR

3 | ITA 1266/DEL/2023 | 2018-19 |[A] SACHET DUGGAL

4 | ITA 2019/DEL/2023 | 2020-21 |[A] SHRUTI LAL

5 | ITA 3001/DEL/2023 | 2013-14 |[A] SUDHIR SINGH YADAV (E FILE}

6 | [TA3173/DEL/2023 | 2018-19 |[D] SURESH KUMAR GOYAL (E FILE)

7 | TTA 116/DEL/2024 | 2018-19 |[A] SUNDAR SINGH (E FILE)

8 | ITA391/DEL/2024 | 2017-18 |[A] SUNIL KHARBANDA

9 | ITA392/DEL/2024 | 2018-19 |[A] SUNIL KHARBANDA

10 | ITA 1088/DEL/2024 | 2011-12 |[A) SHARVAN KUMAR (E FILE)

11 | ITA 1105/DEL/2024 | 2012-13 | [A] SPEARMINT TECHNO CONSULTANTS PVT.LTD.
12 | ITA 1144/DEL/2024 | 2022-23 |[A] SHRIDI SAI BABA SUMANGALAM SANSTHA (E- FILE)
13 | ITA 1444/DEL/2024 | 2015-16 |[A] SURYA ROSHNI LIMLTED (€ FILE)

14 | TTA 1445/DEL/2024 | 2014-15 |[A] SURYA ROSHNI LIMITED (E FILE)

15 | ITA 2665/DEL/2024 | 2021-22 |[D] SANTOSH KUMAR MISHRA (E FILE)

16 | ITA 2817/DEL/2024 | 2016-17 |[A] SUMAN DEVI

17 | TTA 2862/DEL/2024 | 2021-22 |[A] SHUBHAM GARG

%

Assistant Registran

27-Dec-2024
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 14-JANUARY-2025 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2618/DEL/2015 2010-11 [ [D] M/S, INTERNATIONAL TRACTOR LTD.
2 | ITA 2619/DEL/2015 2010-11 | [A] M/S. INTERNATIONAL TRACTOR LTD. ({R/M))
3 | ITA3519/DEL/2016 | 2011-12 | [A] INTERNATIONAL TRACTORS LTD.

4 | ITA 160/DEL/2017 2012-13 | [A] INTERNATIONAL TRACTORS LTD.
5 | ITA 8974/DEL/2019 2011-12 | [D] INTERNATIQNAL TRACTOR LTD.
6 | ITA 8975/DEL/2019 | 2012-13 |[D] INTERNATIONAL TRACTOR LTD.
7 | ITA 1209/DEL/2022 | 2017-18 |[A] SALEEM MOHD.

8 | ITA 1212/DEL/2023 | 2009-10 |[[A] SUNIL GARG

9 [ ITA 1213/DELf2023 | 2010-i11 |[A] SUNIL GARG

10 | ITA 1214/DEL/2023 2011-12 | [A] SUNIL GARG
11 | ITA 1215/DEL/2023 2012-13 i [A] SUNIL GARG
12 | ITA 1216/DEL/2023 | 2013-14 {[A] SUNIL GARG
13 | ITA 1217/DEL/2023 2014-15 | [A] SUNIL GARG
14 | ITA 3190/DEL/2023 | 2017-18 {[A] SOHANVIR SINGH (E FILE)

15 | ITA 3283/DEL/2023 | 2015-16 {{D] SAHIL KOHLI (E FILE)

16 | TTA 3288/DEL/2023 2016-17 | [[0] SAHIL KOHLI {E FILE)

17 | CO 165/DEL/2023 2016-17 | [A] SAHIL KOHLI
18 | CO 164/DEL/2023 2015-16 | [A] SAHIL KOHLI
19 | ITA 1143/DEL/2024 | 2017-18 |[A] SWASTIK ENTERPRISES (F FILF)

20 | ITA 1263/DEL/2024 | 2013-14 |[A] SANJEEV KUMAR TYAGI (E FILE)

(K
/)

Assistant Registrar

27-Dec-2024




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF G BENCH FOR 15-JANUARY-2025 (WEDNESDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 2181/DEL/2023 2016-17 | [A] SARASWATHI AMMAL EDUCATIONAL AND CHARITABLE TRUST (5/G)

2 | ITA2182/DEL/2023 | 2017-18 |[A] SARASWATHI AMMAL EDUCATIONAL AND CHARITABLE TRUST (5/G)

3 | ITA 2288/DEL/2023 | 2014-15 |[D] SARASWATI AMMAL EDUCATION AND CHARITABLE TRUST (E FILE)

4 | TTA 2251/DELf2023 2017-18 | [D] SARASWATI AMMAL EDUCATION AND CHARITABLE TRUST (E FILE)

5 | ITA 2289/DEL/2023 2015-16 | [D] SARASWATI AMMAL EDUCATION AND CHARITABLE TRUST (E FILE)

6 | ITA 2290/DEL/2023 | 2016-17 ([D] SARASWATI AMMAL EDUCATION AND CHARITABLE TRUST (E FILE)

7 CC 107/DEL/2023 2014-15 | [A] SARASWATHI AMMAL EDUCATIONAL AND CHARITABLE TRUST (£ FILE)
8 CO 108/DEL/2023 2015-16 | [A] SARASWATHI AMMAL EDUCATIONAL AND CHARITABLE TRUST (E FILE)
9 | ITA 1974/DEL/2017 2011-12 | [D] M/S. SANDUR BYPASS PROJECTS PVT. LTD.

10 | TTA 1677/DEL/2019 2010-11 | [A] UNION OF INDIA

11 | ITA 1678/DEL/2019 | 2008-2009 |[A] UNION OF INDIA

12 | ITA 2036/DEL/2023 2010-11 | [A] SONA BLW PRECISION FORGINGS LIMITED

13 | ITA 1283/DEL/2024 | 2017-18 | [D] SANJAY MAGCO (E FILE)

14 | ITA 402/DELf2024 2013-14 | [A) SEVEN SEAS HOSPITALITY PVT, LTD (E FILE)

15 | ITA 403/DEL/2024 2014-15 | [A] SEVEN SEAS HOSPITALITY PYT LTD (E FILE)

16 | ITA 404/DEL/2024 2015-16 | [A] SEVEN SEAS HOSPITALITY PYT LTD (E FILE)

17 | ITA 949/DELf2024 2013 [D] SEVEN SEAS HOSPITALITY PVT LTD (E FILE)

18 | ITA 950/DELf2024 2014-15 | [D] SEVEN SEAS HOSPITALITY PRIVATE LIMITED {E FILE}

19 | ITA 951/DEL/2024 2015-16 | [D] SEVEN SEAS HOSPITALITY PVT LTD (E FILE}

20 | 1TA 1598/DEL/2024 2016-17 | [A] SEVEN SEAS HOSPITALITY PVT. LTD {E FILE)

21 | ITA 1627/DEL/2024 2018-19 | [A] SEVEN SEAS HOSPITALITY PVT. LTD {E FILE)

22 | ITA 2141/DEL/2024 2018-19 | [D] SEVEN SEAS HOSPITALITY PRIVATE LIMITED {E FILE}

23 | ITA 2144/DEL/2024 | 2016-17 [[D] SEVEN SEAS HOSPITALITY PRIVATE LIMITED (E FILE)

Assistant Registrar

27-Dec-2024




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 15-JANUARY-2025 (THURSDAY)

Srl| Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 3377/DEL/2017 2012-13 | [A] M/S, VENEZIA GOLF CITY FVT, LTD,

2 | ITA 3214/DEL/2019 2015-16 | [A] TRAC MEDIA PVT LTD

3 | ITA 2183/DEL{2023 2017-18 | [A] SAMSUNG C AND T CORPORATION INDIA PVT. LTD. (E-FILE)

4 | ITA 2545/DEL/2023 2017-18 | [A] SKYLARK HATCHERIES PRIVATE LIMITED (E FILE}

5 | TTA 3205/DEL/2023 | 2016-17 |[A] STARKEY LABORATORIES INDIA PVT. LTD.

6 | ITA 3248/DEL/2023 | 2017-18 |[A] SHIVINDER PAL SINGH CHAHAL

7 | ITA 3301/DEL/2023 | 2017-18 |[A] SURESH KUMAR GUPTA

8 | ITA 3302/DEL/2023 2017-18 | [A] SURESH KUMAR GUPTA

9 | ITA 3444/DEL/2023 2017-18 _CEE‘;HLIAISEIEER; SOM PRAKASH SETHI THROUGH LEGAL HEIR SHRI AMAN
10 | ITA 1287/DEL/2024 2018-19 | [A] SHRI BALAJI METAL TECH PVT, LTD,

11 | ITA 1429/DEL/2024 | 2018-2019 [ [A] SUNITA BHARDWAJ (E FILE}

12 | ITA 1430/DEL/2024 | 2017-2018 |[A] SUNITA BHARDWAJ (E FILE)

13 | ITA 1431/DEL/2024 | 2016-2017 | [A] SUNITA BHARDWAJ (F FiLE)

14 | ITA 1432/DEL/2024 | 2015-2016 | [A] SUNITA BHARDWAJ {E FILE)

15 | ITA 1433/DEL/2G24 | 2014-2015 |[A] SUNITA BHARDWAJ (E FILE)

16 | ITA 1434/DEL/2024 | 2013-2014 | [A] SUNITA BHARDWAJ {E FILE)

17 | ITA 1435/DEL/2024 | 2012-2013 | [A] SUNITA BHARDWAJ {E FILE)

Assistant Registrar
27=-Dec-2024




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 06-JANUARY-2025 {(MONDAY)

S5rf | Appeal Number |Assmt, Year Assessea Name Remarks
1 | ITA 1065/DEL/2024 2018-19 | [A} VIIAY KUMAR AHUJA

2 | [TA 1166/DEL/2023 2009-10 | [A] VERSATILE DATAMATICS (P} LTD.

3 | ITA 1836/DEL/2024 2017-18 L[fmgg JAWALA CO OPERATIVE URBAN THRIFT AND CREDIT SOCIETY

4 | [TA 2022/DEL/2024 2014-15 | [D] TREHAN INFRABUILD PRIVATE LIMITED

5 | [TA 2037/DEL/2024 2024-25 | [A] YAD DHARAM SATYA TRUST

6 | ITA 2721/DEL/2023 2017-18 | [A] VORTEX RUBBER INDUSTRIES FRIVATE LIMITED

7 [TA 3/DEL/2024 2015-16 | [A] AZAD

8 | ITA 409/DEL/2020 2011-12 | [A] RANI SATT SURAJGARHIA INFRASTRUCTURE LTD. {E FILED)

9 ETA 410/DEL/2020 2015-16 { [A] RANI SATI SURAJGARHIA INFRASTRUCTURE LTD.

10 | ITA 411/DEL/2020 2011-12 | [A] RANI SATI IMPEX PALTD

11 | ITA 4162/DEL/2024 = [A] UDHMODYA FOUNDATION, REGISTRAR, UNIVERSITY OF DELHI

12 | ITA 4166/DEL/2024 - [A] UDHMODYA FOUNDATION, REGISTRAR, UNIVERSITY OF DELHI

13 | ITA 4198/DEL/2024 2017-18 | [A] VENUS JAWAHI-IRAT

14 | ITA 4222/DEL/2024 2020-21 fA] TBO TEK LIMITED

15 | ITA 665/DEL/2024 2012-13 | [A] ZEAL IMPEX & TRADERS PVT. LTD. |
16 | ITA 666/DEL/2024 2013-14 ; [A] ZEAL IMPEX & TRADERS FVT. LTD.

17 | ITA 667/DEL/2024 2014-15 [ [A] ZEAL IMPEX & TRADERS LTD.

18 | ITA 692/DEL/2020 2015-16 | [A] RITESH KUMAR GUPTA

19 | TTA 979/DEL/2024 2014-15 | [D] ZEAL IMPEX AND TRADERS PVT LTD

."f /|
W

Assistant Regi. rar

27-Dec-2024,




INCOME TAX APPELLATE THISBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCt FOR

ARY-2025 (TUESDAY)

Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 C0 26/DEL/2022 2014~15 | [A] V&T MOTORS PVT, LTD.
2 | [TA 2216/DEL{2018 2014-15 | [A] T & ¥ MOTORS LTD.
3 | [TA 204S/DEL/2021 2014-15 | [D] T&T MOTORS PVT. LTD.
4 | [VA 3107/DEL/2017 2011-12 | [A] M/S. ROOTS DEVELOPERS PVT. LTD.
5 | ITA 3106/DEL/2017 2010-11 | [A] M/5. ROOTS DEVELOPERS PVT. LTD. |
6 | ITA 1684/DEL/2019 | 2014-15 | [A] ROOTS DEVELOPERS PVT. LTD.
7 | ITA 1683/DEL/2019 2013-14 | [A] ROOTS DEVELOPERS PVT. LTD.
8 | ITA 1685/DEL/2019 2015-16 | [A] ROOTS DEYELOPERS PYT. LTD. .
S | ITA 2065/DEL/2022 2010-11 | [A] 3D TRADEX RLTD I
10 | ITA 2066/DEL/2022 2011-12 | [A] 3D TRADEX P.LTD I
11 | ITA 2067/DEL/2022 2012-13 i [A] 3D TRADEX P.LTD i
12 | ITA 2068/DEL/2022 2013-14 | [A] 3D TRADEX PLTD
13 | 1TA 2069/DEL/2022 | 2014-15 | [A] 30 TRADEX P.LTD
14 | ITA 2070/DELf2022 2015-16 | [A] 3D TRAPEX PLTD
15 | ITA 2071/DEL/2022 2016-17 | [A] 3D TRADES P.LTD
16 | ITA 2074/DEL/2022 2010-11 | [D] 300 TRADEX PVT LTD.
17 | ITA 1413/DEL/2023 2019-20 | [A] VIKAS ARORA
18 | ITA 1414/DEL/2023 2019-20 | {A] VIKAS ARORA
19 | ITA 3507/DEL/2024 2017-18 | [A] YUSUF KHAN
20 | ETA 4250/DEL/2024 2018-19 | [A] TECHNQOSYS INTEGRATED SOLUTIONS PRIVATE LIMITED
21 { ITA 4256/DEL/2024 | 2018-19 [ [A] THE INDURE PRIVATE LIMITED
22 | ITA 785/DEL/2019 2014-15 | [D1 V&S SEAIR LOGISTICS PVT. LTD. L
23 | ITAS128/DEL/2019 | 2011-i2 | [A) INFORMATION MOSAIC SOFTWARE PVT. LID. .
o
Assistamt Registrar
27-Dec-20.
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INCOME TAX APPELLATE TRIZUNAL, DELHI BENCHES, NEW DELHI ;

CAUSE LIST OF H BENCH FOR U8-JANUARY-2025 (WEDNESDAY)

Sk Appeal Number [Assmt., Year Assassee Name Remarks

1 | ITA 1050/DEL/2023 | 2012-13 | [A] VIJAY PAL SINGH

2 | ITA 1333/DEL/2024 2018-19 | [A] VAIBHAV JAIN

3 | ITA 1476/DEL/2023 2012-13 | [A] VAYAM TECHNOLOGIES LIMITED

4 | ITA 1477/DEL/2023 2013-14 | [A] VAYAM TECHNOLOGIES LIMITED

5 ITA 164/DEL/2024 2014-15 SﬂﬁggEAU VERITAS CONSUMER PRODUCTS SERVICES (INDIA) PRIVATE

6 | ITA 1943/DEL/2021 2008-05 | [A] SUKUMAR BUILDWELL PRIVATE LIMITED

7 | [TA 2496/DEL/2022 2015-16 | [A] VENUS RENT A CAR P.LTD

8 | [TA 2653/DEL/2023 2018-19 | [A] TUMLARE SOFTWARE SERVICES PRIVATE LIMITED

9 | [TA2711/DEL/2024 2018-19 | [A] UNITED BANK OF INDIA (E-UNI} NOW PUNJAB NATIONAL BANK

10 | ITA 2827/DEL/2024 2021-22 | [A] VIKRAM BAKSHI

11 | ITA 2987/DEL/2024 2013-14 | [A] TEJPAL

12 | ITA 2988/DEL/2024 2013-14 | [A] TEJPAL

13 | ITA 2996/DEL/2023 2010-11 | [A] THE MORTHERN INDIA ZONAL ASSEMBLY OF THE MAR THOMA CHURCH

{A] THE NORTHERN INDIA ZONAL, ASSEMBLY OF THE MAR THOMA CHURCH

14 | ITA 2997/DEL/2023 2011-12 ((E-FILED APPEAL))

15 1 ITA 2998/DEL/2023 2012-13 | [A] THE NORTHERN INDIA ZONAL, ASSEMBLY OF THE MAR THOMA CHURCH

16 | ITA 2999/DEL/2023 2013~-14 | {A] THE NORTHERN INDIA ZONAL, ASSEMBLY OF THE MAR THOMA CHURCH

17 | ITA 3000/DEL/2023 2014-15 | {A] THE NORTHERN INDIA ZONAL, ASSEMBLY OF THE MAR THOMA CHURCH

18 | ITA 3031/DEL/2024 2020-21 | [A] YIKRAM BAKSHI

19 | ITA 3209/DEL/2024 2015-16 | [A] TRIGUN CHEMICALS PVT. LTD.

20 | ITA 3371/DEL/2023 2012-13 | [D] VINOD KUMAR

21 | ITA 4693/DEL/2012 2015-16 | {A] JINDAL SAW LTD.

22 | ITA 4760/DEL/2019 2015-16 | [D] JINDAL SAW LTD.

g

Assistant Registre

27-Dec-2024




CAUSE LIST OF H BENCY FOR 09-JANUARY=-2025 (THURSDAY)

sl | Appeai Number |Assmt. Year| Assessee Name Remarks
1 CO 69/DELf2024 2016-17 [A] VEE GEE INDUSTRIAL ENTERPRISES PVT, LTD.
2 ITA 1061/DELf2023 2018-1% [A] TRIVENI TURBINE LTD
3 ITA 1246/DEL/2023 2016-17 [D] TRIVENI TURBINE LTD.
4 | 7TA 1249/DEL/2023 | 2017-18 | (D] TRIVENI TUKBINE LTD.
5 | ITA1398/DEL/2023 | 201819 |[D] TRIVENI TURBINE LIMITED
6 ITA 1579/DEL/2022 2013-14 [A] DALIP JINDAL
7 ITA 1580/DEL/2022 2014-15 [A] DALIP JINDAL o
8 ITA 1581/DEL/2022 2015-16 [A] DALIP JINDAL
9 ITA 1582/DELf2022 2016-17 [A] DALIP JINDAL
10 ¢ ITA §1583/DEL/2022 2014-15 [A] FAQIR CHAND DALIP KUMAR
11 | TTA 1584/DELf2022 2015-16 {A] FAQIR CHAND DALIP KUMAR
12 | TTA 1585/DELf2022 2016-17 [A] FAQIR CHAND DALIP KUMAR
13 | ITA 1586/DELf2022 2015-16 [A] G POLYPLAST PYT. LTD.
14 | I1TA 1587/DEL/2022 2016-17 [A] 5G POL?PLAST PVT. LTDL
15 | ITA 1588/DEL/2022 | 201415 | [A] JINDAL GREEN CROP INTL. PV, LTD,
i6 ) ITA 1589/DEL/2022 2015-16 [A] IINDAL GREEN CROP INTL. PVT. LTD.
17 | TTA 1590/DEL/2022 | 2016-17 | [A] JINDAL GREEN CROP INTL. FVT. LTD.
18 | ITA 2040/DEL/2021 2013-14 [} DALIP JINGAL PROP. JINDAL AGRO INTERNATIONAL
_19 ITA 2448/DEL/2024 2016-17 [D] YEE GEE INDUSTRIAL ENTERPRISES PVT. LTD.
23 | ITA 2894/DEL/2024 2018-19 [A] UMED SINGH
21 ITA 3550/DEL/2024 20112 [A] VEE GEE INDUSTRIAL £EMNTERPRISES PVT LTD
22 | 1A 3500/DEL/2023 | 2017-13 | [A] UDAY BAHADUR
23 | TTA 3515/DEL/2024 2011-12 [D} VEE GEE INDUSTRIAL ENTERPRISES PRIVATE LIMITED
24 ITA 482/DEL{2021 : 2016-17 [A] PURAN CHAND HUF
%
Assistant Registrar

27-Dec-2024
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 13-JANUARY-2025 (MONDAY)

Srl

Appeal Nummber |Assmt. Year Assessee Name Remarks
1 CO 119/DEL/2023 2019-20 | [A] UMESH KUMAR BAJA)
2 | CC 120/DEL/2023 2017-18 | [A] UMESH KUMAR BAJA)
3 CO 81/DELf2023 2011-12 | [A] UMESH KUMAR BAJA]
4 C0 97/DEL/2023 2015-16 | [A] UMESH KUMAR BAJAJ
5 C( 98/DEL/2023 2016-17 | [A] UMESH KUMAR BAJAJ o
6 CO 99/DEL/2023 2018-19 | [A] UMESH KUMAR BAJAJ
7 | ITA 1169/DEL/2021 2012-13 | [A] PUSPAHAS AGRAWAL
8 | ITA 1941/DEL/2023 2011-12 | [D] UMESH KUMAR BAJAJ
9 | ITA 1966/DEL/2020 2006-07 | [A] VIDAY KATARIA
10 | ITA 2076/DEL2023 2011-12 | [A] UMESH KUMAR BA3AD
11 | ITA 2077/DEL{2023 | 2013-14 | [A] UMESH KUMAR BAJAJ
12 | ITA 2078/DEL/20G23 2014-15 | [A] UMESH KUMAR BAJA]
13 | ITA 2079/DEL/2023 2015-16 | [A] UMESH KUMAR BAJAS
14 | ITA 2080/DEL/2023 2016-17 | [A] UMESH KUMAR BAJAD
15 | ITA 208F/DEL{2023 | 2017-18 {[A] UMESH KUMAR BA3AJ
16 | ITA 2082/DEL/2023 2019-20 | [A] UMESH KUMAR BAJA]
17 | ITA 2083/DEL/2023 2019-20 | [A] UMESH KUMAR BAJAY HUF
18 | ITA 2086/DEL{2023 2018-19 | [A] UMESH KUMAR BAJAJ
19 | ITA 2266/DEL/2023 | 2015-16 | [D] UMESH KUMAR BAJAJ
20 | ITA 2267/DELf2023 2016-17 | [D] UMESH KUMAR BAJAJ
21 | ITA 2268/DEL/2023 2018-19 | [D] UMESH KUMAR BAJAJ
22 | ITA 2567/DEL/2023 2017-18 | [D] UMESH KUMAR BAJA]
23 | ITA 2568/DEL{2023 2019-20 | {D] UMESH KUMAR BA3A)
24 | ITA 3648/DELJ2023 | 2017-18 | [A] VAISH VYAYAMSHALA AND GOOSHALA
25 | ITA 3946/DEL{2023 2012-23 | [A] TAUFIQ AHMED
26 | ITA B32/DELf2021 2006-07 | [D] VIIAY KUMAR KATARIA

A

Assistant Registrar

27-Dec-2024
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 14-JANUARY-2025 (TUESDAY)

Sl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | IvA 3859/DEL/2023 | 2013-14 | [D] TERAS STEELS PVT LTD (EARLIER KNOWN AS ACCIL STEELS PVT LTD)
| [A) TERAS STEELS PRIVATE LIMITED (EARLIER KNOWN AS M/S. ACCIL
2 | ma3809yDEL/2023 | 201415 |SRLTEIRSTEEL
3 [A] TERAS STEELS PRIVATE LIMITED (EARLIER KNOWN AS M/S. ACCIL
3 | massioEL2023 | 20167 (RIS STEEL
[ [A] TERAS STEELS PRIVATE LIMITED (EARLLER KNOWN AS M/S. ACCIL
4 | massteEL2023 | 201516 (LT TERISSTEES
S | CO42/DEL/2024 | 2013-14 | [A] TERAS STEELS PVT LD (EARLIER KNOWN AS ACCIL STEELS PVT LTD)
- | [A] TERAS HOTELS AND RESORTS PRIVATE LIMITED (EARLIER KNOWN AS
6 | ITA457/DEL/2024 | 201213 o sccl HOTELS AND RESORTS PVT, LTD.)
: | [A] TERAS HOTELS AND RESORTS PRIVATE LIMITED (EARLIER KNOWN AS
7 | TTAA4SB/DEL/202% | 201415 e o~ HOTELS AND RESORTS PVT, LTD.)
[ [A] TERAS HOTELS AND RESORTS PVT. LTD.(KNOWN AS M/S ACCIL HOTELS
8 | massypezoz | zor3aa |G RS HIEES O
| [A] TERAS HOTELS AND RESORTS PV, LTD.(EARLIER KNOWN AS M/S ACCIL
9 | TTAS53/DEL/2024 | 2015-16 oo/ o aAND RESORTS PVT, LTD.)
| [D] TERAS HOTELS AND RESORTS PVT LTD (FARLIER KNOWN AS ACCIL
10 | ITA982/DEL/2024 | 2013-14 | nre oD RESORTS PVT LTD)
- | D] TERAS HOTELS AND RESORTS PVT LTD (EARLIER KNOWN AS ACCIL
11| maseypeEL2021 | 20ma1s L e T oo
| (O] TERAS HOTELS AND RESORTS PVT LTD (EARLIER KNOWN AS ACCIL
12 | DIAS85/DEL/2024 | 2015-16 |71 5 AND RESORTS PVT LTD)
13 | ITA981/DEL/2024 | 2012-13 | (D] TERAS HOTELS AND RESORTS PYT LTD
) | TA) TARAS ISPAT AND POWER PYT. LTD,,(EARLIER KNOWN AS M//S ACCIL
14| mmassyoeL202e | 2omaas SRS BEAL KD POTES
| [A] TERAS I5PAT AND POWER PVT. LTD, (EARLIER KNOWN AS M/ ACCIL
15 | Iass4/DEL/2024 | 201516 | [ALTERAS TSPAT AND POWE
| (D} TERAS ISPAT AND POWER PVT LTD (EARLIER KNOWN AS ACCIL ISPAT
16 | TTa0B4/DEL/2024 | 20156 | (D) TERAS BSPAT A
17 | TTA 2533/DEL/2023 | 2017-18 | (D] VISHAL CHAIN AND JEWELLERY PVT, LTD.
[ TA] URIAA METALICS PVT, LTD.,{ EARLIER KNOWN AS M/S ACCIL AUTO
18| 1A 170/0EL2024 | 201310 (LI
[A1 URJAA METALICS PUT. LTD.(EARLIER KNOWN AS M/S ACCIL AUTO
19 | mAL7yDE202 | 201415 | AR NERS
20| T s7IDR02A | 20134 |[0) URORA METALICS PVT L0 (EARLIER KNOWN AS ACCIL AUTO STEELS
21| mAwrsDE/2024 | 201015 |12 UROA METALICE PVT LIB(EARLIER KVOWN A5 ACCL AUTO STEELS
)
22 | 1A 2323/0E1/2024 | 2013-14 | 1A] TARUN RADHAKRISHIN TAHILIANT

Ch

Assistant Registrar]

27-Dec-26._4)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 15-JANUARY-2025 (WEDNESDAY)

Srl | Appeal Number | Assmt. Year Assessee Name Remarks
1 | IVA 3851/DEL/2024 | AY 2020-21 |[A] SONY INDIA PRIVATE LIMITED (E-FILE)
2 | SA340/DEL/2024 | AY 2020-21 |[A]SONY INDIA PRIVATE LIMITED
3 | I7A881/DEL/2016 2011-12 | [A] M/S. SONY INDIA PVT. LTD. (5/G)
4 | ITA2107/DEL/2016 | 2011-12 | [D] M/S. SONY INDIA PVT, LTD.
5 | ITA 1076/DEL/2G17 2012-13 [ [A] M/S. SONY INDIA PVT. LTD. (S/G)
6 | ITA8150/DEL/2018 | 2014-15 {[A] SONY INDIA PVT. LTD. (5/G)
7 | ITA 9080/DEL/2019 | 2015-16 | [A] SONY INDIA PVT. LTD. (S/G)
8 | ITA 1688/DEL/2022 | 2017-18 | [A] SONY INDIA PRIVATE LIMITED (5/G)
9 | ITA 2052/DEL/2022 2018-19 [ [A] SONY INDIA PRIVATE LIMITED (5/G)
10 | ITA 5691/DEL/2018 | 2012-13 | [D] KOBELCO CRANES INDIA PVT. LTD.
11 | ITA 7370/DEL/2019 | 2014-15 | [A] KOBELCO CRANES INDIA PVT. LTD.
12 | ITA 7675/DEL/2019 | 2014-15 | (D) KOBELCO CRANES INDIA PVT. LTD.
i [ oooeons | aosie|[Bonerce G TERPINTE LT (et o ool
14 | ITA 8245/DEL2019 | 2013-14 | [D] KOBELCO CRANES INDIA PVT, LTD.
15 | TTA 8715/DEL/2019 | 2010-11 | [D] TATA POWER DELHI DISTRIBUTION LIMITED
16 | ITA 8738/DEL/2019 2011-12 | [A] VIJENDER NATH GUPTA
17 | 1TA 8928/DEL/2019 2010-11  { [A] TATA POWER DELHI DISTRIBUTION LTD.
18 | 1TA 327/DEL/2023 2015-16 | [D] VANDANA TYAGI
19 | ITA 4292/DEL/2024 |  2012-13 | [A] VICCKY BHALLA
20 | ITA 4373/DEL/2024 | 2017-18  [{A] TEJINDER SINGH
21 | ITA 4375/DEL/2024 | 2018-19 [ [D] TECHNOSYS INTEGRATED SOLUTIONS PRIVATE LIMITED
22 | TTP. 4402/DEL/2024 lglajgé;%?h [A] AVTAR INSTALMENTS PRIVATE LIMITED
23 | ITA 4435/DEL/2024 | 2018-19 [ [A] THE INDIA THERMIT CORPORATION LIMITED

K

Assistant Registrar]

27-Dec-2C 4




INCOME TAX APPELLATE TRYBURAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 1i6-JANUARY-2025 (THURSDAY)

Appeal Number

Assmt, Year

Asvessee Name

Remarks

1 | ITA 2445/DEL/2022 2018-19 | fA] GENPACT iNDIA PVT LTD (5/G}

2 1 TTA Z442/DELS2022 2017-18 | [A] GENPACT INDIA PRIVATE LIMITED (5/G) |
E PTA 9063/DEL/ 2019 2014-15 [ TA] TATA STEEL BSL UTD (FORMERLY KNOWN AS BHUSHAN STEEL iTD.} |

4 | 17A S0O4/DEL/ 2019 2015-15 | [A] TATA STEEL BSL LTD (FORMERLY KNOWN AS BHUSHAN STEEL LTD.) ]

5 | ITA 9039/DEL/2019 2014-15 | [D] TATA STEEL BSL LTD {FORMERLY KNOWN AS BHUSHAN STEEL LTD.) .'

& | ITA 9060/DEL/2019 2015-16 | [D] TATA STEEL BSL LTD {(FORMZRLY KNOWN AS BHUSHAN STEEL LTD.)
] 7 1 TTA 1164/DEL/2021 | 2012-13 | [A] SSG INFRATECH PRIVATE LIMITED

3 | ITA 1195/DEL2021 2013-14 | [A] 556G INFRATECH PRIVATE LIMITED

G ITﬁ.I 11896/DFL/2021, 2015-16 | [A] 556 INFRATECH PRIVATE LIMITED

10 | ITA 1197/DEL/2021 ) 2016-17 | [A]SSG INFRATECH PRIVATE LIMITED

11 7 1TA 1337/DEL2021 2012-13 | {D) 55G INFRATECH PRIVATE LIMITED

12 ; TTA 1338/DEL/2021 2013-147 § [D] 55G INFRATECH PRIVATE LIMITED

1373 ITA 1_3"39;’ DE!.!}!GE'.A.' 2014-15 1 [D] 9SG INFRATECH PRIVATE LIMITED =~

14 | ITA 1340/DEL/202L 20115-16 | [D] 535G INFRATECH PRTVATE LIMITED .

15 I;A 1341}0&_!202: k 20i6-17 | [D] $5G INFRATECH PRIVATE LIMITED °

16 | ITA 1348/DEL; 2021 | © 2017-18 | [D] SSG INFRATECH PRIVATE LIMITED

17 § ITA 1198/DEY/ 2_021 2917-18 {A] 956 INFR‘ATECH PRIVATE LIMITED

Assistant Regisira:;l

27-Dec-2024

10




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 06-JANUARY-2025 (MONDAY)

Sel | Appeal Number |Assmt, Year Assessee Name Remarks
1 | ITA 4175/DEL/2024 2020-21 | [A] GFK NIELSEN INDIA PRIVATE LIMITED (5/G (E-FILE)}
2 | TTA 3563/DEL/2015 2009-10 | [A] PROMETRIC TESTING PVT. LTD.
3 | ITA 131G/DEL/2018 2011-12 | [A] DENSO HARYANA PVT. LTD.
4 | ITA 1713/DEL/2018 | 2011-12 | [D] DENSO HARYANA PVT. LTD.
5 | ITA 2877/DEL{2018 2012-13 | [D] DENSO HARYANA PVT, LTD,
6 | ITA 3228/DEL/2018 2012-13 | [A] DENSO HARYANA PVT. LTD.
7 | ITA 538S/DEL/2019 2014-15 | [A] DENSO HARYANA PVT, LTD.
8 | ITA 6690/DEL/2019 2015-16 | [A] DENSO HARYANA PVT. LTD.
9 | ITA 1937/DEL/2022 2018-19 | [A] MARKS AND SPENCER (INDIA) PRIVATE LIMITED
10 | ITA 2221/DEL/2022 2017-18 | [A] BRAKE PARTS INDIA PVT LTD
11 | ITA 4397/DEL/2024 2020-21 {A] LG ELECTRONICS INDIA PRIVATE LIMITED (S/G)
12 | 1TA 2324/DEL/2022 2018-19 égk%&gﬁl\;ﬁg% JESFE(E_:_-IJ)S LTD { FORMERLY KNOWN AS CHUBB ALBA
13 | FTA3071/DEL/2022 | 2016-17 | [A] DHARAMPAL SATYAPAL LTD
14 | ITA 246/DEL{2023 2016-17 | [D] DHARMPAL SATYAPAL LTD.
15 | ITA3712/DEL/2024 | 2020-21 |[A] UIL ELECTRONICS INDIA PRIVATE LIMITED
16 | ITA 3715/DEL/2024 2020-21 } {A] CIENA INDIA PRIVATE LIMITED
17 | ITA 3738/DEL/2024 | 2020-21 | [A] SHAHI EXPORTS PRIVATE LIMITED
18 | ITA 3756/DELf2024 | 2020-21 | [A] AMAZON DATA SERVICES INDIA PRIVATE LIMITED
10 | TTA 3795/DEL/2024 2020-21 [A] BOSTON SCIENTIFIC TECHNOLOGY AND ENGINEERING SERVICES

FRIVAVE LIMITED

(%

]

Assistant Registrar
27 Dec-2024]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF ] BENCH FOR 07-JANUARY-2025 (TUESDAY}

st | Appeal Number |Assmt. Year Assessee Name Remarks
1 SA 141/DEL/2021 201¢-17 [A] HUAWET TELECOMMUNICATIONS {INDIAY COMPANY PRIVATE LIMITED

2 ITA 827/DEL{2021 2016-17 [A] HUAWET TELECOMMUNICATIONS {INDIA) COMPANY PRIVATE LIMITED

3 1TA 2062/DEL/2022 2017-18 ([SA;](.;TUAWEI TELECOMMUNICATIONS (INDIA)Y COMPANY PRIVATE LIMITED

4 | ITA 2063/DEL/2022 2018-19 (E;}:{IBTUAWEI TELECCMMUNICATIONS (INDIA) COMPANY PRIVATE LIMITED

5 ITA 8260/0EL/2018 2014-15 [A] HUAWET TELECOMMUNICATIONS (INDIA) COMPANY PVT, LTD. (E/F) F
6 | ITA 1441/DEL/2017 2012-13 [A] DENSOQ INDIA PVT, LTD,

7 | ITA 7310/DEL/2019 2014-15 [A] MCCAIN FOODS INDIA PVT. LTD

8 § ITA 7567/0EL/2019 2014-15 [D] MCCAIN FOODS INDIA PYT, LTD

9 ITA 535/DELf2CG22 2017-18 | [A] Y-TEC INDIA PRIVATE LIMITED

10 | TfA 6840/DEL/2018 2014-15 [A] GIESECKE & DEVRIENT (INDIA) PVT, LTD. {5/G)

1? ITA 690/DEL/2022 2017-18 [A] BIO-RED LABORATORIES (INDIA) PLTD

12 | ITA 693/DELf2022 2013-14 | [A] FUIITSU INOIA OATD-

13 | I7A 1175/DEL/2022 2017-18 E]N?é;?;\(f:IR‘:\?E—EIT]{;IT\A;'T_?S;&N BRAKE SYSTEMS P.LTD (EARLIER KNOWN T

14 | 72 2044/DEL /2022 2018-19 [A] HITACHI ASTEMO RAJASTHANBRAKE SYSTEMS PVT LTD

15 { ITA 1202/DELf2022 2018-19 (Al BEAM GLOBAL SPIRITS & WINE {INDIA) PRIVATE LTD. N

16 | ITA 1768/DEL;2022 2018-19 [A] METSO OUTOTEL INDIA PVT LTD

1| vz | amiis | ISO RGO oW ARG

(%

Assistant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF ] BENCH FOR 08-JANUARY-2025 (WEDNESDAY)

Srl | Appeal Number |[Assmt. Year Assessee Name Remarks
1 [TA 2166/DEL{2022 2018-19 | [A] DCM SHRIRAM INDUSTRIS LTD ($/G)
2 | [TA 2374/DEL/2017 | 2010-11 | [A] M/$ CVENT INDIA PVT, LTD,
3 | ITA 187/DEL/2016 2011-12 | [A} CVENT INDIA PVT. LTD.
4 : [TA 2505/DELf2017 2010-11 | [D] M/S. CVENT INDIA PVT. LTD.
5 | ITA 8571/DEL/2016 2012-13 | [A] ATOTECH INBIA PVT. LTD. {R/M}
6 | [TA 4589/DEL/2017 2011-12 | [A] MARATHAN ELECTRIC INDIA P.LTD
7 | ITA 4614/DEL/2017 2011-12 | [D] MARATHON ELECTRIC INDIA PVT. LTD.
8 | ITA372/DEL/2018 2009-10 | [D] FIS GLOBAL BUSINESS SOLUTIONS INDIA PVT. LTD.
9 (D 64/DEL{2018 2009-10 | [A] FIS GLOBAL BUSINESS SOLUTIONS INDIA PVT. LTD.
10 | ITA 550/DEL/2021 2016-17 | [A] COMPUNNEL TECHNOLOGY INDIA (P} LTD
11 ITA 16/DEL{2022 2016-17 | [D] VINEY CORPORATION LTD. |
12 | ITA 4399/DEL{2024 2020-21 | [A] GLOBALLOGIC INDIA PRIVATE LIMITED (E/H}
13 | ITA 689/DELf2022 2017-18 | [A] EMMSONS INTERNATIONAL LTD
14 | TTA 1235/DELf2022 | 2017-18 |[A] ITRON INDIA PLTD
15 | ITA 2004/DEL/2022 2018-19 | [A] JUBILANT GENERICS LTD.
16 | ITh 2013/DEL/2022 2018-19 | [A] INTERCONTINENTAL HOTELS GROUP (INDIA) PVT. LTD. —l
17 | ITA 2043/DEL/2022 2018-19 | [A] BERGEN ENGINES (INDIA) PVT LTD
18 | ITA 3782/DEL/2024 2020-21 | [A] KOHLER INDIA CORPORATION PRIVATE LIMITED
19 | ITA 3792/DEL/2024 2020-21 | [A] STANDARD AND POORS SOUTH ASIA SERVICES PRIVATE LIMITED
20 1 ITA 3805/DELf2024 | 2020-21 |[A] MATRIX CLOTHING PRIVATE LIMITED
21 | TTA 3812/DEL/2024 2020-21 | [A] HITACHI ASTEMO GURUGRAM POWERTRAIN SYSTEMS PRIVATE LIMITED
22 | [ 3813/DEL/2624 | 2020-21 | [A] KEYSIGHT TECHNOLQGIES INTERNATIONAL INDIA PRIVATE LIMITED
(% .
Assistant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI |
CAUSE LI1ST OF 1 BENCH FOR 09-JANUARY-2025 (THURSDAY)
SH | Appeal Number |Assmt. Year Assessee Name Remarks
1 | TTA 3472/DEL/2024 | 2020-21 [ [A] SAMSUNG SDI INDIA PVT LTD (S/G)
2 | ITA 4575/DEL/2018 | 2010-11 | [A] SCHNEIDER ELECTRIC INDIA PVT, LTD.
3 | [TA B163/DEL/2018 2014-15 | [A] SCHNEIDER ELECTRIC INDIA PVT, LTD.
4 I[TA 575/DEL/2019 2012-13 | [A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
S | ITA 835/DEL/2019 2012-13 | [D] SCHNEIDER ELECTRIC INDIA PVT. LTD.
6 | ITA 9660/DEL/2019 | 2009-10 |[A] SCHNEIDER ELECTRIC INDIA PVT, LTD.
7 | ITA9661/DEL/2019 | 2015-16 | [A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
8 ITA 611/DEL{2021 2016-17 | [A] SCHNEIDER ELECTRIC INDIA PVT, LTD.
9 | ITA 554/DEL/2022 2017-18 | [A] SCHNEIDER ELECTRIC INDIA PRIVATE LTD.
10 | ITA 536/DEL/2021 2016-17 [A] GENERAL MOTORS TECHNICAE CENTRE INDIA PRIVATE LIMITED
11 | ITA 459/DEL/2022 2017-18 | [A] GENERAL MOTORS TECHNICAL CENTRE INDIA PRIVATE LIMITED
12 | ITA 2215/DEL/2022 | 2018-19 | [A] GENERAL MOTORS TECHNICAL CENTRE INDIA PVT LTD
13 | ITA 607/DEL/2021 2016-17 | [A] ERICSSON INDIA GLOBAL SERVICES PVT LTD
14 | TTA842/DEL/2021 | 201617 Iﬁ[])IEEFf:;‘TJL"TS_'ﬂ" Iy (jﬂ?é‘g)empkﬁ;c“wm DESTEIPYSIE
15 | ITA 1360/DEL/2022 | 2017-18 | [A] BAYTFR (TNDIA) "71WATE LTD.
16 | ITA 1361/DEL/2022 | 2018-19 | [A] RAYTER (INDTAY T LTD,
17 | IT(TPA 1/DEL/2024 | 2020-21 |[A]GI e [E LIMITED
18 | ITA 1965/DEL/2022 | 2018-19 {[A] TOYO-T‘ K INDIA PRIVATE LIMITED
19 | ITA 2041/DEL/2022 | 201819 |[A]IDI 1 SERVICES PVT LTD
20 | ITA 3827/DEL/2024 | 2020-21 |[A]JINDAL STATMLI TMITED !
21 | ITA 3830/DEL/2024 | 2020 - 2021 | [A] FLIOR DANTE] A PREVATE LIMITED
22 | TTA 3833/DEL/2024 | 2020-21 | [A] ¢ IDIA PRIVATE LIMITED
23 | ITA 3838/DEL/2024 | 2020-2: | [A]FM MPOMNENTS PRIVATE LIMITED
@)
Assistant Regist. .r
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PELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 13-JANUARY-2025 (MONDAY)

sl

Appeal Number |[Assmt. Year Assessee Name Remarks
1 ITA 854/DEL/2021 2016-17 | [A] RESEARCH NOW INDIA PRIVATE LIMITED (5/G)
2 | ITA 4789/DELJ2014 | 2005-06 | [A] M/S. MOTORCLA SOLUTIONS INDIA PRIVATE LIMITED
3 | ITA 3641/DEL/2015 2006-07 | [A] MOTOROLA SQOLUTTONS INDIA PVT. LTD.
4 | ITA 3646/DEL/2015 2006-07 | [D] M/S. MOTOROLA INDIA PVT, LTD.
5 ITA 853/DEL/2016 2011-12 | [A] VEETEE FINE FQODS LTD.
6 ITA 959/DEL/2016 2011-12 | [D] M/S. VEE TEE FINE FOODS LTD,
7 | ITA 2572/DEL{2017 2012-13 | [A] VEETEE FINE FOQDS LTD.,
8 | ITA7371/DEL/2019 | 2013-14 | [A] VEETEE FINE FOODS LTD.
9 | ITA 8416/DEL{2019 2013-14 | [D] VEETEE FINE FOODS LTD.
10 | ITA 6996/DEL/2017 2013-14 | [A] LUMINOQUS POWER TECHNOLOGIES PVT. LTD,
11 | ITA 6997/DEL/2017 2013-14 #E\géggﬁgg?ss’gﬁﬂgfg? LTD. (NOW MERGED WITH LUMINOUS POWER
12 | ITA 6084/DEL/2018 | 2014-15 | [A] LUMINOUS POWER TECHNOLOGIES PVT. LTD.
13 | ITA B768/DEL/2019 2015-16 | [A] LUMINOUS POWER TECHNGLGGIES PYT, LTD.
14 | ITA 608/DEL/2021 2016-17 | [A] LUMINOUS POWER TECHNOLOGIES PVT. LTD.
15 | ITA 518/DEL/2022 2011-12 (EB] LI;I[()Z? ([gﬁiﬁggﬂVggﬁiS&ggg%%ﬁ%M {BY DEEPALI DESIGNS EXHIBITS
16 | ITA412/DEL[2022 2011-12 [ [A] PICO DEEPALI OVERLAYS CONSORTIUM
17 | ITA 1574/DEL/2018 2009-10 [ [A] E.I. DUPONT INDIA P. LTO.
18 | ITA 2473/DEL/2018 2009-10 | [D] E.I. DUPCNT INDIA P. LTD.
19 | ITA 812/DEL/2021 2016-17 | [A] BLOOMSBURY PUBLISHING INDIA PRIVATE LIMITED
20 | ITA 2858/DEL/2024 2020-21 | [A] ADIDAS INDIA MARKETING PRIVATE LIMITED
21 | ITA 3876/DEL/2024 2020-21 | [A] IDEMITSU LUBE INDIA PRIVATE LIMITED d
22 | ITA 3878/DEL/2024 2020-21 | [A] FUJITSU CONSULTING INDIA PRIVATE LIMITED
23 | I1TA 3883/DEL/2024 | AY 2020-21 | [A] G-MOBILE DEVICES PRIVATE LIMITED
24 | ITA 3884/DELf2024 2020-21 | [A] SAMSUNG DATA SYSTEMS INDIA PRIVATE LIMITED
25 | ITA 3887/DEL/2024 | 2020-21 |[A] OLYMPUS MEDICAL SYSTEMS INDIA PRIVATE LIMITED
26 | ITA 3889/DEL/2024 2020-21 [A] SHARP BUSINESS SYSTEMS (INBIA} PVT, LTD,

Assistant Regist: .11
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INCOME T

E TRIBUKAL, DEILH] BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 14-JANUARY-2025 (TUESDAY)

Srl | Appeal Number |Assmi, Year Assessee Name Remarks

1 SA 451/DEL{2024 202:1-22 | TA] SAMSUNG INGIA ELECTRONICS PRIVATE LIMITED ({260 A))

2 | TTA1955/DEL/2021 | 2017-18 | [A]} SAMSUNG INDIA ELECTRONICS PRIVATE LIMITED (5/G)

3 ITA 461/DEL/2021 2016-17 | [A] SAMSUNG INDIA ELECTRONICS PVT. LTD. (5/G) |

4 | ITA 5256/DELf2024 2021-22 | [A] SAMSUNG INDIA ELECTRONICS PRIVATE LIMITED

5 ITA 811/DELf2022 2006-07 | [A] CENGAGE LERNING iNDIA PRIVATE LIMITED

& | ITA 2091/DEL/2022 2018-19 [ [A] ITRON INDIA PLTD

7 | TFA 2292/DEL/2022 | 2018-19 | [A] MEIDEN T&D (INDIA) LTD ( FORMERLY KNOWN AS PRIME MEIDEN LTD) _

8 | ITA 3903/DEL/2024 2020-21 | [A] CUSHMAN AND WAKEFIELD INDIA PRIVATE LIMITED

9 | I7A 3937/0EL /2024 2020-21 FE:I]V(;#?T_I}GSEQSD WAKEFIELD PROPERTY MANAGEMENT SERVICES INDIA

16 | ITA 3907/DEL/2024 2020-21 | [A] LS CABLE INDIA PRIVATE LIMITED

11 | ITA 3908/DELf2024 2020-21 | {A] LUXOTTICA INDIA EYEWEAR. PRIVATE LIMITED

12 SA 261/DEL 2022 2012-13 | [A] MOTOROLA SOLUTIONS INDIA PVT. LTD.

13 | TTA 1245/051/2017 2012-13 | [A] MOTOROLA SOLUTIONS INDIA PVT. LTD. (5/G)

14 | ITA 695/0EL/2022 2017-18 1 [A] MOTOROLA SOLUTIONS INCLA P.LTD

15 | ITA 1422/0ELf2015 2010-11 | [A] M/S MOTOROLA SOLUTIONS INDIA PVT, LTD.

16 | ITA 632/DEL/2016 2011-12 | [A] MOTOROLA SOLUTION INDIA PVT. LTD.

17 | ITA 7553/0EL/2017 2013-14 | [A] MOTOROLA SOETIONS INDIA PVT. LTD.
'_1-8 ITA BOSO/DELS2018 2014-15 | [A] MOCTOROLA SOLUTIONS INDIA PVT, LTD.

19 | I7TA 1083/DELS2021 2016-17 | [A] MOTOROLA SOLUTIGN INDEA PVT. LTD.

20 1 ITA 1435/DEL/2014 2009-10 | {A] M/S, MOTOQROLA SOLUTIONS INDIA PYT. LTD.

21 | ITA 3930/DEL{2G24 2020-21 | [A] INDIA STEEL SUMMIT PRIVATE LIMITED

22 | TTA 3931/DEL/2024 | 2020-2021 | [A] MMTC-PAMP INDIA PRIVATE LIMITED

Assistant Regisér::

27-Dec-2024



INCOME TAX APPELLATE T¥I8tiNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 15-JANUARY-2025 ( WEDNESDAY)

Srl | Appeal Number [Assmt. Year| Assessee Name Remarks
1 | SA412/DEL/2024 | 2020-21 | [A] MUNJAL SHOWA LIMITED

2 | ITA 3966/DEL/2024 | 2020-21 | [A] MUNIAL SHOWA LIMITED

3 | ITA 3003/DEL/2011 | 2006-07 |{A] COCA-COLA INDIA INC~INDIA BRANCH OFFICE |
4 | ITA 3564/DEL/2011 | 2005-06 | [A] M/S COCA- COLA INDIA INC+ INDIA BRANCH OFFICE

5 | ITA 3565/DEL/2011 | 2007-08 | [A)M/S COCA- COLA INDIA INC- INDIA BRANCH OFFICE

6 | ITA5472/DEL/2012 | 2008-09 |[A]M/S. COCA- COLA INDIA INC.- INDIA BRANCH OFFICE

7 | ITA 1164/DEL/2014 | 2009-10 | [A] M/S. COCA-COLA INDIA INC.

8 | ITA1954/DEL/2015 | 2010-11 | [A] COCA-COLA INDIA INC.- INDIA BRANCH OFFICE (R/M)

9 | ITA 2243/DEL/2016 | 20i1-12 | [A] COCA-COLA INDIA INC.

10 | TTA 1149/DEL/2017 | 2012-13 | [A] COCA-COLA INDIA INC.

11 | ITA431/DEL/2021 | 2016-17 |{A] COCA-COLA INDIA INC. INDIA BRANCH OFFICE

12 | TTAS03/DEL/2022 | 2017-18 | [A) COCA-COLA INDIA ING.

13 | TTA495/DEL/2018 | 2013-14 | [A] COCA-COLA INDIA INC. INDIA BRANCH OFFICE

14 | ITA 3832/DEL/2024 | 2020-21 | [A] GOODYEAR INDIA LIMITED (S/G)

15 | A 760/0FL/2022 | 2017-18 | [A) MATRIX CLOTHING PRIVATE LIMITED

16 | ITA 2900EL/2022 | 2017-18 | [A] SGPRA STERTA INDIA LTD

R e ;é\é 'Dr;[j.CT S o DDIETELTLTE SARLIER KNOW AS USG BORAL BUILDING ‘
18 | ITA 2061/DEL/2022 | 201819 ng%g{j??g (IE'\%?AT‘;\F;TLTL 3 D( I)':ARLIER KNOW AS USG BORAL BUILDING

19 | ITA 3075/DEL/2024 | 202021 | [A] EXPEDIA ONLINE TRAVEL SERVICES INDIA PRIVATE LIMITED

20 | ITA 3947/DEL/2024 | AY 2020-21 | [A] YOKOHAMA INDIA PRIVATE LIMITED

21 | TTA 397 /DEL2024 | 202021 | [A) JOHNSON MATTHEY INDIA PVT. LTD.

22 | ITAZ077DEL/2024 | 2620-21 | (A] ABEGTT DIAGNQSTICS MEDICAL PRIVATE LIMITED

23 | ITAZ074/DEL/2024 | 2020-21 | {A] AL MAHA FOODS INTERNATIONAL PRIVATE LIMITED

o

Assistant Registrat
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INCOME TAX APPELLATE TRYRUMNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 16-JANUARY-2025 (THURSDAY)

Srl | Appeal Number |Assmt, Year Assessee Name Remarks

1 SA 357/DEL/2024 20on-21 | TA] COWED MOBILE FRIVATE LIMITED i
2 | ITA 3945/DEL/2024 2020-21 [ [A] UCWEB MOBILE PRIVATE LIMITED {E/H (E-FILE))

3 | ITA 1503/DEL/2021 | 2016-2017 | [A] QUALCOMM INDIA PVT. LTD. (5/G)

4 | ITA 2404/DEL/2015 2010-11 [ [A]} M/S, AECOM INDIA PVT. LTD.

S | ITA 1021/DEL/2016 20711-12 | [A] AECOM INDIA PVT, LTD.

6 | ITA 17F?‘_”HEL,?2016 2011-12 | [A] CONSULTING EMGINEERING SERVICES (INDIA) PVT, LTD.

7 | 174 1992/DFL{2017 2012-13 | [A] COMSUILTING ENGINEERING SERVICES (INDIA) PVT. LTD.

8 | A 20717 _TEI!;M? 2012-13 J]%,EBL sPAECHER SUETRAK BUS CLIMATE CONTROL SYSTEMS INDIA PVT. 7]
¢ | ITA7901/DELf2018 2014-15 | [A] CLAAS INDIA PYT, LTD.

10 | ITA 5a5/nELf2021 2016-17 | [A] DONGKUK STEEL INDIA PRIVATE LIMITED

1 I e 2024 | 20009 | [A]APTIV COMPONENTS INDIA PVT. LTD. (FORMERLY KNOWN AS DELPHI o

= AUTC YSTEMS PVT, LTD.) {3/G)

12 | I'n 2024 | 2070-21 AlS [ MOTORCYCLE INDIA PRIVATE LIMITED (5/G (E-FILE))

131 1mace” 2021 2016-17 L8] LE (GE TO INDIA TOURS & TRAVELS PVT. LTD.

14 ITA ?"".‘_" r- [2021 2016-17 [A] SiF LIMITED

15 | 1A : 2022 2017-18 fA) ACME CLEANTECH SOLUTIONS PRIVATE LIMITED

16 | TTAS ‘;022 20m7-18 [ [ATC (21A SUPPORT SERVICES PRIVATE LIMITED

17 ] 1 [2022 2017-18 | TACEUTICALS PRIVATE LIMITED !
13 | Ia - '_,’ZE;Z-_._ZI’} 7t;8_ DIA PRIVATE LIMITED

19 | ITa EL/2024 | AY 2020-21 | [A] AHLSTROM FIBERCOMPOSITES INDIA PRIVATE LIMITED

20 | 1A VNEL/2024 20i6-17 [D] EVERGREEN BAMBOO INDIA PVT LTD

21 | I ‘ 5 /2024 ¢ 1‘-21 : TLOBAL TECHNOLOGY CENTER PRIVATE LIMITED

[A] ST

&

Assistant R egistr-ir
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 06-JANUARY-2025 (MONDAY)

Srl

Appeal Number

Assmt. Year

Assessee Name Remarks

1 ITA 11<7/DEL{2020 2014-15 [A] KRISHAN DEY VERMA

2 ITA 753/DEL/2024 2017-18 [A] HAKAM FLUID POWER PVT, LTD.

3 ITA 1702/DEL/2024 2017-18 [A] VANDANA KATHURIA (E. FILE)

4 ITA 3936/DEL/2024 2011-12 {A] NITIN KUMAR

5 ITA 3963/DEL{2024 2014-15 [A)] QUADRA TNFRATEL SYMERGIES PVT LTD

& ITA 3985/DELf2024 2017-18 [A] SAHKARI GANNA VIKAS SAMITI LIMITED

7 ITA 4026/DEL/2024 2012-13 [A] VINAY KUMAR

8 ITA 110/DEL/2024 2017-18 [A] I¥QTL ANTHONY (E-FILE)

3 ITA 762/DEL/2024 2017-18 [A] RENU MEHTA
10 TTA 1420/DEL{2020 2014-15 [A] ATUL MARDIA (HUF)
11 ITA 1171/DELf2024 2017-18 [A] SUMAN SEHRAWAT
12 ITA 2604/DEL{2024 2017-18 {A] ANSHIT BUILDERS AND HOME FIN CQ. PVT, LTD, (E-FILE}
13 ITA 3€22/DEL/2024 2012-13 [A] SHRI RAM CHANDER
14 TTA 4£28/DELS2024 2012-13 [A] MANOJ KUMAR SHARMA

15 ITA 4632/DEL/2024 2016-17 [A] INDIAN FELLOWSHIP OF FORMER SCOUTS AND GUIDES
16 ITA 4639/DEL72024 2012-13 [A] BDENDRA TYAGI
17 ITA 4642/DEL {2024 2010-11 [A] RAJESH KUMAR
18 ITA 445/DEL/2024 2014-15 [A] SURESH KATARIA
19 1TA 4i352/DEL2024 2021-22 [D] ELENTEC POWER INDIA (EPI) PRIVATE LIMITED
20 ITA 4557/DEL{2024 2012-13 [A) PALLAVI PAL
21 ITA 4562/DEL{2024 2011-12 {&] ANIL KUMAR
22 TA 4674/DEL/2024 2018-2019 | [A] BALJEET KAUR
3 ITA 4678{DEL{2024 2018-19 [A] SANJAY MITTAL
24 ITA 4681/DEL/2024 2017-18" [A] RAM MANOHAR
25 ITA 4688/DELf2024 2018-19 [A] VAISHNO INDUSTRIES
26 ITA «706/DEL/2024 2017-18 [A] VIBHUT BHATEJA
27 ITA 4707/DEL{2024 2017-18 [A] VIBHITI BHATEDA
28 ITA 4708/DEL} 2024 2020-21 [A] SEAHARA CO-OPRATIVE CANE DEVELOPMENT UNION LIMITED
29 {TA 4710/DEL{2024 2012-13 {A] MEENAKSHE GUPTA

30 ITA 4716/DEL/2024 2018-15 [A] ROSHA FITNESS SOLUTION PVT LTD
31 ITA 4717/DEL{ 2024 2018-1% [A] SUBHASH CHAND MANGLA
3 ITA 4720/DEL/2024 2018-19 [A) ABHIMANYU JAIN
33 TTA 4721/DEL/2024 2019-20 [A] ABHIMANYU JAIN

34 ITA 4722/DEL{2024 2020-21 [A] ABHIMANYU JAIN

35 ITA 4723/DELf2024 2021-22 {A] ABHIMANYU JAIN

36 ITA 4728/DEL/2024 2012-2013 [A] MEHRUNNISAN SHERWANI

(%

Assistant Rerristrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 07-JANUARY-2025 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 175/DEL{2022 2012-13 [A} AVINASH SAINI

2 ITA 29£3/DEL/2023 2017-18 {A} PUNTT KUMAR AGGARWAL

3 ITA 29£5/DEL/2023 2017-18 [A] ISWAR CHAND DUBEY

4 ITA 3408/DEL2023 2010-11 {A] VIPANKIT KAUR DHALTWAL

5 ITA 3554/DEL/2023 2017-18 [A] VIJAY SADWAL (E. FILLING)

6 ITA 3560/DEL/2023 AY, 2013-14 | [A] AKHIL TANEJA (E. FILLING)

7 ITA 850/DEL/2024 2017-18 [A] SANIAY AHUJA (E. FILING)

8 ITA 886/DEL/2024 2022-23 [A] NIDHI GOYAL

9 ITA 1102/DELf2024 2022 [A] INNER WHEEL CLUB DELHI MID TOWRN

10 ITA 1677/DELf2024 2014-15 [A] RAJ KUMAR (E-FILE}

11 ITA 1636/DEL/2024 2011-12 [A] INDER DEVI (E. FILE)

12 ITA 1725/DEL/2024 2018-15 | [A] ASHISH GARG

13 ITA 1726/DEL{2024 2019-20 [A] ASHISH GARG

14 ITA 2821/DELS2024 2017-18 [A] SAVITA GOYAL

15 ITA 2853/DEL/2024 2012-13 [A] NAKUL TYAGI

16 ITA 2854/DEL/2024 2012-13 [A] KANU SHARMA (E-FILE)

17 ITA 2863/DELf2024 2017-18 [A] INDU BANSAL

18 ITA 1103/DEL/2024 2021-22 [A] INMER WHEEL CLUB OF DELHI MID TOWN (E.FILE)
19 ITA 111/DEL{2023 2020-21 [A] CARGO CONSTRUCTION COMPANY PRIVATE LIMITED
20 ITA 4739/DELf2024 2012-13 [A] ARVIND

21 ITA 47'45/DELf2024 2017-18 [A] PARVEEN

22 TTA 4746/DELf 2024 2017-18 [A] PARVEEN

23 ITA 4763/DEL/2024 2017-18 [A] SAROI GIDWANI

24 ITA 4765/DEL/2024 2012-13 {A] SHIV KANT JHA

25 ITA 4766/DEL/2024 2012-13 [A] PALLAVI PAL

26 ITA 4783/DEL/2024 2014-2015 | [A] GAUTAM WINES PRIVATE LIMITED QILLA CHOWK

27 ITA 4788/DEL{2024 2017 -18 [A] PREM LATA KHANNA

28 ITA 4791/DEL{2024 2022-23 {A) SHREE CHANDI MAA MAHAKALT PRACHIN MANDIR SIDH PEETH SAMITI
29 ITA 4794/DEL{2024 2014-15 [A] PRAHLAD GAUTAM

30 ITA 4798/DEL/{2024 2011-12 [A] KRISHNA RAI

3 ITA 4803/DEL/ 2024 2017-18 [AY LATE VIPIN KUMAR BALIYAN LEGAL HEIR SMT, BABITA BALTYAN {WIFE)
32 ITA 4804/DEL/2024 2012-2013 [A] HARPAL SINGH HARPURA

33 [TA <B09/DELf2024 2020-21 [A] SMT. MAYA KAPOOR

34 ITA 4811/DEL{2024 2008-09 [A] éBS MARKETING PVT LTD.

35 ITA 4812/DEL{2024 2012-13 [A] SHASHI KIRAN SAIGAL

35 ITA 4813/DEL{2024 2012-13 [A] SHASHI KIRAN SAIGAL

37 ITA 4815/DELf2024 2019-20 [A] RAJ SOCIAL WELFARE SOCIETY

38 TTA 4816/DEL/2024 2019-20 [A] RAJ SOCIAL WELFARE SOCIETY

39 ITA 4829/DELf2024 2014-15 [A] JBH INVESTMENT




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH

CAUSE LIST OF SMC BENCH FOR 08-JANUARY-2025 (WEDNESDAY)

Sr

Appe:al Number

Assmt. Year

Assessee Name Remarks

1 ITA 2048/DELf2023 2012-13 [A] ARVIND JAIN

2 ITA 33€9/DELf2023 2017-18 [A] ANIL KHURANA {E-FILE)

3 ITA 245/DEL/2024 2020-2021 [A] PRITHU GARG (E- FILE)

4 ITA 283/DELf2024 2012-13 [A] INDRA DEVI (E-FILE)

5 ITA 943/DEL/2024 2011-12 [A] RAKESH KUMAR {E-FILE)

& ITA 1735/DELf2024 2011-12 [A] AMAN NARANG (E- FILE)

7 TTA 1743/DEL/2024 2017-18 [A] FAE INDIA MARKETING PVT. £TD, {E- FILE}
8 ITA 1794/DELS2024 2018-19 [A) KHYAL (E- FILE)

g ITA 2198/DELf 2024 2015-16 [A] SANJAY WAHI
10 ITA 22)4/DEL /2024 2012-13 [A] SUDHIR KUMAR SINGH

11 ITA 2253/DEL /2024 2017-18 [A] S AND S FINANCIAL SERVICES (E-FILE)

12 ITA 2254/DEL/2024 2018-19 [A] 5 AND S FINANCIAL SERVICES {E-FILE)

13 ITA 3538/DEL/2024 2017-18 [A] SANJEEV SRIVASTVA

14 ITA 4836/DEL{2024 2012-13 [A] DALBEER SINGH
15 ITA 4637/DELJ2024 2012-13 [A] DALBEER SINGH
16 ITA 4£41/DEL{2024 2015-16 [A] UMALCK CHARITABLE TRUST

17 ITA 4£53/DELf2024 2018-19 [A]) ANIL KUMAR SHARMA

18 ITA 4i64/DEL{2024 2012-13 [A] INDIRA DHINGRA

19 ITA 4470/DEL/2024 2012-13 [A] DHARMENDER SINGH

20 ITA 4377/DEL/2024 2018-19 [A] VISHAL INDUSTRIES
21 ITA 4378/DEL/2024 2020-21 {A] RAJDHANI VEGETABLE QIL SUPPLIERS ASSOCIATICN
22 ITA 4380/DEL{2024 2011-12 [A] MANISHA CHAUDHARY
23 ITA 4381/DEL/2024 2011-12 [A] PRATIBHA CHAUDHARY

24 ITA 4388/DEL/2024 2012-13 [A] SHIPRA GUPTA

25 ITA 4903/DEL/2024 2010-11 [A] PAWAN KUMAR JAIN

26 ITA 4910/DEL/2024 2012-13 [A] ADITI JAIN C/O MOOL CHAND BHAGWAN DASS
27 ITA 4914/DEL/2024 2015-20 [A] JAIPAL JAIN
28 ITA €917/DEL/2024 2011-12 [A] ANKIT JAIN
29 TTA <G24/DEL/ 2024 2013-14 [A] SIKANDER KUMAR SINGH

10 ITA 4926/DELf2024 2017-18 [A] K RISE RETAILS PRIVATE LIMITED

31 ITA 4927/DEL/2024 2012-13 [A] VISHNU BHAGWAN

32 ITA 1934/DEL/2024 2011-12 [A] SUNITI GUPTA

33 TTA 4946/DEL/2024 2012-13 [A] NAVIN KUMAR CHAUDHARY

34 ITA 4959/DEL{2024 2016-17 [A} VDAY LAXMI

35 ITA 1983/DEL{2024 2014 {D] ROHIT GOEL

(X

Assistant Registrai|
27Dac-2024
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 09-JANUARY-2025 (THURSDAY)

sl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 1727/DEL{2024 2011-12 [A] BALJINDER SINGH (E- FILE)

2 ITA 1753/DEL/ 2029 2017-2018 [A] JITENDER KUMAR (E- FILE}

3 ITA 1806/DEL/2024 2018-19 [A] RUCHIKA JAIN

4 ITA 1854/DEL/2024 2012-13 [A] MANISH AGARWAL

5 ITA 18t6/DELf2024 2017-18 [A] VINOD KUMAR (E. FILE)

6 ITA 1876/DEL/2024 2017-18 [A] ANIL KUMAR (E. FILE)

7 ITA 2828/DELf2024 2017-18 [A] VIKAS GARG

8 ITA 2842/DEL{2024 2010-11 [A] SUBHASH CHAND (E-FILE)

g ITA 28-5/DEL/2024 2011-12 [A] VIJENDER KUMAR TYAGI {E-FILE)

10 ITA 2818/DEL/2024 2010-11 [A] SURAJ BHATT

11 ITA 2333/DELS2024 2011-12 [A] RAMESH TUSHIR {E-FILE)

12 ITA 30)7/DEL{2024 2015-2016 [A]) INDUS TECHNICAL EDUCATION SOCIETY

13 ITA 3015/DEL/2024 2010-11 [A] MANJEET KAUR

14 ITA 3016/DEL/ 2024 2010-11 [A) MANJEET KAUR

15 IT{S5}A 5218/DEL/2024 2017-18 [A] PARAS SHARMA

16 ITA SC18/DEL/2024 2012-13 [A] OM SINGH

17 ITA 5027/DEL{2024 2017-18 [A] BENTEX CONTROL AND SWITCH GEAR CO

18 ITA 50141 /DEL{2024 2018-19 [A] PRAMOD

19 ITA 5053/DEL/2024 2011-12 [4] PURAN LAL
20 ITA S072/DELf2024 2017-18 [A] HARSHIT KOCHAR

21 ITA S075/DELf2024 2013-14 [A] SUBRAT AKHOURY

22 ITA 5N80/DELf2024 2012-13 {A] RUCHIKA NARANG

23 ITA 5382/DEL/2024 201213 [A] KULDEEP SINGH

24 ITA 5116/DEL/2024 2012-2013 [A] AMIT GOYAL

25 ITA 5123/DEL/2024 2017-18 [A) KAMAL RAJ

26 ITA 5145/DEL/2024 2020-21 [A] D N S LASE OPTIK PYT LTD

27 TTA E155/DEL/2024 2018-19 [A] KUSUM

28 ITA $156/DELf2024 2016-17 [A] ABHLIEET SRIVASTAVA (AMJALT SRIVASTAVA LEGAL HEIR)

29 ITA 5157/DEL/2024 2017-18 [A] HEMANT KUMAR

30 1TA 5160/DELf2024 2012-13 [A] SUNTTA BANSAL L/H OF HATAM SINGH

31 ITA 5170/DEL/2024 2018-19 [A] SHRI SANATAN DHARAM SABHA

32 ITA 5185/DEL/2024 2017-18 [A] OM PARKASH

33 TTA 5190/DEL/2024 2017-18 [A] ARYAN JINDALL

14 ITA 5204/DELS2024 2017-18 [A] SHRADHA DHAWAN

35 ITA 5206/DELf2024 2011-12 [A] PARDEEP SINGH BHANDARI

1
Assistant Reglstran

27-Dec-2024

<7 4



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHL
CAUSE LIST OF SMC BENCH FOR 13-JANUARY-2025 (MONDAY)
s Appezl Number Assmt. Year Assessee Name Remarks
1 ITA 283/DELf2024 2012-13 [A] GIRDHARI LAL (E-FILE)
2 ITA 17C1/DEL/2024 2017-2018 | fA] ISHWAR PRASAD {(E. FILE)
3 ITA 1716/DELf2024 2017-18 [A] TEIPAL {E. FILE}
4 ITA 1724/DEL{ 2024 2017-18 [A] SHIV SHANKAR CARGO MOVERS PRIVATE LIMITED
5 ITA 1818/DEL/2024 2016-17 [A] PANKAJ SHUKLA
6 ITA 1840/DEL/2024 2011-12 [A] SEETA RAM SINGH
7 TTA 1842/DELf2024 2015-16 [A] TEJINDER SINGH {E-FILE)
8 ITA 1880/DELf2024 2012-13 [A] YIRENDER SINGH {E. FILE}
9 ITA 20i35/DEL 2024 2013-14 [A] KAPAREVA DEVELOPMENT PVT. LTD,
10 ITA 2073/DEL{2024 2010-11 [A] SSE COMMODITIES PRIVATE LIMTEL: {E-FILE}
11 TTA 2033/DEL/2024 2012-13 [A] SEEMA MISHRA (E-FILE)
12 ITA 2088/DEL{2024 2017-18 iA] FARGO AUTQ ELECTRICALS (E-FILE)
13 ITA 6409/DEL/2018 2013-14 [A]) BSSBUILDCON P.LTD (R/M}
14 1TA 5207/DEL{2024 2020-21 [A) SOLAR SENSE
15 TTA S5208/DELf2024 2017-18 [A] G&T TOTAL ENERGY SERVICES PRIVATE LIMITED
16 ITA 5z24/DEL/2024 2017-18 [4] PRADEEP CHOUDHARY
17 ITA 5236/DEL{2024 2018-19 [A] IRIS ASSOCIATES PRIVATED LIMITED
18 ITA 5252/DEL/2024 2012-13 [A] GOEL PAWAN KUMAR & FAMILY (HUF)
19 TTA 5160/DEL/2024 2011-12 [A] PAWAN YADAY
20 ITA 5261/DEL/2024 2020-21 [A] YOGESH SEHDEV
21 ITA 5269/DEL/2024 2011-12 [A] CHARM KHURANA
22 ITA 5274/DEL/2024 2014-15 {A] B K YARN & CHEM PVT LTD.
23 ITA 5280/DEL/2024 2012-13 [A] GARGI MANCHANDA
24 TTA 5288/DEL/2024 2018-19 [A] SEOHARA CO-OPRATIVE CANE DEVELOPMENT UNION LIMITED
25 ITA 5291/DEL/2024 2019-20 [A] PALAK SAJAAWAT PRIVATE LIMITED
26 ITA E295/DEL/2024 2017-18 [A) DINESH MARWAH
27 ITA £298/DEL{2024 2018-19 [A] ANIL KUMAR MITTAL
28 [TA 5305/DELf2024 2017-18 [A] HARSHEEN KAUR KOHLL
29 ITA S308/DEL/2024 2010-11 [C] SKY BLUE SOFTECH PRIVATE LIMITED
30 ITA %309/DELf2024 2019-20 [A] SANDEEP KUMAR GUPTA
31 ITA 5311/DELf2024 2008-09 [D] SKY BLUE SOFTECH PRIVATE LIMITED
32 ITA 3314/DEL{2024 2012-13 [A] BHAWNA ENTERPRISES
33 ITA 5320/DEL/2024 2020-202% | [A] RAJENDER PRASAD
34 ITA 5321/DEL/2024 2012-13 [A] GAURAV BEHL
35 ITA 5326/DELf2024 2017-18 [A] RANG MAHAL
36 ITA 5526/DEL{2024 2011-12 [A] VIRENDRA PRATAP SINGH
Assistant Registrar
27-Dec-2024)



COME LLATE TRIBUNAL, DELHI BENCHES, NEW DELHI 1
CAUSE LIST OF SMC BENCH FOR 14-JANUARY-2025 {TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 124/DEL{2029 2015-16 [A] SONU KUMAR {E-FILE}

2 ITA 1886/DELS2024 2011-12 [A] SURENDER SINGH

3 ITA 1888/DEL/2024 2011-12 [A] PAYAL AGGARWAL ALIAS PAYAL GUPTA

4 ITA 1897/DEL{2024 2017-18 [A] RASMI AGARWAL

5 ITA 19C8/DEL{2024 2017-18 [A]) SHODAN SINGH

6 ITA 1910/DELf2024 2013-14 [A] MARESH (E-FILE)

7 ITA 191 1/DEL/2024 2013-14 [A] KUBER PLANTERS LIMITED (E-FILE)

8 ITA 1923/DEL/2024 2015-20 [A] SUBHASHISH CHATTERJEE

9 ITA 1926/DEL/ 2024 2011-12 [A] MINAKSHI SHARMA

10 TTA 1928/DELf2024 2017-18 [A] MAYANK JAIN (E-FILE)

11 ITA 190/DEL/2024 2012-13 [A] MUKESH GOEL

12 ITA 1911/DEL/2024 2010-11 [A] PANKA] KUMAR TYAGI

13 ITA 5327/DEL{2024 2012-2013 | [A] SUMEESH SURENDRAN

14 ITA 5335/DEL/2024 2012-13 fA] SOM PRAKASH

15 ITA 5373/DEL{2024 2013-14 [A] MR, RAKESH PAHWA

16 ITA 5382/DEL/2024 2011-12 [A] BIRBAL SHARMA

17 ITA 5398/DEL/2024 2012-13 [A] RAJAT KUMAR

18 ITA 5400/DEL{2024 2017-2018 [A] ARVIND KUMAR FROP. Mf5 SHREE BALAJL TRADING CO.

19 ITA 5¢04/DEL{2024 2012-13 [A] SCURABH ARORA
20 ITA 5¢06/DEL{2024 2011-12 [A] PAWAN KUMAR

21 TTA S409/DELf2024 2017-18 [A] MEER SINGH

22 ITA 5H0/DEL/2024 2012-13 [A] DEEPA SAYAL

23 ITA 5418/DEL/ 2024 021-22 [A] CARGO CONSTRUCTION COMPANY PRIVATE LIMITED

24 TTA SH18/DELf2024 2012-13 [A] PAVAN KUMAR

25 ITA 5421/DEL/2024 2020-2021 | {A] THE DEFENCE ACCOUNTS CO-OPERATIVE CREDIT SOCIETY LIMITED
26 ITA 5430/DEL/2024 2008-10 [A] TANIKA FINANCE & LEASING PRIVATE LTD

27 ITA 5455/DEL{2024 2016-17 [A] RAM LAKHAN

28 ITA 5469/DEL2024 2020-21 [A] MANASBAL TRUST

29 ITA 5476/DEL/ 2024 2010-11 {A] JAI PRAKASH

0 ITA ©478/DELf2024 2017-18 [A) KHALEEL AHMAD

31 ITA 481/DELf2024 2012-13 [A] REXHA DEVI

32 TTA 489/DELS2024 2011-12 [A] ARUN TYAGI

i3 ITA 3502/DEL/2024 2012-13 [A] HEMANT UPRAL

3 ITA 5504/DELf2024 2018-17 {A] RITU DAYAL

35 TTA S508/DEL/2024 2017-18 [A] GAGAN KHURANA HUF

Assistant Registrar)
27-Dec-2024




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 15-JANUARY-2025 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 7396/DEL/2019 2011-12 [A] BANSI RAM

2 ITA 2969/DEL2023 2012-13 [A} ARISTOTLE PUBLIC SCHOOL SOCIETY
3 ITA 196/DEL{ 2024 2011-12 [A] VIRENDER SINGH (E-FILE)

4 ITA 204/DEL{2024 2012-13 {A] VIRENDER SINGH (E-FILE)

5 ITA 750/DEL/ 2024 2012-13 [A] SHASHI BALA (E. FILLING)

6 ITA 1958/DELf2024 2011-12 [A]) SHASHI YADAV {E-FILE)

7 ITA 1974/DEL/2024 2018-19 [A] NEHA GUFTA

8 TTA 1977/DELf2024 2013-14 [A] MR, BADLLU RAM (E-FILE)

9 ITA 1993/DELf2024 2008-08 [A] TRILGK CHAND

10 ITA 2002/DEL/2024 2013-14 [A] MR, BADLU RAM (E-FILE}

11 ITA 2024/DEL{2024 2012-13 [A] SATBIR SINGH SURRA {E-FILE}
12 ITA 3955/DEL 2024 2014-15 [A] KHALILUR RAHAMAN

13 ITA 4036/DEL{2024 2014-15 [4] VIAY KUMAR GUPTA

14 ITA 4043/DELf 2024 2011-12 [A]) PREM SINGH
15 ITA 4045/DELf2024 2008-09 [A] SAAWARTYA ESTATES PVT LTD
16 ITA 4051/DEL{2024 2013-12 [A] CHANDRA KUMAR GUPTA

17 ITA 2275/DEL{2024 2012-13 [A] NISHA SAHAT

18 ITA 5323/DEL/2024 2012-13 [A] NAKUL SINGH
15 ITA 5344/DELf2024 2012-13 [A] TUFFAIL AHMAD
20 ITA 5347/DELf2024 2017-18 [A] DUSHYANT CHOUDHARY

21 1TA 5473/DEL/2024 2014-15 [A] SUNFLOWER TRUST
22 ITA 5510/DELf2024 2012-13 [A] RUCHIKA NARANG

23 TTA 5525/DEL{2024 2011-12 [A] VIRENDRA, PRATAP SINGH

24 ITA 5534/DEL /2024 2017-18 [A) VIRENDRA PRATAP SINGH

25 TTA SE50/DELf2024 2015-16 [A] KRISHNA

26 ITA 5553/DEL{2024 2019-20 [A) RAVINDER KUMAR

27 TTA 5558/DELS2024 2015-16 [A] FIROZ QURESH

28 ITA 5559/DEL{2024 2012-13 {A] THERANGAN VASANTHA

29 TTA 5561/DEL 2024 2012-13 [A] BIRBAL SHARMA

30 ITA 5563/DEL/ 2024 2017-18 [A] SUDHIR KUMAR

Assistant Registrarn

27-Dec-2024



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 16-JANUARY-2025 (THURSDAY)

srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 1785/DEL/2024 2012-13 [A] ROHTASH SINGH JAGGAL

2 ITA 4069/DELf 2024 2018-19 [A] LATE SH SOM NATH THROUGH HIS WIFE SMT KAVITA
3 ITA 4075/DEL2024 2022-23 [A] IMRAN AHMAD

4 ITA 4077/DEL/ 2024 2022-23 [A] IRASHAD

5 ITA 4092/DEL/2024 2012-13 [A] PCI SECURITIES PVT. LTD,

6 ITA 4098/DELf2024 2017-18 [A] NISHEETH BANSAL

7 ITA 4108/DELf2024 2012-13 [A] LOKESH FAGNA

8 ITA 4111/DEL{2024 2017-18 [A) MEHTA SEEMA

9 ITA 4122/DEL/2024 2017-2018 | [A] NEELAM GUPTA

10 ITA 3624/DEL/2023 2011-12 [A] KARAN ANAND

11 ITA 1958/DEL/2024 2022-23 [A] INDO RAMA SYNTHETICS (INDIA) LTD (E-FILE)

12 ITA 2155/DEL{2024 201213 [&] RAMJEET KAUR {E- FILE)

13 ITA 2247/DEL{2024 2015-16 [A] HOME CONCEPTS (E-FILE}

14 ITA 2248/DEL/2024 2016-17 [A] HOME CONCEPTS {E-FILE)

15 1TA 3595/DELf2024 2015-16 [A] ] M CHEMICAL COQ,

16 ITA 3600/DEL /2024 2017-18 [A] LALROCHUANGA PACHUAU

17 ITA 3635/DELf2024 2018-19 [A] SAGAR JAIN

)
Assistant Registror)
27-Doc-2024




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
PART HEARD MATTERS

FOR 16-JANUARY-2025 (THURSDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

PARY HEARD MATTERS
SH Appaeal Number A",:':: Assessee Bench Remarks
1 ITA §361 DEL 2019 | 2012-13 [A) VODAFONE IDEA LTD. (EARLIER KNWON AS VODAFGNE MOBILE SERVICES LTD.) o
2 ITA 8362 DEL 2019 | 2013-14 [[A] VODAFONE IDEA LIMITED {SUCCESSOR OF VODAFGNE MOBILE SERVICES LIMITED) 1]
3 ITA 8972 DEL 2019 | 2014-15 [(A] YODAFONE IDEA LIMITED (SUCCESSOR OF VODAFONE MOBILE SERVICES LTD.) D
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMEBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER
PART HEARD MATTERS
sl Appeal Number ASEME |assessee Bench Remarks
1 ria | 157 | DpEL | 2023 | 201213 |[A] TREMENDOUS MINING AND MINERALS PVT LIMITED H

27-Dec-2024



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES NEW DELHI

CAUSE LIST OF
PART HEARD MATTERS

FOR 15-JANUARY-2025 (WEDNESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt,

Srl Appeal Number Year Assessee Bench Remarks
1 co 177 DEL 2022 | 2013-14 [[A) NINE CORPORATE INCEPTION YT, LTD, FORMERY KNOWHN AS SKM CREATION PVT, LTD. £

2 8] 178 DEL 2022 | 2014-15 |[A] NINE CORPOQRATE INCEPTION PVT. LTDL.(FORMELY KNOWN AS M/5 SKM CREATION FYVT. LTD. . E

3 cO 179 DEL 2022 | 2015-16 |[A] NINE CORPORATE TNCEPTIONS (P) LTD. {FORMALLY KNOWHN AS M/S.SKM CREATION PYT. LTD.) E

4 o 130 DEL 2022 | 2016-17 ILA] NINE CORPORATE INCEPTION PVT. LTD. FORMERLY KMOWN AS M/5. SKM CREATION PVT LTT. E

5 ITA 188 DEL 2022 | 2014-15 ([D] NINE CORPORATE [NCEPTION £YT. LTDL.{FORMELY KMOWN AS M/S SKM CREATION PVT. LTD, | E

6 ITA 190 DEL 2022 | 2013-14 |[D) NINE CORPORATE INCEPTION PVT, LTD, FORMERY KNOWN AS SKM CREATION PVT. LTD. E

7 TTA 191 DEL 2022 | 2016-17 |[D] NINE CORPORATE INCEPTION FYT. LTD. FORMERLY KNOWN AS M/S. SKiM CREATION PVT LTD, E

5 ITA 227 DEL 2022 | 2015-16 |(D) NINE CORPORATE INCEPTIONS (P) LTD. (FORMALLY KNOWN AS M{S.SKM CREATTON PVT. LTD.) E

BEFORE MS, MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
sl Appeal Number Yot {assessee Bench Remarks
ITA 2666 DEL 2023 | 2012-13 |[A] HARIOM MEDTA SERVICES PRIVATE LIMITED (E FILING} -] E Filing

2 ITA 3245 DEL 2024 | 2020-21 |[A] FIL INDAA BUSINESS AND RESEARCH SERVICES PRIVATE LIMITED (EfH) I E/H

3 ITA 5354 DEL 2012 | 2008-09 ILA] BMW INDLA PVT. LTD. (2604) I 2604

27:Dec-2024



INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHJ

CAUSE LIST OF
PART HEARD MATTERS

FOR 14-JANUARY-2025 {TUESDAY)

BEFORE SHRI 5 RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI ANUBHAY SHARMA, JUDICIAL MEMBER

PART HEARD MATTERS
Assmt. |,
Appeal Number Year Bench Remarks
A | 5718 | DEL | 2017 |2010-11 [[D) ROYAL FACTORY FARMING PVT. LTD. F
BEFORE $SHRI S RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI SUDHIR KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS
Appeal Number A:::': ' |Assessee Bench Remarks
T4 2832 DEL 2019 | 2015-16 [[A] PRAVEEN TYAG] F
F

[TA 8563 DEL 2019 | 2015-15 |[A) PRAVEEN TYAGI

27-Dec-2024



INCOME TAX APPELLATE TRIBUNAL. DELHI BENCHES, NEW DELHI

BEFORE SHRI PRADIP KUMAR KEDIA, ACCOUNTANT MEMBER

CAUSE LIST OF
PART HEARD MATTERS
FOR 13-JANUARY-2025 {(MONDAY)

AND SHRI YOGESH KUMAR US, JUDICIAL MEMBER

PART HEARD MATTERS
Srl Appeal Number A.::._t‘ Assessea Bench Remarks
1 ITA I 3937 | DEL | 2018 | 2013-14 |[D] DNATA INTERNATIONAL PVT. LTD. I
BEFORE SHRI PRADIP KUMAR KEDIA, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS
Srl Appaal Numbar ";::': * |Assassee Bench Remarks
1 ITA 1258 DEL 2023 | 2008-09 |[A] R.A. AGRI PRODUCTS LTD. F
2 TTA 1299 DEL 2023 ] 2009-10 |[A] R.A, AGRI PRODUCTS LTD, F
3 ITA 1300 DEL 2023 | 2010-11 |[A] R.A. AGRI FRODUCTS LTD. F
4 ITA 1301 DEL 2023 | 2011-12 |[A] R A AGRI PRODUCTS LTD F
5 ITA 1302 DEL 2023 | 2012-13 |[A] R A AGRT PRODUCTS LTD F
3 ITA 1303 DEL 2023 | 2013-14 |[A] R A AGRI PRODUCTS LTD F
7 ITA 1304 DEL 2023 | 2014-15 )[A] R A AGRI PRODUCTS LTD F
BEFORE SHRI PRADIP KUMAR KEDIA, ACCOUNTANT MEMBER
AND SHRI SUDHIR PAREEK, JUDICIAL MEMEBER
PART HEARD MATTERS
Assmt. h R ks
Srl Appeal Humher Year Asseszes Benc emar
1 ma | m7a | pee | 2021 [2016-17 [[A] AVNISH AGRAWAL c
BEFORE MS, MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI ERAJESH KUMAR SINGH, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
Srl Appeal Number ‘:,:::'t' Assessee Bench Remarks
1 ITA | 2225 | DEL | 2024 | 2018-19 |[A] CHAUDHARY CHARAN SINGH HARYANA AGRICULTURAL UNIVERSITY B

2?;Dec-2024
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INCOME TAX APPELILATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF
PART HEARD MATTERS
FOR 08-JANUARY-2025 (THURSDAY)

BEFORE SHRI PRADIP KUMAR KEDIA, ACCOUNTANT MEMBER
AND SHRI YOGESH KUMAR US, JUDICIAL MEMBER

PART HEARD MATTERS
Srl Appeal Number “:::‘:_t' Assesses Bench Remarks
1 ITA 870 DEL 2024 | 2612-13 [[A] MORAL ALLOYS PRIVATE LIMITED €
2 TA 871 DEL 2024 | 2017-18 J[A] MORAL ALLOYS PRIVATE LIMITED E
BEFORE SHRI PRADIP KUMAR KEDIA, ACCOUNTANT MEMBER
AND SHRI SUDHIR PAREEK, JUDICIAL MEMBER
PART HEARD MATTERS
Srl Appeal Number n‘?s;;rt‘ Assesses Bench Ramarks
1 0 1 CEL 2023 | 2012-13 {[A] KARDA TRADERS (P) LTD.
2 o 22 CEL 2023 | 2013-14 |[A] KARDA TRADERS (F} LTD.
3 o 23 DEL 2023 | 2014-15 |[A) KARDA TRADERS P LTD.
4 oo 24 DEL 2023 | 2015-16 |[A] KARDA TRADERS (P} LTD.
5 o 25 DEL 2023 | 2016-17 {[A] RARDA TRADERS FYVT. LTD.
& o 26 DEL 2023 | 2012-13 j[A] JKS, IMPEX PVT. LTD.
7 o 27 DEL 2023 | 2013-14 [[A] JKS IMPEX PAVT. LTD.
8 Cco 28 DEL 2023 | 2014-15 [[A] JKS IMPEX PVT, LTD,
9 ITA 156 DEL 2022 | 2012-13 O] KARDA TRADERS (F) LTD.

10 TTh 197 DEL 2022 | 2015-15 |[D] KARDA TRADERS (P) LTD.

11 . ITA 198 DEL 2022 | 2012-14 [[D] KARDA TRADERS (F) LTD.

12 1TA 199 DEL 2022 | 2015-17 |[D] KARDA TRADERS PVT. LTD.

13 ITA 200 DEL 2022 }2014-15 |[D] KARDA TRADERS P LTD.

14 1TA 201 DEL 2021 | 2012-13 [[D] 65, IMPEX PYT. LTD.

15 ITA 217 DEL 2022 ) 2012-14 |[D] JKS IMPEX PVT. \TD,

16 ITA 218 DEL 2022 }2014-15 J[D] JKS IMPEX PVT. LTD.

fol [ul Eal (a0 In¥iel inl izl inl (22 20 Ix2 izl Exd Ll CnD Lol Ix1 izl ind Lal Lg!

17 ma | 2407 | DEL | 2024 |2012-13 (D] KUSHAAGRA EXPORTS PRIVATE LIMITED {(E-FILEY) (E-File)
18 ma | 2408 | DEL | 2024 [2013-14 [[D] KUSHAAGRA EXPORTS PRIVATE LIMITED ((E-FILEY) {E-Fife)
19 ITA 2409 DEL 2024 | 2014-15 |[D] KUSHAAGRA EXPORTS PRIVATE LIMITED {(E-FILE)) (E-File}
20 ma | 2410 | DEL | 2024 |2015-16 [[D] KUSHAAGRA EXPORTS PRIVATE LIMITED ((E-FILE)) {E-File)
2 1A | 2411 | DEL | 2024 |2016-17 |[D] KUSHAAGRA EXPORTS PRIVATE LIMITED ((E-FILE}) (E-File)
22 A | 2412 | DEL | 2024 |2017-18 [ID] KUSHAAGRA EXPGRTS PRIVATE LIMITED ((E-FILE)) {E-File)

BEFORE MS, MADHUMITA ROY, JUDICIAL MEMBER

AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER
PART HEARD MATTERS

srl Appeal Number A:::': * |Assessee EBench Remarks
1 mA | 2713 | DEL | 2024 |2019-20 |[A) SOINTZ CORPORATION (E/H) [} EfH

BEFORE MS, MADHUMITA ROY, JUDICIAL MEMBER

AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER
CLARIFICATION MATTERS

srl Appeal Number ¢::':'t' Assessen Bench Remarks

TA 233 DEL 2021 | 2018-19 |[A] JBM AUTC LTD

ma | 23¢ | peEC | 2021 [2016-17 J[A) 38M AUTO LTD

ITA 235 DEL 2021 {2015-16 |[A] JBM AUTO LTD

ITA 2% DEL 2021 | 2017-18 |[A] J8M AUTO LTD

ITA 237 DEL 2021 | 2018-19 [FA] JAY BHARAT MARUTT LTD

1TA 252 DEL 2021 | 2008-09 |[D] JBM AUTO LTD

ImA 253 DEL 2021 | 2009-10 |[D] IBM AUTO LTD

ITA 254 DEL 2021 |2010-11 |[D] JBM AUTO LTD

Wl |~ || f |t |-

ITA 255 DEL 2021 | 2012-13 |[D] IBM AUTOD LTD

10 ITA 256 DEL 2021 |2013-14 |[D] JBM AUTO LTD

11 ITA 257 DEL 2021 | 2014-15 |[D] JBM AUTO LTD

12 ITA 258 DEL 2021 | 2015-16 |[D] IBM AUTOQ LTD

13 ITA 259 DEL 2021 | 2016-17 {[D] JBM AUTC LTD

14 ITA 260 DEL 2021 | 2017-18 {D] JBM AUTOD LTD

15 TTA 261 DEL 2021 | 2018-12 [[D) JBM AUTO LTD

16 ITA 262 DEL 2021 | 2008-D9 |[D] JAY BHARAT MARUTI LTD

17 ITA 263 DEL 2021 | 2003-10 |{D] JAY BHARAT MARUTL LTD

18 ITA 264 DEL 2021 | 2011-12 |[D] JAY BHARAT MARUTI LTD

19 ITA 265 DEL 2021 | 2012-13 |[D] JAY BHARAT MARUTI LTD

20 ITA 266 DEL 2021 | 2013-14 [D] JAY BHARAT MARUT] LTD

21 ITA 267 DEL 2021 | 2014-15 [{D] JAY BHARAT MARUTI LTD
2 ITA 268 DEL 2021 | 2015-16 |[D] JAY BHARAT MARUTI LTD
23 ITA 269 DEL 2021 | 2015-17 |(D] JAY BHARAT MARUTI LTD

24 ITA 270 DEL 2021 | 2017-18 |[D] JAY BHARAT MARUTT LTD

25 ITA 271 DEL 2021 | 2018-15 {[D) JAY BHARAT MARUTI LTD

a1le] (=1 al lal (=l [al iz (a0 Lal Dxd Cal Lad Un] End ixd End Eud (nd Dnd Cud Ced Lol Lad izl ial

26 TTA 264 DEL 2021 | 2011-12 |[D] JBM AUTO LTD




27 ITA 486 DEL 2624 | 2018-19 |[A] JBM INDASTRIES LTD. C
26 ITA 862 DEL 2022 | 2008-09 |[D] SUNIL KUMAR, AGGARWAL =
29 ITA 863 DEL 2022 | 2005-10 |[DF SUNIL KUMAR, AGGARWAL C
_aa ITA 264 DEL { 2022 |2010-11 [[D] SUNIL KUMAR AGGARWAL C
ITA 865 DEL 2022 | 2011-12 |{D] SUNIL KUMAR AGGARWAL C
32 e | 865 | DEL | 2022 |2012-12 [{D) SUNIL KUMAR AGGARWAL C
33 ITA 867 | DEL | 2022 |2013-14 |[D] SUNIL KUMAR AGGARWAL c
34 ITA 868 DEL 2022 | 2014-15 [[[] SUNIL KUMAR AGGARWAL <
35 ITA 869 DEL 2022 [ 2015-16 |[D] SUNIL KUMAR, AGGARWAL <
36 ITa 870 | DEL | 2022 |2016-17 [[D] SUNIL KUMAR AGGARWAL c
37 A 871 DEL 2022 | 2017-18 || D] SUNIL KUMAR AGGARWAL C
38 iTA 872 DEL 2022 | 2018-19 |[D] SUNIL KUMAR AGGARWAL C
19 ITA 1313 DEL 2022 | 2008-09 |[D] NEEL INDUSTRIES PLTD C
40 ITA 1314 DEL 2022 | 2008-10 |[D] MEEL INDUSTRIES LTD C
41 ITA 1315 DEL 2022 | 201G-11 |[D] MEEL INDUSTRIES PLTD C
42 ma | i3m6 | pec | 2022 |2011-12 (o) NEEL INDUSTRIES PATD [=
43 TTA 1317 DEL 2022 | 2013-14 |[D] NEEL INDUSTRIES PVT. LTD. c
44 ITA 1318 DEL 2022 | 2014-15 |[D] WEEL INDUSTRIES PVT. LTD. C
45 ITA 1319 DEL 2022 2015-16 |[D] NEEL INDUSTRIES PVT. LTD. C
46 ma | 1320 | pEL | 2022 }2016-17|[D] MEEL INDUSTRIES PLTD C
47 ITA 1321 DEL 2022 | 2017-18 |[D) NEEL INDUSTRIES PLTD C
48 ITA 1322 DEL 2022 }2018-19 {[D] MEEL INDUSTRIES P.LTD C
49 1TA 1323 DEL 2022 | 2010-11 |[D] JBM INDUSTRIAL LTD. C
50 TTA 1324 DEL 2022 | 2011-12 |[D] )JBM INDUSTRIAL LTD. C
51 174 1325 DEL 2022 | 2012-13 [[0¥] J6M INDUSTRIES LTD. C
52 ITA 1326 DEL 2022 |2013-14 |{D] JBM INDUSTRIES LTD. C
53 ma [ 1327 | peL | 2022 |2014-15 [[D) 18M INDUSTRIES LTD c
54 ITA 1328 DEL 2022 | 2015-16 |[D] JBM INDUSTRIES LTD C
55 ITA 2645 DEL 2022 | 2017-18 |[D] JBM INDUSTRIES LTD C
56 1TA 2646 DEL 2022 | 2018-19 |[D] JBM TNDUSTRIES LTD C
_ng |01 JBM AUTO LTD (AMALGAMATED COMPANY M/S JBM AUTO SYSTEMS PYT LTD AND JBM MA AUTO
57 ma 2649 DEL 2022 | 2008-09 MGTIVE PYT LTD) C
11 (107 JBM AUTO LTD {AMALGAMATED COMPANY MfS JBM AUTO SYSTEMS PWT LTD AMD JBM MA AUTO
SA ITA 2650 DEL 2022 | 2009-10 MGTIVE PVT LTD) C
53 A 2651 DEL 2022 12010-11 [PEA'JETFE)?UTO LTD (AMALGAMATED COMPANY MfS JBM AUTO SYSTEMS PVT LTD AND 1BM AUTO MOTIVE c
60 ITa 2652 DEL 2022 12011-12 (0] JBM AUTQ LTD (AMALGAMATED CO M/S JBM AUTQ SYSTEMS PLTD AND JBM MA AUTO MOTIVE PLTD) <
61 ITa 2651 DEL 2022 |2012-13 |(0] JBM AUTO LTD (AMALGAMATED CO. M/S JBM AUTO SYSTEMS PLTD AND JBM MA AUTO MOTIVE F.LTD) £
62 ITA 2654 DEL 2022 | 2013-14 |[D] JBM AUTO LTD: (AMALGAMATED CO. M{S JBIM AUTD SYSTEMS PLTD AND JBM AUTC MOTIVE FLTD) |
_1c |ED] IBM AUTO LTD (AMALGAMATED COMPANY M/S JBM AUTO SYSTEMS PVT LTD AND JBM MA AUTO
ITA 635 DEL 2022 | 2014-15 MOTIVE PVT LTD) C
1 |[DF JBM AUTO LTD (AMALGAMATED COMPANY M/S JBM AUTO SYSTEMS PVT LTD AND JBM MA ALTO
64 TA 2656 DEL 2022 | 2015-16 MATIVE PYT LTD) C
M
65 ma 2657 DEL 2022 | 201617 E'Jé JBM :'\.Ir}'clﬁ:lL_DT;:‘ {AMALGAMATED COMPANY MfS JBM AUTO SYSTEMS PYT LTD AND JBEM MA AUTD c
[D] JBM ALTO LTD {(AMALGAMATED COMPANY M/S JBM AUTO SYSTEMS PVT LTD AND JBM MA AUTO
&6 ITA 2658 DEL 2022 | 2017-18 MOTIVE PYT LTD) c
_1q |07 JBM AUTO LTD (AMALGAMATED COMPANY M/S JBM AUTO SYSTEMS PVT LTD AND JBM M AUTO
67 ITA 2659 DEL 2022 | 2018-19 MGTIVE PYT LTD) C
BEFORE SHRI ANUBHAY SHARMA, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
srl Appeal Nutnber ‘:::':'t‘ Assessen 8anch Remarks
1 1TA 535 DEL 2017 | 2012-13 |{A] YkK INDIA PVT, LTD, 1
2 1TA 1408 DEL 2016 | 2011-12 |[A] YKK INDIA PVT. LTD. 1
3 TTA 15 DEL 2017 | 2013-14 |[A] YKK INDIA P. LTD I
4 [TA 6466 DEL 2018 | 2014-15 |[A) YKK INDIA P. LTD 1
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
PART HEARD MATTERS
FOR 08-)JANUARY-2025 (WEDNESDAY)

BEFORE SHRI SATBEER SINGH GODARA, JUDICIAL MEMBER
AND SHRI M BALAGANESH, ACCOUNTANT MEMBER

PART HEARD MATTERS
srl Appeal Number Aromt [assessee Bench | Remarks
1 ITA | 1609 | DEL | 2023 |2012-19|[A) INDLAN NATIONAL CONGRESS ALL INDIA CONGRESS COMMITTEE E
BEFORE SHRI 5 RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI YOGESH KUMAR US, JUDICIAL MEMBER
PART HEARD MATTERS
syl Appeal Number '“:Z‘::' Assessee Bench Remarks
t ITA | 312 | DEL | 2023 |2015-16 [A] AUTHENTIC TRAVELS PRIVATE LIMITED A
BEFORE MS, MADHUMITA RCY, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
sl Appeal Number AL | Assessee Bench | Remarks
1 A | 2251 ] DEL | 2024 | 320 |£A) CARE INDIA SOLUTIONS FOR SUSTAINABLE DEVELOPMENT (€ FILING) B E Filing
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST CF
PART HEARD MATTERS

FOR 07-JANUARY-2025 (TUESDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT
AND SHRI S RIFAUR RAHMAN, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmi,

Srl Appeal Number Year Assessee Bench Remarks
1 €0 8 | DEL | 2024 |2015-16 |[A) AGGARWAL VIDYA PRACHARINI SABHA {(E FILING APPEAL)) A fp;';‘;?
2 o 9 | DEL | 2024 |2016-17|[A) AGGARWAL VIDYA PRACHARINT SABHA ((E FILING APPEAL)) A fpg‘g‘g
3 co | 10 | DEL | 2024 |2017-18|(A] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL)) A (& F“‘“S
4 A | 49 | DEL | 2024 |2015-16|[D] AGGARWAL VIDYA PRACHARINT SABHA ((E FILING APPEAL)) A ﬁ::"_i“f)'
5 ma | 57 | oeL | 2024 |2017-18 [(D] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL)) A ﬁ':;':ﬁ
6 ITA | 58 | DEL | 2024 |2016-17 |(D] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL)) A fai:::?l?
7 ITA | 3201 | DEL | 2023 |2018-19 [[A] AGGARWAL VIDYA PARICHARNI SABHA {(5/G)) A (5/6)

8 1A | 3202 | DEL | 2023 |2019.20 FM AGGARWAL VIDYA PARICHARNI SABHA, {(S/G)) A (S/G)
9 1TA | 3203 | DEL | 2023 |2020-21 |[4] AGGARWAL VIDYA PARICHARNI SABHA ((S/G)) A (S/G)
BEFORE SHRI PRADIP KUMAR KEDIA, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS

s Appeal Number n:::'rt‘ Assessea Bench Remarks
1 TTA | 3570 | ODEL | 2023 |2017-13|(A) RAMAN GUPTA (E FILING) F ¢ filing
2 ITa | 3758 | DEL | 2023 |2017-18|[D] RAMAN GUPTA (E FILING) F < filing

BEFORE SHRI § RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI SUDHIR PAREEK, JUDICIAL MEMBER
CLARIFICATION MATTERS
Assmt.
srl Appeal Number Year |Assessee Bench Remarks
1 IA | 2717 | DEL | 2024 |2015-16 |{A] BHART] TELEMEDIA LIMITED ({E-FILED)) A (E-Flled
BEFORE MS, MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
sr Appeal Number oot (assessee Bench | Remarks
1 ITA | 1527 | DEL l 2024 | 208 (4] GENPACT INDIA HOLDINGS ((S/G) D (5/6)
BEFORE SHRI YOGESH KUMAR US, JUDICIAL MEMBER
AND SHRI AVDHESH KUMAR MISHRA, ACCOUNTANT MEMBER
PART HEARD MATTERS

srl Appeal Number n,::';‘:” Assessee Bench Remarks
1 €O | 10 | DEL | 2017 |2006-07 |[A] M/S. VADEHRA BUILDERS PVT. LTD. G
3 1A | 1417 | DEL | 20i7 |2006-07 |[D] M/S. VADEHRA BUILDERS PVT. LTD. 5

- n’

e
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
PART HEARD MATTERS

FOR 06-JANUARY-2025 {MONDAY)

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI M BALAGANESH, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt.

Srl Appeal Number yaar |ASSESSER Bench Remarks
1 Ia | 2999 | DEL | 2024 [2011-12|[A] SUSHEN MOHAN GUPTA (E/H) G EfH

2 ITh | 3000 [ DEL | 2024 [2012-13|[A] SUSHEN MOHAN GUPTA (E/H) G E/H

3 ITA 3001 DEL 2024 | 2013-14 |[A] SUSHEN MOHAN GUPTA (EfH) G E/H

4 TTA | 3002 | DEL | 2024 [2014-15[[A) SUSHEN MOHAN GUPTA (E/H) G £/

5 ITh | 3003 | DEL | 2024 {2015-16 |[A] SUSHEN MOHAN GUPTA (EfH) G E/H

[5 ITa | 3004 ) DEL | 2024 ]2016-17 [[A] SUSHEN MOHAN GUPTA (E/H) G EfH

7 ITh | 3005 | DEL | 2024 [2017-18|[A) SUSHEN MOHAN GUPTA (EfH) G E/H

%
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